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PART Ill—Act of the West Bengal Legislature 

GOVERNMENT OF WEST BENGAL 

LAW DEPARTMENT 

Legislative 

NOTIFICATION 

No. 674-L.--20th June, 2011.—The following Act of the West Bengal Legislature, having been assented to by the 
Governor, is hereby published for general information:—. 

West Bengal Act IV of 2011 
THE SINGUR LAND REHABILITATION AND DEVELOPMENT 

ACT, 2011. 

[ Passed by the West Bengal Legislature.] 

[Assent of Governor was first published in the Kolkata Gazette, 

Extraordinary, of the 20th June, 2011.] 

An Act to provide for taking over of the land covered by the lease granted 

to Tam Motors Dinned for the sole purpose of Small Car Manufacturing project 

and letters of allotment issued to the Vendors as recommended by Tata Motors 

Limited in view of non-commissioning and abandoning Small Car Project and 

ancillary factories with a view to returning such portion of the land to the 

unwilling owners thereof, who have not accepted compensation and to utilize the 

balance portion in public interest and for the benefit of the State. 
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The Singur Land Rehabilitation and Development Act, 2011. 

(Sections 1-4.) 

Short title and 
commencement. 

WHEREAS it is expedient to provide for taking over of the land covered by 

the lease granted to Tata Motors Limited for the sole purpose of Small Car 
Manufacturing project and letters of allotment issued to the Vendors as 
recommended by Tata Motors Limited in view of non-commissioning and 
abandoning Small Car Project and ancillary factories with a view to returning 
such portion of the land to the unwilling owners thereof, who have not accepted 
compensation and to utilize the balance portion in public interest and for the 

benefit of the State; 

It is hereby enacted in the Sixty-second Year of the Republic of India, by 
the Legislature of West Bengal, as follows:- 

1. ( I) This Act may be called the Singur Land Rehabilitation and 

Development Act, 2011. 

(2) It shall come into force on the date of its notification in the Official 

Gazette. 

Definitions. 	 2. In this Act, unless the context otherwise requires, — 

(a) "appointed day" means date of notification of this Act in the Official 

Gazette; 

(b) "land" means lands leased out by West Bengal Industrial Development 
Corporation Limited to the Tata Motors Limited and also allotted to 
the vendors, on the basis of the recommendation of Tata Motors 
Limited and the land held by WBIDC; 

(c) "Schedule" means the Schedule appended to this Act; 

(d) "State Government" means the State Government of West Bengal; 

(e) -vendor" means allottee of the plot of land, none of whom has obtained 
any deed of lease in terms of their respective letters of allotment; 

( f) "WBIDC " means the West Bengal Industrial Development Corporation 
Limited. 

Transfer and vesting 
of the land. 

General effect of 
vesting. 

3. On the appointed date, the land and all right, title or interest in respect 
of and in relation thereto shall by virtue of this Act stand transferred to and vest 
in the State Government free of any lease or allotment. 

4. (1) The land referred to in section 3 shall deem to include all assets, 
rights, leaseholds, powers, authorities, privileges and all properties movable and 
immovable including the land and structures, if any, standing thereon and 
possession, power or control of the land and right or whatsoever nature relating 
thereto and shall all vest in the State Government. 

(2) The land as referred to in sub-section (1), which have vested in 
the State Government under section 3 hereto, shall by virtue of such vesting be 
freed and discharged from any lease, trust, obligation, mortgage, charge, lien 
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Payment of amount. 

(Sections 5-9.) 

and any other encumbrances being affecting it and any attachment, injunction or 
decree or order of any Court or any other authority restricting user of such 
property in any manner, shall be deemed to have been withdrawn. 

(3) The Tata Motors Limited and all vendors shall forthwith restore 
vacant possession of the land kept their possession in favour of District Magistrate, 
Hooghly. If any vendor or the Tata Motors Limited fails to restore possession of 
the land or any portion thereof immediately, the District Magistrate or any officer 
authorised by him on this behalf shall be entitled to take steps and use such force 
as may be necessary to take possession of the land and to enter upon such land 
for the aforesaid purpose. 

5. (1) For the transfer to and vesting in the State Government the land 
under section 3 and right, title and interest in relation thereto, the amounts of 
premium paid respectively by the vendors shall be refunded after deducting the 
amount of arrears of rent left unpaid by them upon an application being made by 
them respectively mentioning the amount of premium paid and rent kept in arrear. 

(2) For the transfer to and vesting of the land leased to the Tata 
Motors Limited, the amount of compensation would be adjudged and determined 
by the District Judge, Hooghly on an application being made by the Tata Motors 
Limited in due compliance with the principles of natural justice and by reasoned 
order. 

(3) The amount so determined in accordance with the provisions 
hereto, shall carry simple interest at the rate of six per centum per annum from 
the period commencing on the date of application made by the claimant and 
ending on the date of tender of the amount as may be determined and payable by 
the State Government. 

6. The State Government shall return equivalent quantum of land to 
unwilling owners, who have not accepted the compensation from the land 
described in Part 1 and Part II to the Schedule and the rest of the land shall be 
utilized by the Government for socio-economic development, employment 
generation, industry and for other public purpose of the State. 

Power to amend 	7. The State Government may, by notification in the Official Gazette, Schedule. 	add to or amend the Schedule: 

Provided that the notification made under this section shall, as soon 
as after it has been made, be laid before the West Bengal Legislative Assembly. 

Overriding effect. 	8. The provisions of this Act shall have effect notwithstanding anything 
inconsistent herewith contained in any Deed of Lease or letter of Allotment or 
grant or any other instrument having effected by virtue of any law other than 
this Act or any decree of Tribunal or authority. 

Power to make rules. 	9. (I) The State Government may make rules for carrying out the purposes 
of this Act. 

Transfer of land to 
unwilling owners and 
its utilization. 

(2) Every rule made under sub-section (1) shall, as soon as may be 
after it is made, be laid before the State Legislature. 
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ĉ.; 
a 
CO 

1 S. 8m 9
4

 

~i. 8 .... 8 ... 8 .... 

O
TT  

O 
0 

• t 
2 a 

a in 

5 
t>: 

2 cc 
0u 
z 0.

i 

a 
0 z 

N 
US 

< 
• ° 

Ca,( 
< c 

• /0 

F 

:71 0 
2 

Z 0 
Rio 

w 0 

> 

cc 0 ▪ z 
3 ai 



PARIAH] 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

43 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
ou

n t
 

a 
•••• 

iti 
01 

8 
a; 

? 

81 
N 

N 
1
 	

64
3
0
2
. 0

0
 

8 
ni 
§ 

N 

8 
ei 
m IN 
2 

Di 
co ,-• 
10 

8 	8 
6 ni 
.-. 

0 	0 
Cr 

8 
oi .-• 
m 
o 
V' 

8 
M 
ei 
m 0. 
n' 

8 
6 
•u• 
vs N. 
01 

8  
c‘i 
g 
na 

8 
• 

0 
04 

8 
6 

8 
6 in 
el 
4 

' 0 
ui 
m 
in 
.4. el 

ei el , 
4 

8$ 
n: n. cd. 
in 
tO 

8 
M 
a ell 
%II 
el 

A
re

a 

-4_, V 
" 
8 
0 

1
 	

0
.0

3
 0 

,,, 
0 
6 

0 
N 
0 
o 

— 

O  O 	o 0
.0

3
5
 

8 
0 
ci 

CI 
8 
4,0  
co 
O 

.1 
8 
.4 
n 
6  

in ,..,, 
ti 
om 
o 
ci 

0 l•-• 
co en 
6 
0  

0 
0  
6  

an 
IV el 
ati 
Ei 
ci 

" 
8 
0 

01 .-I CO 
ra 
SI  
ci 

N 
q 
0  

O 
3 
6 
0 
6 --, 
V/ P

E
A R

Y
 M

O
H

A
N

 

N
A

G
EN

D
R

A
 N

AT
H

 

N
A

G
E

N
D

R
A

 N
A

T
H

 

N
A

G
E

N
D

R
A

  N
A

T
H

 

N
A

G
E

N
D

R
A

 N
A

T
H

 

N
A

G
E

N
D

R
A

 N
A

T
H

 

N
A

G
E

N
D

R
A

 N
A

T
H

  

N
A

G
E

N
D

R
A

N
A

T
H

 

z
 

u-...
., 

N
A

G
E

N
D

R
A

 N
A

T
H

 

N
A

G
E

N
D

R
A

 N
A

TH
j 

B
H

O
LA

N
A

T
H

 

K
A

M
A

LA
 K

A
N

T
A

 z 
4 
cc 
4 

< 
=0  
Y 
< 
0 D

A
K

S
H

A
  C

H
A

R
A

N
 

D
A

K
S

H
A

 C
H

A
R

A
N

 

D
A

K
S

H
A

 C
H

A
R

A
N

 

D
A

K
S

H
A

 C
H

A
R

A
N

 

D
A

K
S

H
A

 C
H

A
R

A
N

 

D
A

K
S

H
A

  C
H

A
R

A
N

 

0 in 
0 

" in 0 in in 'a 01 in 0 th 3 to I7 0 an in 0 401 0 

... 
el 
C 
o 
at  
e co -4 

B
A

TA
 K

RI
S

H
N

A
 D

U
T

T
A

  

B
A

T
A

K
R

IS
H

N
A

 D
A

S  
	 

B
A

T
A

K
R

IS
H

N
A

 D
A
S

 
 

B
A

TA
K

R
IS

H
N

A
 D

A
S

 
 

B
A

T
A

K
R

IS
H

N
A

 D
A

S
  

0
 

 

B
A

TA
K

R
IS

H
N

A
  D

A
S

  

B
A

TA
K

RI
SH

N
A

.  D
A

S
  
 

B
A

TA
K

R
IS

H
N

A
 D

A
S

 
 

< 

Zt in 

C 
4 
co B

A
TA

K
R
I
S

H
N

A
 D

A
S

  

B
EC

H
U

B
A

L A
 °H

O
L
E

Y
 
 

B
H

A
B

A
T

A
R

A
N

  D
U

T
T

A
 	

 

B
H

A
D

R
E

S
W

A
R

 D
A
S

 
 

B
H

A
D

R
E

S W
A
R

 D
A

S
 
 

B
H

A
D

R
E

SW
A

R
 D

A
S

  

B
H

A
D

R
E

S W
A

R
 D

A
S  
 

B
H

A
D

R
E

S
W

A
R

 D
A

S
 
 

B
H

A
D

R
E

S
W

A
R

 D
A

S
  

B
H

A
D

R
E

S
W

A
R

 D
A

S
 

C a 
W 
le ..e 

NC 

el 
et 
.,-. ,.-i 

" 
.0 ... 

cn el 
40 

m 14 
el .-I 

cn . ei 
el 
,i-i 

ON et 
el 
et 

0 
 el r4 

el 

01 
0 In 
et 

GI 
fel a) 
et 

0 
fel in 
el 

0 
tn 
cn el 1

3
3

0
 I 
 

o
a

r 

0 Al 
m el 

0 
CO 
en -.4 

0 
Of m. 

4a. 
2  0.. 

el 
al tel 

14. 
8 et 

01 
Ni  •-4 

. 	0.1 
r- .4. . 	01 

2 
.4 N 

el 
2 N 

N 
" N 00  141 

04 
' 

fel 
cri n, 

0 
1., un co 0 

03 
g .n  
el  

Of co 
14- 03 

en 
CO 

cn  3  1 
0 
04 

6 
z - 
`.....„ 
5 < 

o 
H el 

1-4 el 
el 

el 
41 el 

1-4 el 
el 

el el 
et 

el e4 
el 

el el 
el 

el r4 
el 

el el 
el 

el el 
el Z 

el ell el Lpet.  1-4 ella  et N  
el" IN  

el" IN  
el" IN  

ret N  
ele.  



44 
	

THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 [NKrHI 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
ou

n
t  
 

8 
ni 

e4 

8 
ci ‘s, . 	a, 

0  ri 

8 
6 r, 
ca 

8  A 

,„, 
rss m 

8 
6 

2 
tfl 
to  ,..., 

8  A 
6  ,,, 
n. ,, 

8 

01 
al 

8 
 n 

WI 
4.0 

8 
Q 
0 
el 

oi$cs 8 aagcotz(m afr, g e4  
0 
iam 
py 

8 
tO 
N 

8 
0 

 el 
ri 

R ° 
at 
CO 
.4' 

8 
an rr g 

8 
as cs a 
Ca 

8  
g 
r.4  
IN 

8  
0  8 
v. 

JI
B

A
N

 K
RI

SH
N

A
 	

I 	
0
.07

62
5 	

I 	
6 1

19
1.

0 0
 

a 
Q 
< 

WI 
IN m 
0 
0 

Tel 
I..* 
a 3 

0 

N o a 
. a 

1".. 
0 ...I 
NY 

00 ci 

Z*0
  

el 
NI 
O 

n1 

a 
cs 

un. 
NI 

2  ci 

in 
NI 

8  
ci 0.

0
0 3

5
2
8
 	

I 

.4 
ft 
1.  

ci 

in 
N 
" q d 

g 
0   a 

m 
1". 

q c, 

6 
 N 

ci 

6 
NI 

 r.  ci 

o 

Cs ........ 
sa 
.9: 
N 

1 
a 
t 
Ls 
< 
r v 
< 
0 D

A
K

SH
A

 C
H

A
R A

N
 
 

D
A

K
S

H
A

 C
H

A
R

A
N

  

I 
1- ut 
= o 
o >. 

Y
U

D
H

IS
TH

IR
 M

A
N

N
A

  

	
Y

U
D

H
IS

TH
IR

 M
A

N
N

A
  

Y
U

D
H

IS
TH

IR
 M

A
N

N
A

 
 

H
A

B
U

L  C
H

A
N

D
R

A
  

H
A

B
U

L
 C

H
A
N

D
R

A
  

H
A

B
U

L
 C

H
A

N
D

R
A

  
 

ce 
< 
2 
o 
5 < .... 

re 
< 
I 
0 
5 < -, 

ce 
< 
2 
0 
5 < ..... 

SU
R

V
A

 N
A

R
A

Y
A

N
 G

H
O

S
H

  

	
 J

IB
A

N
 K

RI
SH
N

A
 
 

M
E

G
H

L A
L

 
 

t 
0 
IV 
2 M

EG
H

LA
L

 
 

c o 
o , 
o cc 

an 6 6 VI N VI tn vs vs an an tn vs 3 V/ an in N an 

A
w

/s
iN

o
.  

I 
P

lo
t  

I K
ha

tl
an

 	
L

an
d

_o
w

ne
r  

C
 

B
H

A
D

R
ES

W
A
R

 D
A

S
 

B
H

A
D

R
ESW

A
R

 D
A

S 

BH
A

D
RE

SW
A

R
 D

A
S

 

BH
A

D
R

E
SW

A
R

 M
A

N
N
A

 	
 

B
H

A
D

R
ES

W
A

R
 M

A
N

N
A

 

BH
A

D
R

E
SW

A
R

 M
A

N
N

A
 

BH
A

D
R

E S
W

A
R

 M
A

N
N

A
  

B
H

A
RA

T
 C

H
A

N
D

R A
 D

A
S 

B
H

A
R

AT
 C

H
A

N
D

R
A

 D
A

S
 

B
H

A
R

AT
 C

H
A

N
D

R
A

  D
A

S
  
	

 

BH
A

R
AT

  C
H

A
N

D
R

A
 M

A
N

N
A

 

B
H

A
R

A
T 

C
H

A
N

D
R

A
 M

A
N

N
A

  
_

I 

B
H

A
R

AT
 C

H
A

N
D

R
A

 M
A

N
N

A
 

BH
A

R
A
T

! G
H

O
S H

 

BH
O

LA
  N

A
T

H
 PA

L  

B
H

O
LA

N
A

TH
 K

O
L

EY
 

B
H

O
L

A
N

A
T

H
 K

O
L EY

 

B
H

O
LA

N
AT

H
 K

O
L

EY
 

B
H

O
LA

N
A

TH
 P

A
L 

13
3 0

 

el 
H 1

3
3 0

 

13
36

 

A  
1.1) 
M m 
M 

6 
111 
M 
.4 

NI 
nnt 
Cl) 
v. 13

42
  

1
3

42
 e1 --.. 

rn 
nft 
M 
el 

e4 ny, 
os 
V' 
Vel 
el 

e-1 nn.n. 

M 
el 

20
93

 

1
37

4
 

$ 
WI 
y-1 

$ 
M 
el 

a) to 
M r4 13

7
4

  

a, nr 
M 

6 m sts 
NS 

0 
el as 
el 

l't 
el ' 	te, 

• V/ 

Q. 
d ‘'-' co 

to 
III 
MI 

c c,3  
,... n 
 ' 

to 
c)   to 

,,, 
I' co  

m 
N  0 
el 

..ers 
a' co 
n-t 

e: co 

to 
8 
el 

n 
8 
t1 

as 
8 
irl 

as 
8 
vl 

i 	N ell 
n  ,.. 
.-4 N 

 ,... 
 m 

oa 

jerl 1.4 

" 
as 
n-1 
v4 

1:71 ,i;  
i-1 

I 	
B

IT
 12

3  
_ _

  
 

12
3

 

12
3

 " 
....... 
n. 
NI 
v. 
NI v-1 

12
4  

12
4  

12
7 as IN 

s-1 
r1 M 
vl 

I-1 01 

t
i
 

 1
3
1
 

Of M 



PART MI THE KOLKATA GAZEPIE, EXTRAORDINARY, JUNE20, 2011 	 45 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
1_ 	 

A
m

o
u
nt

  

8 
co 
2 to io  f ts. 

09 ,.., 
e., 

. .." , 
o „, 
IS 
N 

8 
,..; 
in 
PI 
LII 

8 
a; 

ill.  

8 
ni 
no" 
g. 

8m 8 
a 
n.in  
,1 

8 
g 
CO 
el 

8  
vci 
" 
a 
el 

8 
,...; 
§ 
PI 

8 
,4 
an 
ne 
C4 
. 

q 
c> 
t̂  min 
et  
et  

8 
6 a 
en 
In 
Of 

8 
1-: 
co 
ns 
NI 
01 

8 
oi to 
n. 
.4 
CO 

8 
oi 
el 
N 

to  

8  
bi 
° 
r°4 
Crtei  

8  
en  en 
wen  

°el 

,z- 
0 re, , 
8 
G 

CO 
n. 

VI 
2 
O 

CO a 

el q 
ci  

42 
0 

 en 
en 
en ni 
6 

CO 
1.0 
to 
to 
0 o 
ci 

0 
N to to 
cf o 
ci 

in 
Oaf at on 
g 
ci 

no 
to to 3 
o 
t6 

N co co a 
el no 
cis 

a 
to to 
NI el 
.6 

N 

c..1,  
d 

el  0, to 
NI 
0 
c! o 

a 
el 
0 

0, 
el 
0  

r., 
,.. 
a 

74, 
0, 
M 

ci 

t.i,  CO 
 d 

to  ??, 
6 

ti,  ‘ 
6 

o 
3 
6 
if; 
6 ..... .n 

G
O

U
R

 C
H

A
N

D
R

A
 
 

	
G

O
U

R
 C
H

A
N

D
R

A
 

G
O

U
R

 C
H

A
N

D
R

A
 

G
O

U
R

 C
H

A
N

D
R

A
  
 

G
O

U
R

 C
H

A
N

D
R

A
 

G
O

U
R

 C
H

A
N

D
R

A
 

> < 
0 

LA
LI

T
 M

O
H

A
N

 

< 
cc 
0 
z w 
cc 

< 
cc 
a 
z Au z te 

a 
z 
t 
`^ 
TiZ le 

g 
B

U
O

Y
 K

R
IS

H
N

A
 

K
E

D
A

R
 N

A
T

H
 

K
E

D
A

R
 N

A
T

H
 

K
E D

A
R

 N
AT

H
 

K
E

D
A

R
 N

A
T

H
 

a 
z 

0 
Y 

a 
z 
co Q o w le 

R
el

at
io

n
   

N vo on en in en tn v. vs 0 0 0 V) 0 In S
i 

 
0 0 

la
n
d

 o
w

n
e

r  
 

B
H

U
B

A
N

 C
H

A
N

D
R

A
 B

A
G

 
 

B
H

U
B

A
N

 C
H

A
N

D
R

A
 B

A
G

 
 

	
 

B
H

U
B

A
N

 C
H

A
N

D
R

A
 B

A
G

 
 

B
H

U
B

A N
 C
H

A
N

D
R

A
 B

A G
 
 

B
H

U
B

A
N

  C
H

A
N

D
R

A
 B

A
G

 
 

B
H

U
B

A
N

 C
H

A
N

D
R

A
 B

A
G

  

B
H

U
P

E
N

D
R

A
 M
A

N
N

A
 	 

B
IB

H
U

T
I B

H
U

S
A

N
 D

E
Y

 
 

B
ID

Y
U

T
 G

H
O

S
H

 
 

B
ID

Y
U

T
 G

H
O

S
H

  

B
LI

A
Y

 K
R

I S
H

N
A

 M
A

N
N

A
 
 

B
IN

O
Y

 K
U

M
A
R

 D
A S

  

B
IP

I N
 M

A
N

N
A

  

B
IP

IN
 M

A
N

N
A

  

	
 

B
IP

IN
  
M

A
N

N
A

 
 

B
IP

IN
 M

A
N
N

A
 
 

	
 B

IP
IN

 M
A

N
N

A
 
 

B
IP

IN
 M

A
N
N

A
 
 

B
IP

IN
 M

A
N
N

A
 ,

  

C 
it. 
= " 
St 

ellel 
ece m IA 

el to 
on N 

el In To N 

...4 
to 
en r. 

el 
0 
.m+ N 

et 
l0 
m N 

°:$ ^ 
"I  

2 n 
el 

NI '`i 
ne 
+-4 

sr ea 
ns 
el 

c° el 
al 
el 24

2
9
  

? 
N 

" 

? 
el 
1-1 

2 
ei 
M 

2 el 
"tI 

2 
el 

c...it N 
el 

N 
el 

co la co -E 
el 
CO 
0 .-. 

0 
CO 
r. co 

VI 
Of a 

0 
CO .4- no 

el 
tO a 
ea 

a 
C4 

N. 
use 
C4 

f4 
teci tnNoo  rat 

ri 
el 

e4 

m:$03  
CD 
°Int 
N 

Of 
?(11  
04 

0.0 
6 
el 

6 
z • 
-... aien 

on 
no 

to 
no enno 

to 
.4 

en 
en 
nt 

In m 
el 

an m 
1-4 el wal  

r4 
2 
el 

2 ti 2 TI  
° in 
el 

° tn 
el 

2 
el 

c en 
e4 

0  In 
el 

1st 



46 
	

THE KOLKATA GAZE I lb, EXTRAORDINARY, JUNE 20, 2011 	 [PART111 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
ou

nt
  
 

1 5
78

28
.0

0
 
 

8 
tr; 
al 
co 
0 

8 
4 Ai 
n. 
el 

8 
6: 
.V• o 
el 

8 
to 0 
,-., 
to 

8 
ai 
CO LO 
0 m 

8 
d tO el 
el 
,/, 

8 
4 
M 
0 
no 

8 
m ,i  
° 
" 

8 
a  co 01 VI 14

03
8.
0

0
 
 

8 

- 

g  

 "1"“: 
to 24

07
6.
0
0
 
 

27
08

4,
0
0
 
 

35
07

3.
0
0
 
 

17
05

3.
0 0

 
 

99
37

3.
0

0
 

A
re

a  
 

Os 

4 m 
en 0 o 
a 

Zs.'  
m co el cl, 
o 

LiN  nn 0:, 
, 

0  

to 
CY 

 ci 0
.0

2
6

2
5

  
‘o 
611 
0 
a 

,r, 
rin'' 
R 
° 

Ulm  
„tr. 
5 
d' 

0,1 
cr,°  
el o a 0.

01
7

4
9

3
 	I 

0.
00

24
9

9
 
 

ci 0
.0

3
 
 

Ul 
C-1 
0 
6 

Ul in. 
en 

gen  o 

co o 
ci 

to N 
1-4  N o 
ci 

IA 
°3  0 a 

-5-t 
3 
d 
o 
ci" 
-- to 

x 
' < 

a 
0 ta 
x Y

O
G

EN
D

R
A

 
 

zv
.. 

	
PA

N
C

H
A
N

A
N

 
 

PA
SH

U
P A

T
I
 
 

it le 

a. 
p 
I 
1 < a. TU

S
T

A
 C

H
A

R
A
N

 
 

T
U

ST
H

A
 C

H
A
R

A
N

  

T
U

ST
H

A
 C

H
A

R
A

N
  
 

z 
< 
o 
a 
Co 
0 
0 

•
 

G
O

B
A

R
D

H
A

N
 	

 

G
O

B
A

R
D

H
A

N
 
 

z
x  < 
0 cc 
4 
in 
0 
tD 

SU
R

E
N

D
R

A
 N

A
T

H
 	

 

SU
R

EN
D

R
A

 N
A
T

H
 
 

SU
R

EN
D

R
A

 N
A

T
H

  

SU
R

EN
D

R
A

 N
A

T
H

 
 

SU
R

EN
D

R
A

 N
A

T
H

  

	
SU

R
EN

D
R
A

 N
A

T
H

  

SU
R

EN
D

R
A

 N
A

TH
 

O_ 

ii 
K 

N to In to ‘o ,n,  to to 0 VI V) to to to IA 0 N V1 0 

La
nd

  o
w

ne
r  

B
IP

IN
 M

A
N

N
A

  
•
  

B
IS

H
N

U
 B

A
G

 
 

B
IS

W
A

N
A

T
H

 D
EY

  
	

 

BI
SW

A
N

A
T

H
 K

O
LE
Y

 
 

B
IS

W
A

N
A
T

H
 K

O
LEY

 

BI
SW

A
N

A
T

H
 K

O
LE

Y 

B
IS

W
A

N
A

TH
 K

O
LE

Y
 	

 

B
IS

W
A

N
A

TH
 K

O
LE Y

 	
 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
  

B
IS

W
A

N
A

T
H

 M
A

N
N

A
 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
 

•
 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
 

BI
SW

A
N

A
T

H
 M

A
N

N
A

 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
 

BI
S W

A
N

A
T

H
 M

A
N

N
A

 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
 

BI
S W

A
N

A
T

H
 M

A
N

N
A

  

B
IS

W
A

N
A

T H
 M

A
N

N
A

 

C 
A 
PI re 
.0 
>4 

0 
'Cr 
IN el 

IA 
N el 

Cil 
 N NI 

.-. 
0 N el 

ei 
0 N el 

I
12

6 3
 

2 
N 

01 
o 
a; N 
et 12

80
 

12
8 0

 

o 
03 CV 
e. 

et 
Co N 
el 

el 
03 IN 
ti  

el 
0 
CY 
el 

Co 
nl 1-1 

CO 
Cl 
el 

ClN CO 
IN el 

ei 
CO 
IN el 

„ 
o 

- t ° ri 

g 
yr Al 

LO 

N 

03 
8 el 

03 
co 
o) 
f..I 

8 
...I 

8 
.-4 

8 
to 
CI 

° 
an°  
"`' 

to°  
a 

2 
o et 

/ 
CO 

° 0 
CO 

r.. 
0 ei 0 ,... 

M 
'V e.i 

LO ON 
I' 
N 

0 
IN LA 
N 

a 

< 

C
ST  

IN 
to I-I 

N 
to el 

el 
to el 

IN 
ID el 

01 
vl ti 

et 
0 1.1 

I' 
N0 

16
5(

27
/1

0)
 

to 
WI eI 

to 
WI ei 

1A 
to el 

ID 
ID el ID et 

I
99T

  

NN 
S el IS, el 0 to 

1p 
el 

"X
O 

 

w 
2 
< a a 

ce 
r1.1 

&lex ti 
CZ  

O V; 
Z a: 

WI"  
• ° 

°3  
Q < 

< 
1— 1.4 

71 
0 0 
o. o.  
z 9 
wm to 

g 

3▪  „ ▪ 5 



PAtulE] 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

47 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
ou

n
t
 
 

8 

N 0  

8 

m  
n 2

3
0

7
2

. 0
0

 
 

8 

03 

8 8  
Li: 
a m  

Lei 8  
rI  
ea m  

8 
0 
" CO 

8 
 ni ,c0 

'N IA 

8 
to k... 
°3  03 

8 
ai 
orn 

44  N 

8  
int6  3  
or er  

8 
4 rc  
W 

8 
,.., ma, 

a° If) 

8 
r.: 
oon, 

°3  III 

8 
‘i min 

°3  V 

8 
• m 

..9 

8 
ta rico 
S 

8 

N 
0 
LO 

A
re

a  
 

9 
0 

CO -,. 
1::: 
Co 
ci 

an 1-- g 34  
to a 

n Or 

c) 
8 6 

co 
c° CO 

co 8 ,6 
or 
cs 

S 
0  

an 1.1  tt in  VI 
NI  co 

an 
N 
in 

tfticl a ct,4 0. 2i0800 

vi,.._ 
. n 
0 

8 01 m 
0 

". 
n 
n ID I, 
ci 

VI zi, 
6 

0 

0 
ea .._ 
tn 

1
 	

S
U

R
E

N
D

R
A

 N
A

T
H

 

S
U

R
E

N
D

R
A

 N
A

TH
 

SU
R

EN
D

R
A

N
A
T

H
  

SU
R

E
N

D
R

A
N
A

T
H

 
 

P
A

R
ES

H
 

< rc 
co 
7-a 

2 
cc 
to ..7) 

<<R2 o3 4  
tn°4  

2I-- 

us 
.n 

« 
to 
an 
cow < 

to va 

1- 

au 
an 

1.- 
< 
ai 
an 

JI
B

A
N

 K
R

IS
H

N
A

 

S
A

T
Y

A
 C

H
A

R
A

N
 

LA
T E

 S
U

R
IY

A
  N

A
R

A
Y

A
N

 

JA
LA

D
H

A
R

 D
A

S
 
 

JA
LA

D
H

A
R

 D
A
S

 

JA
LA

D
H

A
R

 D
AS

 

R
el

at
io

n  
 

N in in N v. 3 i an va an IA 

I 	

5
  

 

IA VI CO CA 3 3 

l i 

vs c 
3 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
  

13
I5

W
A

N
A

T
H

 M
A

N
N

A
  

BI
SW

A
N

A
T

H
 M

A
N
N

A
 
 

	
 

C
H

A
N

D
R

A
K

A
N

T
A

 D
A

S
 
 

C
H

H
A

B
I R

A
N
I
 B

A
G

 
 

tg gm 
2 4 cc 
Ed 

V 

D
E

B
O

T
T

A
R

 JA
L

E
SW

A
R

 T
H

A
K

U
R

  

D
E

B
O

T
T

A
R

 JA
L

E
SW

A
R

 T
H

A
K

U
R

  

D
E

B
O

TT
A

R
 J

A
L

E
SW

A
R

 T
H

A
K

U
R

 
 

D
E

B
O

TTA
R

 J
A

L
E

SW
A

R
 TH

A
K

U
R

  

D
E

B
O

TT
A

R
 J

A
L

E
S

W
A

R
 TH

A
K

U
R

  

D
E T

O
T

T
A

R
 J A

LE
SW

A
R

 TH
A

K
U
R

 
 

a 
cc,  - 

2  < 
Ca Ca 

2 < 

'- a 
<> - 

z 

= an 

tg o_ a 
0 

ot  0 
< °3  R 
u 
0 D

U
K

H
I B

A
LA

 D
A

SI
 	

1
  

D
U

KH
I B

A
L
A

 D
A

S
I .

  

c 
7.1 an 
.0 Y 

C 0"  
CC 
el 

C7i i 
NI 
•-• 

so 

 
co"' 
NS 

oort  
NI t-t 

^ 
1.7, 

r. ---- 
left in 

CI b.,- 
a, 
tn 

co n 
CO i-f 1

8
7

8
 '
 1 

1
8
7
8
  

co N 
 

CO el 

co N 
 

CO 04 

to 
N 
CO 

co 
01 8

2
9
 
 

m  
M 

r... ...., 
g 

0 
O. 

N 
01 n 00 

N 
,, i. , CO  

eV 
40 
00 

8 
. 

8 
9 , 

" 
, , , , 

ICI 
'01 

IA 
RI  

0.. 
C.743 

IA 
e431  

ell 

CO 
01 
0,-0-  

" 
a ... 

W.  
4 04 

en  8 e.i 
8 
N N 

N tY el IA 
CO 

0 
Z • 
.471 -..... 
< 

111 
el eel 

ID 
H e4 

N 
40 
ti  

N 
ID 
•-• 

el 
el ê1 
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àt  
0 

co f.... 
,... 

0 

4.0 
N a 
M 
0  c;.! 
o 

0 

0 

8 
O d d 

m 
0 
0 

in 
'-1  

6 0
.0

0
3

 

m 
0 

o 

tn 
0 
0 

S
O

O
  

in 
0 
0 

cn 
0 
d 

.-1 

0
/P

A
 W

a
 '0/5

 

R
A
T

A
N

 C
H

A
N

D
R

A
  

1
 	

R
A

T
A
N

 C
H

A
N

D
R

A
 

(f..1  
Z 

R
A

T
A

N
C

H
A

N
D

R
A

 

LA
K

S
H

M
A

N
 C

H
A

N
D

R
A

  

LA
K

S
H

M
A

N
 C
H

A
N

D
R

A
  

z a 
0 < 
21 M

A
D

A
N

M
O

H
A

N
 	•  

M
A

D
A

N
M

O
H

A
N

  

M
A

D
A

N
M

O
H

A
N

.  

< a_ 
M

A
D

A
N

M
O

H
A

N
  

0
 

M
A

D
A

N
M

O
H

A
N

 

2 

2 U
M

A
S

H
A

N
K

A
R

  

U
M

A
S
H

A
N

K
A

R
  

G
O

U
R

 C
H

.  0 
< 
I V 
zi 

Ln IS
H

A
N

 C
H

A
N

D
R

A
 

O 

te 
to in t°  ta 3 3 0 D

 
 

0 0 in in 

L
s
  

 

in in tn N in 

L
an

d
 o

w
n

er
  
 

S
U

SA
N

T
A

 K
U

M
A
R

 
G

H
O

S
H

 
 

SU
SA

N
T

A
 K

U
M

A
R

 G
H

O
S
H

 
 

al 0 x 
0 
& 
5C 
2 
D 

SU
SA

N
T

A
 K

U
M

A
R

 G
H

O
S
H

 
 

S
U

T
A

PA
 G
H

O
S

H
 
 

S
U

T
A

P
A

 G
H
O

S
H

 
 

S
W

A
P

N
A

 C
H

A
K

R
A

6O
R

TY
( C

H
A

TE
R

IE
E

)  
 

S
W

A
P

N
A

 C
H

A
T

T
E

R
l
E

E
  

S
W

A
P

N
A

 C
H

A
T

T
E

R
JE

E
 
	

S
W

A
P

N
A

 C
H

A
T

T
E

R
J
E

E
  

• 

T
A

R
A

K
 G

H
O

S
H

  

=
A

L
 C

H
A
K

R
A

B
O

R
T

Y
  

U
A

L  
K

R
.  C

H
A

K
O

R
B

O
R

T
Y

  

U
B

A
L

 K
R

.  C
H

A
K

O
R

B
O

R
T

Y
  

.1 
0 

0 

Zit 

0 
0 
o 

a N
E

M
A

I 
C

H
A

R
A

N
 G

H
O

S H
 
 

C
H

A
P

A
L

A
 B

A
L A

 G
E

R
 	

 

U
M

A
SA

N
K

A
R

 G
H

O
S
H

 
	

U
M

A
S

A
N

K
A

R
 G

H
O

S
H

  

"«. 
0 

X 

1
 4

0
0
1
  

0 

i 

nr
C  --... 

0 
M 
0 
0 

--- 
in 
0 
0 
Vt 

.-.... 
in 
0 
MN 

o *0 

 ---, 
0 
N 
0 
In 

-.1 ---. 
V 
N 
0 m 

,--p --- 
0 
NJ 
0 m 

N --- 
N 
0 
0 ,-.4 

-..... 
0 
N 
0 
in 

.-f  

2
8

6
2

  

..._ 
0 
N 
0 
en 

4
0
3
 1
  

0  
0 
0 4

0
3

 
 

4
0

3
 

44  2 
A. 

0 ,,, 
in 

0 , 
in 

in ± 
In 

cri ,.., 
N 

ID .„1, 
N N 

0 
(NV 

ID in 

In 
C°  en 
00 

in  Cil 
01 

0 
an 

CO 

0 
CO 
ni 

CO 
.-f 

0 
CO 
en 0 

in 

II 
Z 
. 

N 
3 
< 

.2 
CO 
ul 

0 
CO 
ttl 

0 
CO 
Un 

ln 
CO 

N 
CO 

c.. 
CO 
in 

•-t 
Ot 
In 

01 Ntn. 
N 
01 
in 

inl 

tri 5
9
2
 	

I 

to 

ay < 
N 

to 

L.) 
in 
tii 

Ai 
to 
to-I 

u1  
to 

tn 
"2 



202 	 THE KOLKATA GAZEI lb. EXTRAORDINARY, JUNE 20, 2011 	 (PARrlII 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

C 
8 
In 

8 
0 

0 

O 

0 

10 

0 0  
0 
0 

z 

Lj  
>- 
0- t6 
> 

rn 

50  vi 

O 
a: 

2 1;11 

a • 0 z 
 

x 

< 
u.• 
O < 
ca z 

-.2 

a 0 
e t.n 

• 	0 
a. 
z 
• 9 

an 10  10 is, 
to 
71  
> 

3• 6 
< Z 

0 

IS
H

A
N

 C
H

A
N

D
R

A
 

IS
H

A
N

 C
H

A
N

D
R

A
 

TA
R

AP
A

D
A

 G
H

O
S H

 

in 

U
M

A
S

A
N

K
A
R

 G
H

O
S

H
 

U
M

A
S

A
N

K
A

R
 G

H
O

S
H

 

U
S H

A
LA

T
A

 G
H

O
S H

 

rn 
0 

0 
0. 

N 
rn 
O 

NO 
In 

z 

3 

N 



PART B.11 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 
	

203 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
IA

m
ou

n
t_

  

1
 

66
2

4.
00

 

di in 
0 in 
al 

a 
el en 
it 

g 
n 
IS 
❑
al 

I7
5
2
7
.0

0
 

ry 
N 
ID 

o 

In 
9 

0 

o o 
r-: N. 

N 0 

o 
eri 

34
52

5.
0
0
 

03 lel 

cc 

°I al 

0 
al 0 
0  

1,1 

o 
° 
°I  In en 
%A 

8 
ID  
la 
V 

8 
N 
al 

< 

N 

c; 

IS 
I-• 

o 

In
 

0
.0

2
62

5 N al 

0
.0

07
5

 
0
.0

07
5 	

I 

0 

0 

in 

0 
o 

ro 
04-4  
N 

oc!;(rricio 

in N 	.44 0 
0 

o 

4) 
0 
rs  

O
to 

QC 
0 

a 0
. 0

0
5
2
7
8
 I 

oC 

o 

O 

0 
o 

1
 	

R
A

M
K

R
IS

H
N

A
 

-cr.& < 

I 

a 
w 

co
< 

N
A

G
E

N
D

R
A

N
A

T
H

( B
O

D
A

I)
  

 

< 

cc 
Z 
0 
Q Z 

a 

0 .2 Z 

< cc 0 
Z 
0 
2 

I-,  

cc 
t5 

S
A

TI
S

H
 C

H
A

N
D

R
A

  

U _ 

ar 
B

A
LA

]  C
H

A
N

D
R

A
  
 

B
A

IA
I  C

H
A

N
D

R
A

 

1.- < 
Z 

0 

Ci 
0 

Z 
< 
cc 
0 

0 
o JO

G
IN

D
R

A
N

A
TH

 

KR
IS

H
NA

 C
H

,  

JA
T

IN
D

R
A

N
AT

H
  

S
A

N
TO

S
H

  K
R

  

S
A

N
TO

S
H

 K
R

  

c 
.... R  N S

 
 

N 3 3 3 v. in N y, 4n in N in v.) LI v, vl 

O
W

N
E

R
 
 

	
 

IN
D

R
/M

IT
 SH

A
W

.  
 

A
JI

T  
K

R
.  B

A
G

U
I
 
 

N
iu

t a
-
-

- 
A

LO
K

A
  
P

A
L

 
 

A
LO

K
A

 PA
L

  
	

 

A
L

O
K

A
 P
A

L
  

A
M

A
R

 N
A

T
H

 M
U

K
H

A
PA

D
H

A
Y

 
 

A
N

A
D

I  N
A

T
H

 G
H

IS
H

  

	
 

A
N

A
T

H
 N

A
T

H
  B

A
G

U
I
 
 

A
N

A
T

H
 N

A
T

H
 B

A
G

U
I  
 

A
N

A
TH

  N
A

T
H

 B
A

G
U

I  
	

 
I
 

0 

to 

< A
N

A
T

H
 N

A
T

H
 B

A
G

U
I  
	

 

A
N

A
T

H
 N

A
T

H
 B

A
G

U
I 

 

A
N

G
U

R
B

A
L

A
 
D

A
S

I
 
 

A
N

IL
A

  B
A

L
A

 G
H

O
SH

  
	

 

A
N

N
A

 G
H

O
S

H
  

a 
w 

cc 

z 
0 
CC < 

iii 
a 
cc Nc 
2 
a 
<
ce 

c 

24
3

 
 

v ,..., 
0 r-. CO 03 

,.., 
03 

„., 
CO 

is, 
co 8

2
 
 

m 
.0 v cc ---. r.s 

N 
.0 
0 cv  

P
lo

t  
 

CO 
in 
0) 

0 	01 
OI 	00 

cn 
CO 
m 

0 
CO en mm

0 
CO en 0 Q3 

3
8

5
 
 

0 
0 en 

VI 
0 ry 

CO 
m .4- 9

3
3
3
  

5
0
7
 
 

4
9

2
  

3
4
9
 
 

ci 

< 

.,„ ,.., - ma ,.., ef ..,, 2
8
 
 

a4 cf. N en 3
2
 
 

en 
en f a al m •Ct in Lil 0 

an 



204 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 [Para HI 

- cc 

> 0 
Z 

o 
4. a. 
Z 
00 
a Z 
0 - 
= 

-;c1  
wt0  
w  E.9 cc 
Qz 

&C. 
0 

to N 
= = 
0 
Z 0 2 e  
Z R 
Lu o 
4.t ‘o o 

ti 
> 

4 
Z 
N 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

8 
w 
W 
0 01 

8 
In 
CO 
0 21 23

55
2.
9
0
 
 

8 

AA 
ry 

0 

03 
ri  

a Ca 

C6 
01 

0 0 
1p 

o o  
al 

0 o 
Iq 
w 
al 
al 

0  o 
cri 
CO 
ar 
rn 

0 
 

la  

8 
6 
ad  

0 

o  
8 
CO 
of 
a/ 
CO 

8 
La 
0 
" cc 
CO 

0. 
C/ 

a 
8 
wi 
0 0  
CO 
of 

8 
R 
N ty  
03 
4 

8 
R 
at at  
CO 
of 

0 0 
R eN at  
CO 
4 

R 
r a, 
CO 
4 

a 

03 

as 
O o 

CO 
la 

c O 
6 

scss 

I 

rn 

0 0 
a 
6 

6; as --s 
a 0

.0
0

12
5 	

I  

La 
N 
0 0 0 o 
6 

ol 
N 
4 0 n a 
o 

CO 
eN 
in ra 
g 
a 

a- 
'''I IN 
?I--  ci Is N 0  
o 
a 

10 
0 
a 0 
"1  o 
ci 

01 
N co 
T cs 

0
.0

2
24

9
9

37
7
 
 

t0  0 
00 
ol n 
as cn w o 
ci 

oI 0 
03 
ol as. 
as m wi o 
a 

',II. LO 
03 
to sa 0 a, w o 
ta 0

.0
59

94
1

86
1
 

0 

6  ..., 

....,x 

z 
>f 
0 
7.1 
02 

Z 
ct 
2- 0 
73- 
fa 

z 
fr 
= 4 

I 

= a 

w 
to—  
CC 
in 

x= 

N 

0 

Q 
Z 

Q J
I
B

A
N

 
 

44  an 
4. 

Z 
0 
02 
—, 

= 
v)  4 
co 
2 
0 to 
9lc 

0 

20 
Z 
0 
ca 

B
H

A
T

A
N

A
T

H
 G

H
O

S
H

 
 

S
H

U
T

 N
A

T
H

 G
H

O
S
H

 
 

S
U

K
H

R
A

J B
A S

U
  
 

CC 0 
4 

0 
CC 

N in S
 to S
  0 to Vf 0 

O
W

N
E

R
 

A
R

U
N

 M
U

K
H

A
P

A
D

H
AY

 
 

A
R

U
P

 M
U

K H
A

P
A

D
H

A
Y 

C
H

A
N

D
 M

O
H

A
N

 S
H

AW
 

B
A

D
A

L
 C
H

.M
A

LI
C

K 

B
A

D
A

L
 C

H
.M

A
LI
C

K
 
 

B
A

D
A

L C
H

A
N

D
R

A
 P
A

K
IR

A
H

 

B A
D

A
L  

C
H

A
N

D
R

A
 P

A
IO

R
AH

 
 

B
E

LA
RA

N
I  B

A
SU

  

= 

Lif 
CA 

• 4 oc 
5 
co 

D 

CD 

cc 

co 

2
ct

 
 

B
E

LA
R

A
N
I
 

B
A

S
U

 2 
0 
0 
2 
W 
Cc 
< x 
ca 
2 

B
IJ

A
N

 B
IH

A
R

I  G
H

O
S

H
  
 

B
IJ

A
N

 K
U

M
A

R
 B
A

S
U

 
 

JA
G

A
N

N
A
T

H
 G

H
O

S T!
 

cc"
 

K
A

N
A

R
A

L  
G

H
O

ST
(
 
 

N
E

T
A

I C
H

 G
H

O
SH

 
0 
2 
0 
ae 
to 
o 

 

43
29

 

23
35

 

en 

23
25

 

26
54

 

N
>a 

HW 
4 26

5 4
 

o  N 
l 

Sr 
Ni 

- 
St 
N 24

14
 0 -,..., 

of 
Si 

N 

0 ...„ 
of 
Isc 

 ot 
N 

,0 -... 
si 
...4 
ot 
rti 

or a 
E m 3

83
 

0 ot 0 of .tr 3
27

-

1 

3
3

3
 

m 
0 
La 0 
CI1 

a. 

46
3 

4 
to to 
al 

to 
4 

s 
til 

to 0 UI 
ay 

Ln 

a 
Z 

‘2 

W N. 73
 

7
6

 

0 
N. 

tO 
SO 

IN 
03 -4 of 

en Lt., 

0 
cl 

ot --, 
to 
0 
ci 

to ft, 
to 
0 
t-I 



PART 
	

THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 205 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o
u
n
t  8 

n 
00 
CO 

0 
0 
co m 
or 
01 2

4
08

8
.0
0
 
 

4
5
16

4
. 0

0
 
 

o 
0 
in 
Ln eri 
Ut 

8 
0  11 
m 

8 
oi 
to 

 11 ,-1 

o 
N  0 ,r1  

0  0 
- 

0 
10 
.1 

8 
n 
..4  1-1  
N en 

8 
oi 
4  Or 
N  0 

8 
m 
4  N 
N 0 

0 
ei 
n- 0 
m 6

0 2
2.
0

0
  

o 0 
ol 
WI 
N r., 
/-1 

0 
6 
0 
N cr, 
NN 

o o 
oi 
0 
Or ,.., 

8 
oi 
0 
ot 
rl 

N
A

R
A

Y
A

N
 	
I
 

0
.0

0
0
6
2
5
  

I
 
5

0
2
.0

0
 

A
re

a
  

In 
,--i 
im m 
N 
0 
L6 

0
.3

2 	
I 

m 
9 
0 

0
.0

5
6

2
5

  

C 
0 
0 

a 
0 t-t 
a 

ot N 0  
06 

N 
0 
6 

n 
8 
6  

to 
of 
01 0 
0 
0 
6 0

.0
0

5
2
7
8
  

O 
 

6 0 

4-+ a, ,-., 0 
° a 

VI N a 0 
6 

VI ...., n 0 
6 

0 
" 
a 

to 
‘n u, 
0 n 0 
6 

to 
N ,,, 
0 
0  
6  

o ....... 

6 
a 
6 
N..... PR

A
V

A
T 

K
U

M
A
R

 
 

ES
H

A
N

 C
H

  G
H

O
S
H

 
 

< 
Z 
2 
zz 
rt m 
< 

B
A

TA
K

R
IS
F

I
N

A
 
 

2 6 
x ca E 
0 

a 
4 2 
a 
Z a 
0 B

IS
W

A
N

A
TH

  
 

a 
v., 
Er5 co  S A

N
T

O
S
H

 K
R  
 

co 
I= 

--g.  

o 
1 O  

>- _i x 
0 
0 
r 

	
 

M
A

N
IN

D
R

A
 N

A
T

H
 
 

M
A

D
H

U
SU

D
A

N
  
 

Z 
4 
0 
D a, 
= 
0 
LC 

M
A

D
H

U
SU

D
A
N

 
 

< )- a c, 
Z Z 

R
el

a
ti
o
n
  

N Vf V1 to in to to 6  6  

O
W

N
E

R
 

BL
IA

L
I G

H
O

SH
 
	

U
M

A
SH

A
N

K
A

R
 G

H
O

SH
  
 

BI
S W

A
  N

A
T

H
  G

H
Q

S
H

 

2 
0 
M 
0 

a 

3 

413  

B
IS

W
A

 N
A

TH
  M

U
K

H
A

PA
D

H
A
Y

 
 

B
O

N
O

M
A

LI
  M

A
I
T

R
Y

  

C
H

A
N

P
A

 R
A

N
I  M

A
N

N
A

 

C
H

A
N

P
A

 R
A

N
I M

A
N

N
A

  
 

C
H

IT
R

A
 G

H
O

SH
 
 

C
H

U
C

H
IR

A
M

 M
A

IT
R

Y
 
 

FO
R

 W
.B

.G
O

V
E

R
N

M
E

N
T

 
 

FO
R

 W
.B

.G
O

V
E

R
N

M
EN
T

 
 

G
H

A
N

A
 S

H
Y

A
M

 B
A

S
U

 

G
IT

A
 R

A
N

I 
G

H
Q

S
H

 

G
IT

A
 R

A
N

I G
H

O
S

H
 
 

G
IT

A
 R

A
N

I G
H

O
S

H
 
 

G
O

B
IN

D
A

 M
A

IT
R

Y
 

G
U

I  B
A

L
A

 P
A

K
IR

A
H

  

G
U

I 
B

A
L

A
 P
A

K
IR

A
H

  

C 
Ca 
trt 
CO 
.0 
IC 

2
0
12

 

en 
0 
4 

NI 
IN, 

0 N 
in IN 2

5
4
7
 

2
2
5
0
 

1
2
1
8
 

CO N n ,._, 

N N 0 „, 

ot ---- CO to ni 
.-1 

1-1  --.„, ,, -..... r_. 
CV 
N 0 
pa 8

8
2 

8
8

2
 

8
8

2 

1
0
3
8
 

0 
CO co 8

9
5

 

•-• 
70. 

Ai .4. 
en 2
8
8
 

M 
to 
en 3

8
3

 

4
6

5
 0> 

e 
CO 
CT 

0 
0 
00 
as 3

49
 

LA 
0 
Ot 9

3
4
7
 

9
3
4

8
 

to 
en 
01 

in ,:n 
N 

CO a, 
11 

0  u, 
ot 

0./  Or 
liintl  9

8
5
0
 

6 
•••••• a Z 
0 
`.... 

Or 

N  

< 

0 .24  

.-te-1 

o i.4 

11 

o 
N  

o  cm 
N 1

2
8
 

in 
M N 

o 
en N 13

8
 

al 
en N 

o 
0 N 

o 
10 N 

01 
0 N 

in 
N ti 

in 
In g-3 

In 
In ti 

00 
In t-, 

0 
00 •-• 

471 
CO I-I 



206 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 [PART III 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

o o 
9 	9 
LA 

o 
yr  

o o 
9 	9 

4 	:1 

6  LO 
ro 
<3.  N. 

14  111 o 
u,  , 

8 
"5  WI 
.-4 
m .4- 

0 
9 ei 
S 
m 

0 
a 
ro 

0 

0 
0 
o 

in 

8 . o 
C:3 
Lri ....t „s. 
.4- 

o 0  N 0 
4•IQ 

--1 LO 
, O 

a 
N 

8 
"4  

38
53

9
.0

0
 
 

o q 
m 
co 
.1- ,.., 
el 

K
A

S
R T

IK
 C

H
.  B

A
G

U
I 	

I 	
S

I 

	
JO

G
IN

D
R

A
N

A
T

H
 	

I 	
0
.0

43
 	

34
5

25
.0
0
 
 

S
to

,  
W

e
 	

A
re

a  

TA
R

A
K

C
H

A
N

D
R

A
 	

0
.5

 

T
A

R
AKC

H
A

N
D

R
A

 	
0

.0
57

 

B
A

T
A

K
R

IS
H

N
A

 	
0

.03
 l ro LI) 0 

„Ti  
I 

it 

m8 

B
IR

E N
D

R
A

 N
A

TH
 	

I 	
0

.0
9

25
 	

I
  

CO 
9 

0 

2-  
cc<  
0 

0 
< Z  

6
 

 

B
O

D
A

I(
N

A
G

E
N

D
R

A
N

) 	
0

.0
5

37
5

  

RA
RAK

R
IS

H
N

A
 	

0
.0

0 3
5
  

uj:111 

I I 

K
A

N
A

I  L
A
L
 G

H
O

S
H

 	
0
.1
4
 
 

N
A

G
E

N
D

R A
 N

A
T

H
 

0
.1

 
 

611 
0

._• 0) 
9 

JO
G

IN
D

R
AN

A
T

H
 
 

:CI 
0 
co 

i 	9 	9 	on 
11 
cc 

9 9 9 9 1111111 I V5 VI 

K
h
at

ia
n

 	
O

W
N

E R
 
 

4
5

2
6

 	
H

A
R

A
D

H
A

N
  A

D
N

IK
A

R
I
 
 

4
5

2
6

 	
H

A
R

A
D

H
A

N
 A
D

H
IK

A
R

I
 
 

4
5
3
0
 	

H
A

R
A

D
H

A
N

 G
H

O
S H

 
 

H
A

R
AD

H
A
N

 M
A

U
C
K

 
 

H
A

R
A

D
H

A
N

 M
A

U
C

K 

H
A

R
E

N
D

R
A

 N
AT

H
 G

H
O
S

H
 
 

H
A

R
IS

A
D

H
A
N

 B
A
G

U
I
 
 

H
A

R
IS

A
D

H
A

N
 B

A
G

U
I 

IN
D

R
A

JI
T

 S
H

A
W

 
 

IN
D

R
A

JI
T

 S
H

AW
 

o 

IN
D

R
AJ

I T
 S

HA
W

 
 

G
O

B
IN

D
O

 C
H

 G
H

O
S

H
 

3 

5 a I 

1
 	

K
A

RT
1K

  C
H

.  B
A

G
U

I
 
 

1
 	

K
R

IS
H

N
A

 C
H

.  B
A

G
U

I 

Cs 0 tn 
tv 
o 0  An 

rs to 
to 

00 
o 
.1 

CO 
oo CO 

03 
a+ 
'or 

N » co H 
Co 

ri to 
co 451 4> n's 

N 
oo 0 nt 

4 	n4 T 	0 4 	N 
nti 
t—t 0 41 

.4 0 n• 
eci 

In 
0 eLl 0 ret 

TN 0 rn ti 0 	op N 	rd 
01 4. 
0 	Cni N 	LO 

--c. 

po 

in 
IN N 	N 

ni 
rn  en IN 

 N 
N  

0 
0 

z 
ILO I- 
2 E' >- 

a• e 
> 
'TA Z 

uJ 
ce 

O - 
z 

er. r  
• 

it,f1 
O z  a 
41 a.. 

in 
a 2 
Z r-.  

0 
W 
V,0 

erE  

32 

z 



PART LE] 	 THE KOLKATA GAZE l l h, EXTRAORDINARY, JUNE 20, 2011 
	

207 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o
u
n
t  

12
04

3.
0
0
 
 

8 
ID 
N 
V' 
IN 

8 1  
ti NI 
IN 
et 

3 
tri. 

1 	0 
IN 
NI 

8 
tO F. 
N 

8 
6 
N o 
IN  ON 1

6
05

2.
0
0
 
 

8 
cri 

g 
n NI 3

4
5

25
. 0

0
 
 

3
8
5
3
9
. 0

0
 
 

8  
00  " 
N 

8 
01 

8 

8 
r-: 

2
4
0
8
8
. 0

0
 
 

`3 
/ 

NI sn 
Nr 

8 
—I 
tO 
IN 
N 

8 
N 
0 
NI  ON 

6 
8 
ID 
0 
NI 
NI 

8 
N 
0 
4-4 
n4 

re 
11  
4  

IN 
al  
a 0

.0
9

2
5

 
 

an 
T 
VI 
0  O 

IN  

i 
i 	Lei 
i 	m, 

ri 
6' 
o 

m 
m  
m 
0  
6 

In  
o 
in  
O 
6 

0 N  
0 
nn  
a 
a 

m 
m  
0 
6 

m  
...„, 
do 
0 

IA 
0  
6  

trt 
CV 
0  
q  o 

IN 
N g 
ci 

IN 
NI g 
a 

0
.0

3
 

in 
C4  ID m 
<a 
a 

m 
en  VI m 
o 
a 

tn  
8 
vs 
e61.  

o 0
.0
2

0
0

0
4

  

In 
N 
.0 
or.  
a 

o -.... 

de ..., 
ca 
6' -_, 
to JO

G
IN

D
R

A
N

A
T

H
 
 

BI
R

E
N

D
R

A
 N

A
T
H

 
 

— 

0 

o 
a) 

— 
 a 
, 	0 

o 
co 

R
A

JE
N

D
R

A
  N

A
T

H
 
 

I..) 

	
R

A
M

 C
H

  
 

G
O

G
IN

D
R

A
N

A
T

H
 
 

	
G

O
G

IN
D
R

A
N

A
T

H
  

G
O

G
IN

D
R

A
N

A
TH

  
 

B
IR

EN
D

R
A

  N
A
T

H
 
 

JA
T

IN
D

R
A

N
A
T

H
 
 

	
 

G
O

PA
L

 
 

BA
TA

K
R

IS
H

N
A

 
 

B
A

TA
K

R
IS

H
N
A

 	
 

R
A

JEN
D

R
A

  N
A
T

H
 
 

R
A

M
 
C

H
 
 

	
 R

A
M

 C
H

  
 

SA
TY

A
  C

H
A

R
A

N
 

R
el

at
io

n
   

v) V) VI 3 tn VI Vi ti) m In 0 N ;.4 V1 cm 

O
W

N
E

R
 

K
A

SR
TI

K
 C

H
.  B

A
SG

U
I 

K
H

A
G

E
N

D
R

A
 N

A
T

H
 G

H
O

S
H

 
 

K
R

IS
H

N
A

 C
H

.B
A

G
U

I 5 U .4 in 
±L u 

z 
N K

U
R

R
A

M
 S

H
A

W
 

K
U

R
R

A
M

 S
H

A
W

 

K
U

R
R

A
M

 S
H

A
W

 

LA
K

SH
I N

A
R

A
Y

A
N

 B
A

G
U

I 

LA
K

S H
I N

A
R

A
Y

A
N

 B
A

G
U

I 	
[
 

LA
K

SH
I N

A
R

A
Y

A
N

 B
A

G
U

I 

M
A

H
A

D
E

B
 G

H
O

S H
 
 

M
A

H
E

N
D

R
A

N
A

T
H

 G
H

O
SH

  

S A
N

D
M

Y
A

 B
H

A
N

D
A

RI
 

M
A

N
IN

D
R A

 N
A

T
H

 G
H

O
S H

 	
 

M
A

N
IN

D
R

A
 N

A
T

H
 G

H
O

SH
 

M
E

G
H

N
A

T
H

 S
H

A
W

 

M
E

G
H

N
A

T
H

 S
H

A
W

 
 

M
E

G
H

N
A

T
H

 SH
A

W
 
 

M
EN

O
K

A
 S H

A
W

  

K
h

at
ia

n
  

7
4
0
 co 

ON 
tO 

CO 
I.0 
os to 

§ 2  m ID 
IN 

it, 

tO " 
eft 

tO 
ID ' 
IN 

$ 
ON 
NN 3

0
1
4
 

N 2
5
1 9

 0 
NI -4 
(I) 

N 
M  
I 

m 
01 

—.3 
W. 

g 
r 4 

I
 3
4

7
 

3
7
5
 a. 

ca 
IN 

0 
01 
01 N 49

8
 I 

RI m  
ON 
cn 

1".. 
ttt 
en 

IN 
0 
In 

IA 
0 
in 32

5
 

tit 
Vro 
cn 3

75
 

3
8 9

 

3
8

5
 

ci 

vi ..... 

< 

2
3
8
 

24
2 

‘I' 
ne (S 2

5
4

 

25
5 

25
5 

2
5
8
 

2
5

8
 

2
5
8
 

2
6

5
 

r 
to 1....  
eti 

27
7 

2
7
7
 

2
8
3
 

28
4 

2
8

5
 



208 
	 THE KOLKATA GAL 1TE, EXTRAORDINARY, JUNE 20, 2011 	 [PArerIII  

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

-3 
I 
O 
0 
0 

ir 
2 t 
2 v' • a 

cr• e 
• D 
> (.9 
/7.$  
U 7, 
cc 0 
1- a: 
O cri 
Z 
O - 
O 2 
0 

O 
• z
< 4 

< 0 

< 

0 8 
-7( 
Z• r  
D o 
us 6 
In
c 

o 
< 
3 9 

A
m

o
u
n
t  

0 0 
,--: 
Lin 
N. 

0 0 
e.; 
0 
ul 

Al I 

0 
q 
IN 

f"- OD 

0 
0 a 
0 en 

0 

0 

T-33 3,3 

0 

0
 

20
0
7

.0
0
 
 

ei 

co 

N 

rri 

5
3

5
3
.0

0
 
 

8
H

A
B

A
N

I  G
H

O
S

H
 	

W
 	

G
A

G
A

N
A

T
H

 	
0

.0
20

0
00

0
. 	

1
6
0
5
8

,0
0
 
 

ro 
21. 
4 

VI 

a 0
.0

0
7
5
 	

I
 

 

0 

n “1  
.333 
O 
6 

0
.0

2
0
0
0 0

0
 I
 

o 
0 En 
N o o 
o 0

.0
2
0
0
0
0
0
  

0
0

0
2

50
0
0
  

 

0 

a 
o 

0 

um 
0 o 
o 

to  
10 
0 o 
6 

cri 
en 
00 

6 
§

IDD  

to 
1.0 
0 

6 

I
0
.0

0
0

8
3

3
3

 
 

3.8 
01 

o 
o 
kat> 

co 
o 
6 

0 

3 
o 
0 
O 

S
A

T
Y

A
  C

H
A

R
A

N
  
 

S
A

T
Y

A
 C

H
A

R
A

N
 
 

K
IR

T
IB

A
S

 
 

S
A

S
H

'  B
H

U
S

A
N

 P
A

K
IR

A
  
 

S
A

S
H

I 
B

E
IU

S
A

N
  P

A
K

IR
A

  
 

M
U

R
A

R
I
 

M
O

H
A

N
  
 

I 
I- 
< 
Z 
E 

0 G
O

P
IN

A
T

H
 
 

in 
Y 
a 
0 

0 Lu 
Y 
ri 
m 

G
A

G
A

B
A

N
D

H
U

  
 

G
A

G
A

B
A

N
D

H
U

 
 

< 
0 
z 
< 
0 

< 
0 
Z 
< 
0 G

A
N

G
H

A
 
 

4 
2 
Q 
Z 

0 
< 

< 
2 
0 
2 
< 
w 

< 
I 
W 
Z 
< 
0 

is
s  

tc
i  

hu
n

  
I
 
D

in
t 	

Ith
a
ti
a

n
  
I
 	

O
W

N
E

R
 	

R
el

a
ti

o
n

   

in u 3 3 3 3 3 3 3 3 0 o 

M
E

N
O

K
A

  S
H

A
W

 	
I.  

3 a I 
in 
< 

Z 

M
U

C
H

IR
A

M
 M

A
IT

R
Y

 

M
U

K
T

A
 R

A
M

 P
A

K
IR
A

 
 

0
<

 

M
U

K
T

A
 R

A
M

 P
A

K
IR

A
 
 

T
A

R
A

K
 N

A
T

H
 G

H
O

S
H

 

zit 
o. 
'2 

A
R

IA
L !
 

P
A

L 

5
A

B
IT

R
I G

H
O

S
H

 

S
A

B
IT

R
I
 

G
H

O
S

H
 
 

S
IT

A
L

A
 G

H
O

S
H

 

S
IT

A
LA

 G
H

O
S

H
 

G
O

P
IN

A
T

H
 M

O
N

D
A

L
 

G
O

P
IN

A
T

H
 M

O
N

D
A

L
  
 

M
U

K
U

L
 G

H
O

R
A

 

a 
cc 
0 I 
0 

51 
0 

S
A

M
IR

 M
O

N
D

A
L

 

S A
M

IR
 M

O
N

D
A
L

 
 

Mi 
< 

r4
 

3
1

4
4

 

,r4; Ne 
i 	MI 

8 N, 
01 en 

inr 

m 

m ,-, 
h 

Cn 
IN 
" N 

 Cei 
N 
Ni 1

7
29

 

01 
N 
,.., NN 

m 
N 

Cn 
N 

 N.,-4 

m 
N 
NI th 

cn 
N 
h. h 

a; 
rit 
IN N 

m 
N 
in- Ni  

5 	01 
co 

- 	m 

0 
m 
m  

MI 
01 

'41  

° ol, 
a\ 

° 0 hi N 0 
LII 0 
ul 

0 0 An 
.-0  , n1 

an 0 
in 

--; N 
en 

to 0 
in 

g-I , 
ni 

in 0 
tn 

^I , 
en 

a 

a 

ak gi 8 
N 

-, 
8 
01 0 

 -_. 

 0  0 

comuL;0001.91 , 	...... 
 0 

...„. 
8 

 hi 

-. 

0  
..., 
8  en 

---. 
8 n1 in 

--.. 
0 

.-,. 
0 

w  0 0 
en 



PART III] 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

209 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t 

N  

58
4
9
.0

0
  0 

0 N
co 0  
IN 

eg 
to na 
N. 

1
7 2

62
2
2
5
 

q 
en /9 to  
NI c... 
.-1 

cN 0 
oi o I N 
N N 

iN 
r'i ns „, " 
1.... 
.-. 

 8  
us 
an 0 li n  
e  

8 
to 0 
. ni f I 
.... 

9 
to an 
, ni f 1 
e  

8 Ca tot 
,nan 
e  

1::,  
0  '1,S,' 
an 

cz1  " 
0,_, 
uo 

9 
‘-' 0  
e t° 3  
an 

0 
0  t-i 
0  
0  ," 
To en  

8  
< " 
ra 
0 ,,, 

8 
to 
N 
an 
a 

6 
8 
an 0 
an 
---1 

ro 
cla L, 
4 

ct 
0 
0 
tn eq 
o 0 
d 

art 8 
ci o 

an -, N 
a 

an 
IN 
6 

in 

d 

an 
IN 
115  

0 tn N 
a, 
8 
d 

v01 tot N 
 01 01 ,..t 0 

d 

Om  

d d 

co 0 
IC' 
8 0 
a 0

.0
0

6
45

83
 

0
.0

0
6
4
5
8
3
 

'1: 0 " 0 
an 
6 
o 

in 
co 
O o 

o -..., 

61  
1--- 
6 
--.. tn 

r 

i— < 
z 
a 
< 
0 

3 
4 
2 an 
± 
U 
I 
N 
2 

0 

3 
4 
2 
co 

u 
I in 
2 

0 

m 
P—  
< 
z 

a 
z 
cc 

a 

1
 	

B
IR

E
N

D
R

A
  N

A
TH

  

Z 
a 
0 
z 
w 
cc 
Fa 

1
 	

BI
R

E
N

D
R

A
  N

A
TH

  

1 	
B

IR
E

N
D

R
A

  N
A

TH
 

aa
 it-

a z 
21":  
° 0 

to s  

=  r 
in 19 
Zi 
o 

D 
2 
0 
z 
co a  
4 

0 
a W 

2 
itt - 

-a 
0 G

A
N

G
A

 

G
A

N
G

H
A

 	
1 

a 
Z 
z 
a 

Q. 
< 
z 
a  y 

5 
< 
z 
4 y TA

R
A

K
 C

H
. 	

1 

2 
il 

c 
u 
0 
0 
co 

c 
o 
"‘• 
ra 
t co 

3 an in an in 'n 

I
 

In 3 3 3 3 3 
• 
0  &I in VI V.) 

O
W

N
E

R
 
 

B
H

A
B

A
N

I 
G

H
O

S H
 
 

N
A

K
U

L
E

SW
A

R
 S

H
A

W
  

it3 
I in 
¢ 
in 

z M
A

H
A

D
E

V
 G

H
O

S
H

 
 

H
A

R
EN

D
R

A
  N

A
T

H
 G

H
O

S
H

  

K
H

A
G

E
N

D
R

A
 N

A
T

H
 G

H
O

SH
 Z  

le 
z 0 
I 
¢ 
Z 
4 cc 
0 z w 
cci z N

A
R

E
N

D
R

A
 N

A
T

H
 G

H
O

SH
 

t< a 
-L- 
Z 4 

SA
BI

T
R

I G
H

05
1

1
  

SI
TA

LA
 G

H
O

S
H

 	
 

B
H

A
B

A
N

I 
G

H
O

S
H

   

G
O

P
IN

A
T

H
 M

O
N

D
A

L
  

M
U

K
U

L
 G

H
O

R
A

  

SA
M

IR
 M

O
N

D
A

L
 
 

N
E

M
A

I  C
H

.  S
A

N
T

R
A

  
 

N
E

M
A

I C
H

.  S
A

N
T

R
A

  

N
E

M
A

I 
L

A
L

 A
D

H
IK

A
R

Y
  

N
IL

R
A

T
A

N
  B

A
G

U
I 

I
 1

7
4
4
  

NI 

0  

N
"
 

.
 

I
 1
8
3
5
  

I`,  
M 
IN 

0 

I
 1

8
3

5
  

18
3

5
  

IT IN 
-4  

" 
I-I
N  

m Cn
 

1
7
2
9
  

NI 
1.' " 

tat IN 
0 

al 
IN 
0" "" 

cn 
IN 
e"i 

N. 
0 
N  e 

N 
0 
e 

co 
0  
-.S. 
- to 
r4 

0 
CO 
''' < 

P
lo

t  
 

0 Lei N.  CO m 
Ln CO co 

1
 

3
6
2
  

m 

I
 3
6
2

 
 

e 
M 3

6
2

 
 

% 
a 2 

or 4
8
8
 
 

4
8

8
  

4
8
8
 
 

CO CO 
to 

00 0 Cr. 
NI N 
a 

CI, Cr 
rn 

3
2
2
 1
 
2

9
5

 I 

z 

-,'In 

4 

m0  

6 

u9 ,Ci 
t 
, 

".....f  
8 en 

"Ni 
cut a  
M 

"M.. 

M 
OM 

0 
c I  

to 
cri0  

al ---- 
6 . - 
en 

U - 
8 

0 

t; 
rn  

LLI 

"'re; 
(-9  
Fg  (-di 
I  

3  = 
en 

;1 ni „iv  . 

0 
0 

z 
In I- 
2 1-9 >. 

> 
0 

U 

cC 

O • 7 .1 - 
0 
a z 
O - x H 
;c: 
< 

cc z 
• 

¢ 
cc 
3 a. 

0 ct  
• < 

0 0 
Ct. 
Z R 

1.0  
01 0 

0 

3 • ° • z 

U 

z 



210 	 THE KOLKATA GAZE1 1E, EXTRAORDINARY, JUNE 20, 2011 	 [PARTUT 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
ou

n
t  
 

0 0 
sn 
rt 
St 

0 0 
sa- 
0 
•-• 

0  0  
,.4 
IV in  
N NN

 60
2

2.
0

0
 
 

0 0 
raa. 
ra „..4  

0 
01 r. 
rs  LI1 
N 

o 
0 
rO 

l0 

0
  

6
7

4
4
3 2

.0
0

 
 

8 
oZ 
ui. 
0 
ID 
N 

° 0 
N 
•-• 
0 
.0 

8 
 03 an 

N 
../3 
N 

0 ' 
6 N 
0 
0 
N 

8 
issi 
it) 0 
V) 
N 

0 0 
6 

8 
pi  

0 0 
6 

8 
pi  20

09
.0

0
 
 

12
0

4
3.
0
0
 
 

0 0 
6 

g Vl 

R
A

M
C

H
A

N
O

R
A

 B
A

G
U

I 	
5
 	

I 	
J O

G
EN

O
R

A
N

A
TH

 	
I 	

0
.0

4
3
 	
I
 3
45

2
5
.0

0
 
 

A
re

a  
 

ift ot 
m 
kr, 
O 
6 

trt ro 
tO 
nu 
o 
6 

NN i.... 
en  ,n  
8 
6 

in 
r... 
in  

1 0 
- 0

.0
2
6
2
5
  

In 
N 
en 
C/1 
o 
9 
a 

03 
a 
0 
0 
6 

0
.8
4

 
 

aa 
0 
6 

0
.0

49
9
8
 
 

en  01 
o 
6 

8 0 is, 
0 C 0

.0
2

0
0

0
4

 
 

0 0 0 0 
ev 
0 
o 
o 

N 0, o 
in 
N 
o 
0 
0 

1
0
.0

0
2
5 0

2
14

5
  

in ,-. 
9 
0 

NI 
<4 
"4  at 
al 
en  u> 
O 
6 

S
/o

,  D
/o

,  
W

/o
  
 

BO
D

A
IC

H
A

R
A

N
  
 

H
A

R
IC

H
A

R
A
N

 
 

a 
cc 
< 
2 
V( 
2 
< 

Q
z 

s 	a 
s 	cc 

< 
• X 
a 	kJ 
s 	lT 
; 	< 

= 

a 
0 
4 ck. 
2 
a 
2 

a 
0 
< a. 
2 
a 
2 

a 
0 
< ra. 
a 
4 
2 

PR
O

B
O

D
H

 C
H

.  G
H

O
S H

 
 

A
N

K
A

L
 M

A
I T

R
Y

 
 

U
PE

N
D

R
A

 M
A

L
IK

 
 

R
A

IE
N

D
R

A
 N

A
T

H
 
 

t U 

R
A

M
 C
H

 
 

m < 

0 
-2.  
1Q 

a 
cc 
0 
z 
a 

cc 

a 
cc 
0 
2 
a 
< 
cc 

JO
G

E
N

D
R

A
  N

A
T

H
 
 

r ss- .ct 
Z 
4 
>- 
0  
a m 

A
W

/C
I !r

un
  I
 P

in
t  

I 
K

h
at

ia
n
  

I 	
O

W
N
E

R
 	R

el
at

io
n  

 

N Ui ton <a an In tea N Ian In S
 

 

In In in 

N
IL

R
A

T
A

N
 B

A
G

U
I 

= 

N
Z Z 
< I u 
Z 

PA
N

C
H

A
N

A
N

 SH
A

W
 

PA
N

C
H

A
N

A
N

 S
H

A
W

 
 

PA
R

ES
H

 C
H

A
N

D
R

A
 SH

A
W

 

PA
R

E
S
H

 C
H

A
N

D
R

A
 S

H
A

W
 

PA
R

E
S H

 C
H

A
N

D
R

A
 SH

A
W

 	
_  

I 

Le, 
0 

p 
4 a 

i
z 

P
R

A
M

IL
A

 B
A

LA
  M

A
IT

R
Y

 

u 
Zt 

2 
7.4 
D 0. 

cC 0 
Z 
6 5 
a 
z cc 
a- D

 
P

U
R

N
A

 C
H

A
N

D
R

A
 SH

A
W

 

PU
R

N
A

 C
H

A
N

D
R

A
 SH

A
W

 

Z

x < 

d 6 
.. u, 
i A

V
U

IT
 K
R

 B
A

SU
 

R
A
M

 C
H

.  B
A

G
U

I 

R
A

M
A

 D
E

81(
M

U
K

H
A

PA
D

H
Y

A
)  

‘c, 
CO p 
cc. 

in 
CO al  
el  

Li, 
COI 09  
c, 

01 cti  
,...., 

1 	ono ro .„... 
pi  

o co ,..{ 
pi  

o 
(NI 
,,, r y

 
20

86
 

2
1

44
 

V1 
N 0 ro 20

5
2 ;-1 

V/ 0 
r4 2

0
5
1
  

3
3

5
3

 

33
5
3
 

en 0 
rn en 3

4
7
7
  

en 

oo 
cr, 
St 

0 8 
RI 

0 co 
en 

en co 
en 

0 
0 
en 

en ro 
0 

0 0 
to` 

a, 
in  

uo 
N 
en 

0 
03 
en 

0 
CI 
en 

'0  
sr 
 en 

1.13 
tor 

el 
to 
ct 

tn 
ON 
co 

rn 
00 
rn 

cog 
rt 

j. 	nt 
i 	r., en  

CO  n 
en  

40 ,-.. 
ent 

CO 
N 

in en en 
in 
en en 

0 
0 01 

03 
0 cro 

01 
tO re. 

10 
AD 
01 

N 
tO 
CO 

N 
it 
Ce 

t l
V
L
t
 

• 

ne,  

Vr 
I-- en 

isi 
a 
I-- en 

3 
en  

N 
03 en  

.-. 
03 0 



PARTIIIJ 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 
	

211 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

2
3

1
9

1
0

0
  

12
8

46
3

. 0
0

 
 

8 
1-.: r. 
.-I r, 

8 
r< 
r'S  in r-- 

L
6

0
2

1
0

0
  

8 
ri 
en 
r4 
0I 
10 

8 
tre 
T-1 
en 
0 
IN 

8 
Ai 
03 
/•-• 
10 
01  

8 
ced 
Da 
0 
1•11 
01 

8 
ei 
0 
t-t 
tri 
0/ 4

5
7
6
5
. 0

0
 
 

NO
 

0 0. 
di 
roe  
to 
‘-4  

8 
ci 
r,c0 

01 

00  
- 

IN 
40 

r-1 

0 0 
Ni 
tnro 

0 
0. o 
0 
tne. 

0 en 

8  

030 

0 ri 

co 8 

tt  cr 

A
re

a  
 

en 
0 
o 

0
.0

2
8
88

58
4
4
  

0
.1

6
00

0
0
4
1
5
 
 

kontl 

at 
d 

Ln 
N m 

§ 
0 

V) r, 
0 0  
d 

co 
co 6  

m 
co . 
0 

01 
at 
co ..i 
o 
0 

m 
r:, . 0 

441 
ni 
0 IA 0 
d 

N 
0 
to 
0 

co 
in 
CO 
to 
tnt 
cr m 

0 

in 
An 
N 
0 
..-t .., 0 

 c5 

ett 
.-1 8 
a 

‘n 
or,"  0  
0  0 0 

co 
0  
"0 o 
8 co 0 
e> 

m  " 
ci 

tn oto 
d 

a ...,. 

6
a 
6' -.. N JO

G
E

N
D

R
A

N
A

TH
  
	

 

B
A

N
K

U
 B

IH
A

RI
  
	
 

B
A

N
K

U
 B

IH
A

R
I  
 

aj 
2 
cc "2 

N
IR

M
A

L  
C

H
 

I o 
Zt.  
2 ¢ 
Z 

S
A

TI
S

H
 C

H
.  G

H
O

S
H

 

SA
T

IS
H

 C
H

.  ± 
ll 
z 4.4 fr 
.0 

B
AT

A
K

R
IS

FI
N

A
  

< rz
 

B
A

TA
K

R
IS

H
N
A

 
 

TA
R

EK
 C

H
.  
 

I 
ll 
z ve 

< 

N z
 

S
AT

IS
H

 C
H

.  

z 
< > 
< cc < 

z 
< ›_. 
< cc < 
z 

B
H

O
L A

N
A

T
H

 

N
E

P
A

L
 M

A
L
I
K

 
 

N
E

PA
L

 M
A

LI
K

  

"1  ta co N N co La to to 

O
W

N
E

R
  

R
A

M
C

H
A

N
D

R
A

 B
A

G
U

I 

S N 
0 
to 
< o cc 
CI_ 

0 
2 
w re R

E
N

U
  P

A
D

A
 G

H
O

S
H

 
 

R
E

N
U

K
A

 G
H

O
S

H
 

Nz
 
 

= en 
I 0 
0 
< ,e 
0 
2 
w 
cc 

t 
0I  
o 
< 
0 
2 
cc
w  S

A
D

H
A

N
M

A
Y

E
E 

SA
H

A
D

E
B

 M
A

L
I
K

 
 

S
A

H
A

D
E

B
 M

A
LI

K
 

SA
IL

EN
D

R
A

 N
A

T
H

 G
H
O

S
H

 
 

SA
IL

EN
D

R
A

 N
A

T
H

 G
H
O

S
H

 
 

	
 

SA
IL

EN
D

R
A

N
A

TH
 A

D
H

IK
A

R
Y

  

SA
IL

E
N

D
R

A
N

A
T

H
 M

A
L
I
K

 
 

SA
I L

EN
D

R
A

N
A

T
H

 M
A

LI
K

 
 

S
A
N

T
I R
A

M
 P
A

K
IR

A
H

 

SA
N

T
I R

A
M

 PA
K

IR
A
H

 
 

SA
N

T
I S

U
D

H
A

 D
E

V
I
 
 

SA
N

T
O

S
H

 M
A

L
I
K

 
 

S A
N

T
O

S
H

 M
A

LI
K

 

C co 

.c 
X 

r. 
a• 
m 

In 

g 
m n 

I
3

5
3

6
 

ta 
In en 
m 

0 
0/ in m 

N 
" 
m  

r. 
0 N a- 

r• 
0 Ne 
-4' 

o a at 
en 

re a o 
al 

to m 
01 
en 

4 
ON aim. 

03 

g en 

3
76

9
  

CO 
tti r% 
en 

IN 
N 
r. 
nl 

rta 
to 0 
yt 

N 8 

P
lo
t  

en M 
ro 

o 
02  
cr 

. 
14 
COY 
err 

! 

en 
MI 
en 

al 
CO 
ret 

o Oi 
eet 

amt 0) 
vt 

m re 
en 33

3 

32
5  

3
6
5
  

, 
en 
a 
al 

ro 
N 
en 

in 
in 
eel 

Crt 
"" 
°3  al 

0 
ul 
4•°  a, 

m  
co 
en 

•-• en 
to 

0 
oi m  

-..‘" 
4 

GI 
VI 40

2 

40
3 

4
0 4

 

4
0

4
 	

O
TP

 4
1

3
  

4
1

3
 

tre 
1.4  kr 

0 
"t  I' 

CO
1-1  vt el  .tt 

 al 
4-I mat 44

1
 

 

tn 
10 
O' 

N 
01  
Tr 

N 4  



212 	 THE KOLKATA GAZE! LE EXTRAORDINARY, JUNE 20, 2011 PART III 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o
u
n
t  
 

o 
0 
ci CO -4 
N 
ul 

0 
0 
.6 
e et 
CO 
ti, 

a 
0 
n 
ID N 
t• 
el 

, g 
0 

1.. 6 
< 	M1- I N 
r 	C71 
I 	•-• 

8 
• 

8 
,4 
0 0 
.., 

0 
0 
r.; 
0 
a 1-4 N 4

5
7
6
5
.0
0
  

to 
n ti  
so 
rt  

0 
0 
St 
tn 
LO 

0 
r 
r''  
1 

IA 
tn 

0 
a 
6 
N 
nI 

a 
N 

r'''  

 0 
o 
Jr; 
, 5 
4. 

0 
o 
n 
o 
tO 

al  

0 
0 
iri 
P. VI 

0 
0 
n 
o to 

A
N

K
A

L 	
I 	

0M
2 	

I
 16

05
7.

00
 

A
re

a  Ut 
tO 
o  
6 

ul 
CO 
q 
o 

0 
ci 
N 

i 	..4 
! d 

00 

0 
en 
6 

o 
ei. 

0 
6 

0
.0

0
14

8
8
0
9

5
 
 

I.0 
tO al> 
tD 
a 
a 

1.0 1.0 
ID 
tO 
a 
ci 

o 

0
.1

0 2
5

 	
I 

00 
0 
.0 yr 
o 0' 

0 ul to 
*a 
e4 .4i. 
m 
.{-4 
q 
a 

UI 
N 
0 ,.., 
o 
ci 

oi  
9 

 co 
Ln 
0 
0 

t-- 0  
6 

--, 

, 

6 ..., 
o N

E
PA

L
 M

A
L

I
K

 
 

N
E

PA
L  

M
A

L
IK

  
 

.0  

z 

. r 
, 	L.; 

7: Z I- ko 
z 

PU
R

N
A

C
H

A
N

D
R

A
 
 

9- 
4 
2 

z 
/ 
0 

1-1 
>4  
tu 
< cc 
)4- 

74 
0 
4 0 

B
H

O
L

A
N

A
T

H
 
 

LA
K

SH
M

A
N

 C
H

.  
 

B
A

D
A

L
 C

H
A
N

D
R

A
 
 

B
A

D
A

L
 C

H
A

N
D

R
A

 
 

± 
g 
< 
Z  I 
o 
cc 
a 

v, 
r a 
N 

= to 
r 

q 

T
A
R

E
K

 
 

< 

C 
a 

N N N N 0 

A
w

is
t/

N
O

.I
 P

lo
t  
I
 

K
ha

ti
an

  
	

O
W

N
E
R

 
 

SA
N

T
O

S
H

 M
A

LI
K

 
 

SA
N

T
O

S H
 M

A
L

IK
 

SA
R

A
SW

A
TI

BA
LA

  B
A

G
U
I
 
 

L., 
4 
co 
5 

as 

SH
IB

 N
A

T
H

 M
U

K
H

A
PA

D
H

Y
A

   

S
H

IB
R

A
M

 M
A

IT
R

Y
 	

SH
Y A

M
L

A
L

 A
D

H
IK

A
RY

 

R
A

B
IN

 S
A
N

T
R

A
 
 

S
R

IM
A

S
T

I A
N

N
A

B
A

L
A

 G
H
O

S
H

 
 

SR
I M

A
T

I S
U

TA
P

A
 G

H
O

SH
 x 
o14, 
z 
L9  
a cc 
0 
z 
1 
ll 
Z 
z 

SU
D

H
A

R
A

N
 C

H
A

N
D

R
A

 G
H

O
SH

 

a 
:11 
2  

5 
CC 
1 
0 
o 
IA 

SU
FA

L
 C

H
A

N
D

R
A

 M
A

LI
CK

 

SU
FA

L
 C

H
A

N
D

R
A

 M
A

L
IC

K
 

>- 
cc 
m 
< 

!-- 
3 444 S

U
N

IL
  C

H
.  A

D
H

IK
A

R
Y

 
 

SU
N

IL
 K

U
M

A
R

 M
A

IT
RY

 

SU
SI

L 
K

U
M

A
R

 M
A

ITR
Y

 

4
0
6 2 

40
62

 

3
80

0  

0 
a 

,444 
a 
00 in en  LA 

. 0 tn 
.ir 43

12
 

yr en 4
36

6 

42
63

  

42
93

 

4
30

0 

a 

40 R
a  93

33
 

38
3 0 

W 34
3 .-I 

Pr 
n 49

2 t'a sa 
tO 
RI 30

7 0 to  46
5 

34
3

 

Cr 46
5

 

44
9 

46
2 

IM
[/560  

iI" i 
en t

n
 

53
5 

53
7
 

54
4 



PART MI THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 213 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

A
m

o
u
n
t  
 

8 

o 
nl 

0 o 
N 
tn 
N 

~N  
0 0 

o 
CD 

o 0 ,i 
to 
or 

 w  

co 0 
ad 
m 
"-I 

0 0 
ni 
0 
CO 

o 0 
ri 
ID 
V' 
e,  

0 
o  
ei 
0 in 

0  a a 
‘n 
LA 
Ott ..n 
•-I 

0 c. 
ni 
tO 
1.13 
Ltr 1 3

7
8
.0
0
 
 

o c. 
r4 0 
cr 

8 
ri 0 
IA 

0 
° do 
cn 
00 
tO 

I

1
2

2
50

.0
0
 
 

1
0
.6

7
05

5
5
6
2
 }
 

8
59

96
5 9

 

ct 

tn  
IN 
ID tt, 
0 
o 

in 
N 

§ 6 (
lo

cu
s  

 

i 	in 0 
q 

0 
4, 
9 0 oa 

iA I.,  o 0 
0  

cl 

o 

v.) 
N 

o 0 
o 

4.  

0
.1

9
0
00

0
1

04
 
 

co 
N 

in 0 
o 6 

to 
ef o 0 
6 

o 0 
6 

al 
N ..0 
§ 
6 

03 
ID 
el 0 a‘ 
Ln  ao o 
d 

N 0 
0 

ob‘A
 '0/0

  'cv
s 

a 
0 
0. 
2 
a = 

a 
o 

« 0. 
2 
a I 

ea 
a 0_ 
re 
a = 

a x  
0  

0 

6 1.- 
Z 
a 0 

N
E

T
A

I  C
H

A
N

D
R

A
  
 

z 
,.. a 
a 
Z 
C — 4 

Z 

± 

i 0, 
c0  
en 

t 

0 1- 
z < 
in 

L
SA

N
T

O
S

H
 K
R

 
D

E
 
 

z 
,.. a 
< 
Z 
C cc 

z 
,.. a 
4 
Z 

B
IP

IN
B

E
H
A

R
I
 
 

a- 

0 
a 
0 
t 

O 0 
4 A 
T., 0 

3 in 3 0 tr. 0 0 in 0 

K
h
at

ia
n

  
I 	

O
W

N
E

R
 
	

SU
S

IL
A

 S
H

A
W

  

S
U

S
IL

A
 S

H
A

W
  

S
U

S
IL
A

 S H
A

W
 	

 

S W
A

P
A

N
 K
U

M
A

R
 D

E Y 

SW
A

P
A

N
 K
U

M
A
R

 D
E

Y
  
 

S
W

A
R

A
S

W
A

T
IB

A
IA

  B
A

S
G

U
I 

T
A

P A
N

  P
A

K
IR

A
H

 
 

T
A

P
A

N
 P
A

K
IR
A

H
 
 

T
A

R
A

K
 N

A
T

H
 M

U
K

H
A

P
A

D
H

A
V

  
	

 

't
.

-

N
i 

A
R

U
N

 K
R

 D
EY

 
 

T
A

R
U
N

 K
R

 D
E Y

 

Z 
i 

T
U

H
IN

 P
A

K
IR

A
H

 

T
U

LS
IB

A
LA

 N
A

S
K

A
R

 

F
O
R

 G
O

V
T

.  O
F

 W
ES

T
 B

E
N

G
A

L
' 

44
5

6
 

44
5

6
 

4
4
5
6
 

0 
4'4  

rt 
0 
" 4

17
0

 

ON 
4:t 

al 

1
4

7
7

 

No
 

2
0
12

 

04 

(.4  04
• 

ID t.0  

tti  
N 
tt_t  

in
 

 

A
W

/S
IJ

N
O

.  
P

lo
t  

3
8

5
 

0 
00 
M 3

9
0

 0, 

or 
01 3

6
8

 

0 
ni 

Cll 
1.  CO 
C1) 

0 
tin  CO 
43, 

Cr2 
01 3

4
9

 

01  
.1 

9
8
5
0
 

g Ln 
vt 
4):1  ri 
co 

tn  

5
4
5
 

1-41  
1 	it0 

1:7 4.1 54
8 el an on 

03 vi in 5
5
8

 

el 
../3 
IA 

N 
12) 
la 

CO 
ID 
tA 

0 
N 
IA 5

7
0
 

5
7

1
 

e 
N in 



214 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 [Per DI 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) , 



PART ID] 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 
	

215 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
nt

  

8 
.4 
0 
o 
0 
04 

8 

en 
a 
0 4

5
5
2
7
. 0

0
 
 

03 
r,  
0 ._, 

,i  
0 0 

tO 
10 

0 0 
 03 

to 
0 

o 
0. 
0, 
CV 

0 O 
so  
< 
Cntr 2

74
4
1
. 0
0
 
 

8 
CO 
144  
‘7113 

0a 

0 0 
tt3 
0 
143,4  

rri  
0 
0 
t-i 
0-4 
1141,4  

0 0 
Cn  
thrn  
V)  

8 
eri 
0' 
Min  

8 
6 
nt .-1 
m0.1 

8  
< 
cr' 0  
bn  
< 

8 
ui 
n- 
.04 

4
7

7
6

5
. 0

0
 
 

0 0 
4 
nn 
m 
0) 
IN 

0 0 
4 
n 
to 
0 
0 
en 

A
re

a  
 

6 

cr 
0 
en 
Ft 
t.0 cp 
6 

et 
0 
0 
0) 
in c 
6 

„i. 
co Ft 
6 

0
.0
0

8
3

3
 
 

41 
rn oo 
th 
0 a 
6 0

.0
0
3
3
2
  

§ 
0 
< 
o 
6 

LCI 
< 
M 
0 
6 0

.0
5
7
4
7

7
 
 

ni 
0 
0 
cn 
m 

6 

N. 
en 
co 
6 
m 

6 
600 0  

rn 
LO ko 
4 
1-1  

6 

442' 
„nsS  
- 

d 

< 
0 
a 

4 
MI 
6 

0 
6 

to 
 0 

6 

6 
6 
GIN 

6 

6 

o ..... 

6 ....„ 

6 
6 

T
U

S
T

U
  C

H
A

R
A

N
 PA

L  
	

 

T
U

S
T

U
  C

H
A

R
A

N
 PA
L

 
 

Z 
.0 
cr 
a 
I 
U 
cc 
a 

z 
< 
cc 
a 
t 
U 
cc 

K
H

U
D

IR
A

M
  D
A

S
 
 

K
H

U
D

IR
A

M
  D

A
S

 
 

6 
0 
2 
< cc 
5 
a 
nc K

H
U

D
IR

A
M

 D
A
S

 
 

0 
2 
< cc 
o 
D 
Y K

H
U

D
IR

A
M

 D
A

S 
 
	

 

K
H

U
D

IR
A

M
 D
A

S
 
 

6 
-4 0 
2 
< a 
3 
D 
Y 

z
a  

K
H

U
D

IR
A

M
  D

A
S

 	
_

I 

K
H

U
D

IR
A

M
 D

A
S

 
 

A
G

H
O

R
 C

H
A

N
D

R
A

 
 

a cc 

a 
I U 
9 
0 
I 
4.7 
< A

G
H

O
R

 C
H

A
N

D
R

A
 
 

A
G

H
O

R
 C

H
A

N
D

R
A

 
 

S
A

TY
A

 C
H

A
R

A
N

 S
A

N
T

R
A

  
 

S
A

TY
A

C
H

A
R

A
N

 S
A

N
TR

A
 

a Z. to 
-4-e 
te 

6  In  1111  M In  In  In Li1 VI VI V/ 1/1 VI 01 N VI M VI 

La
nd

_
o
w

n
e
r  

A
B

A
N

I P
A

L 

A
B

A
N

I 
PA

L
  
 

A
B

H
A

D
 C

H
.  K

O
LE

Y 

A
B
O

D
H

 C
H

.  K
O

L
EY

  

0 
± 
t..; 
_a 
n 
nc 
< A

K
U

A
L
 C
H

. D
A

S 

A
K

U
A

L
 C

H
.D

A
S

 
 

A
K

U
A

L
 C

H
.D

A
S  
 

A
K

U
A

L
 C

H
.D

A
S

 
 

A
K

U
A

L C
H

. D
A S

 

A
K

U
A

L C
H

.D
A

S
 

A
K

U
A

L
 C

H
.D
A

S
 
 

A
K

U
A

L
 C

H
. D

A
S

 

A
K

U
L

  C
H

A
N

D
R

A
 D

A
S

 
 

A
N

N
A

D
A

 G
H

O
S

H
 
 

A
N

N
A

D
A

 G
H

O
S

H
 

NI 
0 
I 
w 
< 
0 
< 
Z 
Z 
< 

x 
v, 
0 
I 
0 
< 
0 
< 
Z 
Z 
< 

A
N

U
K

U
L S

A
N

TR
A

 (
D

E
A

D
) 	

I.  

A
N

U
K

U
L

 S
A

N
TR

A
 (

D
E

A
D

)  

C 

n 

I
23

 n 01 n 
Ft n N 'n N rt IN 

0 0 ,s
 	

1
  

4 03 
01 

CO  

a 
0 
E 

m 
let 
‘e 

0 
to  
to 

CO 
10 
Ln 

0 
CO 
to 

03 
0 a. 

03 
01  •tt 

0 
f41 .a. 

v) 
co 
Cr 

01 
0% 
0 

ste •-• Vi  
1-4  
< 
In 

1'4 
Tr 
M 

10  6 
141) 

M 
*a- 
1/1 

10 
co 
1114. 

M cn 
03 

en 
0 
01 

< t.0 an 
te. 

Fr 
N 
10 

a 
Z 
VI 

3 
Q 

04 00  V 103 e1 
M 
01 

M 
01 

01 
01 

r4 
.44 

41-1 
04 

01 
.01 

*V 
01 

1144 
1-1 

0 
M 

OE 30
 

0 
Cl, 

CV 
01 M

10 

0 
0 

Z 

• 5 
• t• e 
EiI D 
> 

Z 

Z vj 

0 
Z 
O 
• 6  

trn w 
W ▪ co 
K cc 
• w 
3 
a I 

< 

° 0 a 
D 
D 9 
s9 us to 0 

• > 
6 
3 6  • Z 

U  

z 



216 	 THE KOLKATA GA7ETTE, EXTRAORDINARY. JUNE 20, 2011 	 [PART IR 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

O 
0 

nt 
to 0 5

2
2

27
.0

0
 
 

6 4
2

7
9.

0
0
 
 

rn 
rn 
a 
n 

8 

in c0 ,..., 

rl 

° 
vi 
0 
m 
4 

 c0 

8 
rri 
r-) ne en 

° M11 

58
0

3
. 0

0
 
 

0 
0 
r- 
VI 
no 
ot 

0 
0 
0-  
in 44 
to 

0 
0 
Oi 
tO 0 
n 

0 
0 
6 
trt 
rc 
to 

0. 
0 

0 
CO 
it) 
CO

Ci 

0 
0 

in 
CO 
kil 

0 
0 

%A 
N 
to 

8 
0 
CO 
V% 
M1. 

8 
a 
Ul 
nt 
to  5

8
0 3

.0
0

 
 

0 
0, 
M1: 
41 
al 
LA 

8 
6 
Ul 
M11 
to 

r4  
p, 6. 
< 

If) 
to 
o 
ci 

0 
o 
6 0

.0
8

 
 

tn 
o 
6 

re 
WI 
to 
,12 
4 .-t 
6 

41 
0 4 
a 

ael 
tO 
m 
6 

0
.0

07
2
2

22
2
3
 
 

ID 

8 
6 

O 

nt 
M1 
n 
r- n o o 
o 0

.0
0
9
4 4

4
4

4
5

  

0
0

0
7

7
7
7
7
7
8
  

en 
14 
N 
N  N 
cc ,... 
0 a 
ci 

l0 
8 o 
6 

in re 
N 
I-- rt 
C` n a 0 
6 0

.0
0
9
4
4
4
4
4
5

 
 

a
0

0
7

7
7

7
7

78
 
 

0
.0

0
7
2
2
2
2
2

2
 
 

4, 
to 
0 
0 
o 

CO 
N 
M1 
M1 
n 
n 
n 
8 
0 

0 -... 

-.... 
0 
6 
t..1 N Q

 

 N
A

P
H

A
R

 G
H

O
S

H
  
 

8 = 
0 
cc 
z< to. 
< 
z N

A
P

H
A
R

 G
H

O
S
H

 
 

N
A

P
H

A
R

 G
H

O
S
H

 
 

N
A

P
H

A
R

 G
H
O

S
H

 
 

N
A

N
D
A

L
A

I D
A
S

 
 

N
A

N
D

A
LA

L  
D

A
S

 
 

B
A

D
A

L
 
 

_i 

co B
A

D
A

L
 
 

‘-zi  a 
ct act 

.71 a 
ct co 

7,1 a 
4 co 

--:( 0 -2 
02 

zit 
0 
4 
01 BA

D
A

L
 
 

-.-t+ 
0 
4 
02 B

A
D

A
L

 
 

.., 
C 
0 4 
CIO 

.., 
C 0 
ct 
tO 

n
.,
./C

L  f
d

ri
 	

I 
P

in
t  

I 
K

h
at

ia
n

  
I 	

La
n
d
 o

w
n

e
r  
	

R
el

a
ti

o
n
  

N s  
 

in tr, N 0 tet ta N N to 0 m Lb VI ill N VI ill In 

A
S

H
U

T
O

S
H

 G
H

O
S

H
 

A
S

H
U

T
O

S
H

 G
H

O
S

H
  

A
S

H
U

TO
S
H

 G
H

O
S H

 

. 0 
: = 

13 

D 2 
tet 
ct 

;  a
2 

N 
0 
= 

tn 
0 
D 2 
tri 
4 

B
A

D
A

L
 C

H
.  D

A
S

  

B
A

D
A
L
 C
H

.  D
A

S
 

S
U

K
U

M
A
R

 G
H

O
S

H
 

S
U

K
U

M
A
R

 G
H

O
S

H
 

S
U

K
U

M
A
R

 G
H

O
S

H
 

S
U

K
U

M
A

R
 G

14
0

51
1 

S
U

K
U

M
A

R
 G

H
O

S
H

 

I 

=, 

Li 
-tcl F 
z N

E
T

A
I
 

C
H

.  G
H

O
S

H
 

I to 
0 
= 
0 
2 
u 

:I-  1-- 14 
Z 

I m 
0 
= 

± 
u 

ca-  I-ut 
Z N

ET
A

I C
H

.  G
H

O
S

H
 

0 

4 

i Z
 

B
IS

W
A

N
A
T

H
 G

H
O

SH
 

I 
8 = 
0  
I- 4 
ct 
to 
a 

03 
IN 

Co  CO CO 
IN 25

3 

M11 
VI 
M11 2

5
2

 

2
5

2
 

in  
re 

in  
cc 

tr, 
n 2

5
2

 

n LA  s 2
5

2
 

25
2 

25
2 

to 

ro 4 
UTh in 

tel co 
10 

n 0 n 
en 

n a 
o 0 n cr 

 ret 4 
tn 

m 
4 in C 

rn N et 
0 0 ea 

m 4 to V to ri 
4 

en 
h 
.4 

o 
Pi 
`Cr 

3 

CO co 0 op co 
,4  ..._ 
0) 
N 

,..4. 

0 N 

ri   -... 
In 
h 

-.1  ...., 
a 
N 

ri  

0) 
M1 

e,t  

0 
N 

ev   t_e  
Cll 
M1 

iN  ..,,, 
CT 
M1 

es  
-.-- 

0 
M1 

N   t.., 
01 

en  

at 
M1 

m   ct., 
GI 
M1 

m  ne  
01 
M1 



rml 	 THE KOLKATA GALEI IE, EXTRAORDINARY, JUNE20, 2011 
	

217 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

8 
a; to 
VI 
N 

8 
6 In 
N 
tO 

8 
CO 
c 
CO 
In 

8 
M 
in 
PI 
in 

8 
M.  
” 
N 
to 

8 
a; 
co 
VI 
A 

0 
q 
m 
.4. 
N 
to 

o 0 
si 
o 
03 
M 

o 
o 
N 
to tn 
in 6

24
9.
0

0
 
 

8 
co 
co 
m 
N 

8 
cr; 
,o- 
N 
tO 

8 
IA 
o 
03 
to 

8 
N 
in 
en 
M 

8 
M 
cr 
N 
ta 

8 
CO 
co 
In 
N 

8 
oi 
qo 
N 
140 58

0 3
.0

0
 
 

0 
a 
6 An en 
LA 

D
IL

IP
 	
I
 

0
.0

07
7
7
7
7
7
8
 I
 	

6
24

9
.0

0
 

A
re

a  
 tO 

• • a 
co 
0 
o 
6 0

.0
0

7
77

77
7
8

 I
 

N 
N 
N 
N N, 
n 
0 
a 
6 

(.0 
to 8  
0 

03 

N 
N N 
n 
0 
o 
6 

Er 
e a. 
at 
Ci 
a 
ci 

MM 

A 
N 

n 
0 
0 
6 

N 

N 
N 

n 
0 
0 
6 

113 to  a   ,„ 
6 

0
.0

0 7
77

77
7
8
 
 

0
.0

09
4 4

44
4
4

 
 

0
.0

0
77

77
7

7
8

  

0
.0

07
22

2
2
2
2
  

LO 0 0 
6 

CO 

Ar..  , 
N 8  
6 

LO  

e 

4 a 
01 0 . 
0 
6 

CO 

, - .̂ 
A 
A 
ow 
0 
6 

N 

el 
N 
A 
0 0 

6 

to 

t 0. 
0 

6 

S
/o

,  D
/o

,  W
/o

  
 

B
A

D
A

L  
 

0 
4 
co 

a 
co B A

D
A

L
 
 

0 4 
OS 

0 4 
CO 

0 

0 B
A

D
A

L  
 

0 
a ao 

0 
a m B A

D
A

L
 
 

B
A

D
A

L  
 

al 
ILI 
CI 

0 

CO 
U.1 
0 

0 -, 
>-  

W 
0 

0 -. 

COMM 
UJ 
0 

0 -, 

W 
0 

0 -, 

0.. 
:0 
a 

R
el

at
io

n
   

m o im o vi o tn3 3 3 3 3 3 3 3 3 3 3 3 

... 
C c 

o 
-o 
C 

B
IS

W
A

N
A

TH
  G

H
O

S
H

  

B
IS

W
A

N
A

T
H

 G
H

O
S

H
 

KA
S

H
IN

A
T

H
 G

H
O

S
H

 

K
A

S
H

IN
A

T
H

 G
H

O
S

H
 

K
A

S
H

IN
A

TH
 G

H
O

S
H

 

K
AS

H
IN

A
T
H

 G
H

O
S

H
 

K
A

S
H

IN
AT

H
 G

H
O

S H
 

P
A

R
IB

A
LA

 G
H

O
S

H
 

0 
x 
0 
5 
< co 

a .4  
a P

A
R

IB
A

L
A

 G
H

O
S

H
 

P
A

R
IB

A
L
A

 G
H

O
S H

 S ia 
0 
x 
0 
5 
< 
CO 
a a 
O. 

x 
in 
0 
t 
"7  
-54 

2 a A
N

JA
LI

  G
H

O
S

H
 

A
N

JA
LI

 G
H

O
S

H
 

A
N

JA
L
I G

H
O

S
H

 

A
N

JA
LI
 

G
H

O
S

H
 

SA
K

H
IR

A
M

 G
H

O
S

H
 

S
A K

H
IR

A
M

 G
H

A
O

SH
 

S
A

K
H

IR
A

M
 G

H
O

S
H

 

IS 
D to 
.c 
Y 

25
2 

25
2 " 

N 
 

w 
(''' " 

N 
 

Le) 
n 
LA 

n 
ul N 25

2 n 
Ln 
N 25

2 

25
2 

25
2 n 

N 
N Ln 
N 

in in 

15 rn 
o. a 

'11 cr 'to o 
oi 
a 

m 
•a-• v a 

rn 
n 

o 
cn la 

c. .a%I a N  en 
a 

o 
0 
v M 

In 
e 

e 
•-• 
V 

N 
e 

0 
01 
St 

0 
Z 
.... 

'--- 
3 
a 

en ..., N  
in ..... 
M n 

<I' ..... 
01 n 

vt .._.. 
cn n 

tlf ..... 
cn n 

- 	e ....., 
cn n 

e -... 
cn n 

in -..... 
co n 

in -, 
m n 

in 

N 
 

ul  .... 
 on n 

in ..., 
m n 

1.13 -...., 
GI n 

tO ...., 
cn n 

..0 

N 
 

1D  -, 
 m n 

11, ...., 
m n 

N ..., 
m n 

N -._. 
o n 

A -..., 
cn n 



218 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 [PARr DI 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  0 

2 
00  
0:3 0 
N 

0 
2 6 < 
N 
ID 58

0
3
. 0

0
 
 

0 o 
a tn 
CO In 

0 o 
0 tt 
N 
IC 

0 
6 
a co 0 
r",  

0 
a 
< N 
kti 58

03
0
0
 
 

8 
6 6 
01 ar1 

0 
at < 
N ...0 

8 
0 CO 
0 N. 

8 
0 
V" 
N 40 

o44 8  
°6  0 0 
VI n 

8  
NI  ct 
N .1 
0 

8 
01 0 

25
52

8.
0
0
 
 

12
4
98

.0
0
 
 

0 
0 
- N  
03 < en 

0  
0  
4 
mco 
m  
co 

0 o 
rli 
m  
0 to .-. 

2! 
< 

et c. 
3 
3 
01 
a  o 
ci 

CO N  
N r.... 
tr: 
n 
° o 
6 

N N 
n (.4  
Piz 
n 
8 
ci 

W  ,D  
0  0 . 
0  

N n 
IN' N 
rr: 
n 

° o 
ci 

i 
vt. 
<1 on 
8 
6 

N N n r.... 
I:. n 
8 
Ci 0

.0
0
7
2
2
2

2
2

2
  

10 co 8  
d 

N N 
N. 
N  N 
n o o 
a 

i 

'a .1 
" on o a  

0 

N 
N 

. N 
N  n r, o 
a 

03 
*.o .... 
S 
6 

Oat .4 
BC  
6 

N.  
0. 

8 
a  0

.0
3

1
77

3
 
 

0 in 
0 - 0 
a 

V' 
<5 d 

n. ..4 
° 

si
o
, 	

W
/o

  
 

a 

6 
Cr 
*I  cr, a. 

ZZ 
F- < 

4 
`-i  x' cc a. 

i
 

<
- 

P
R

A
SA
N

T
A

 
 

PR
A

SA
N
T

A
 
 

< N 
Z 4 

a. 

B
A
D

A
L

 
 

74 o a 
CO 

ZS'  o a CO 

-1 o < 0 

.71Z 0 

JEB
E

N
K

R
IS

H
N

A
 K

H
A

R
A

  

>- to 
0 
a 

p 
Y 
t 
U R

A
O

H
A

K
A

N
T

A
  

R
A

D
H

A
K

A
N

T
A

 SA
N
T

R
A

  

v, 
< 
0 
F 
-- 
5 

I tn 
o D-. D 

tr,  a K
R

IT
TI

B
A

S 
SI
T

 
 

t- 
i 6 
VI 
< co 

E 
rc 
NC 

C 
0 
7.. 0 
o 
cc 

3 3 3 3 3 3 3 vi N co u, v• 3 v•• N v, N N v, 

101 c 

a
l 

e 
3 

S
A

K
H

IR
A

M
 G

H
A

O
S

H
 

SA
K

H
I R

A
M

 G
H

O
S

H
 

S
R

A
B

A
N

T
I  B

A
L

I  

S
R

A
B

A
N

T
I 

B
A

L
I 

SR
A

B
A

N
T

I B
A

L
I
 
 

S
R

A
B

A
N

T
I B

A
L

I 

S
R

A
B

A
N

T
I 

B
A

L
I  I EA 

0
I  
to 
2 < 
0 
o 

x in 
0
M  
0 
5 
< 
0 
D 

x in 
0 
I 
0' 
5 
< 
0 

D
 

 U
T

T
A

M
 G

H
O

S
H

 I 6 
0
I  
0 
2 
1.tc 
n.,  

B
A

D
A

L
B

A
L
A

 K
H

A
R

A
 

B
A

L
M

 D
EY

 

B A
LA

I S
A
N

T
R

A
 
 

li  

B
A

LA
I S

A
N

T
R

A
 

* 
0 
> LA/ 
0 

* 
to 

B
H

A
B

A
T

A
R

N
 S

A
N

T
R

A
 

81
4A

D
E

S
W

A
R

 S
IT

 

B
H

A
O

R
E

S
W

A
R

 SH
I T

 

e 
1" 4 
.0 
M 

CI N 
c4 
In 

A N 
IN 	NN 

IN  
tel 

2
5

2
 

6 eq tn ni 
N 6 IN 

N 6 N in ni 2
5

2
 eg 

til NN 
Ni 

2
5
0
 

it 
f•I 

6
 

24
9
 

2
4
9
 

" al 

PE E
 

2
9
8
 

2
9
8
 

t 
LEI 
1.4 

ill 
ti CO N 

41 
in  tri e m N 

V 
0 0 
Tr LI1 

0 st 
VI 

0 bhp 
fa 

N n 
0 

n n 4.0 
un n WI 10 

ca ,-, 
V' 

e 
el 

o 
z 
— 

< 

• n w..... n -.... co `ft. M N. 

co N. Ch n 

co ...... 6 
N. 

co N. a, N 

to '.... Ch N. 

at ...... 0 N 

cr, N.. 
N al  

a `..... 
N. 

m --.. 
N 

at N. 01 N. 
0 to 0  co 0  co N co 0  at 

a 0 N 
0 

0 
0  



Enurill] 
	

THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 	 219 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  8  

0 
01 
,o,  
N 
NI 

0 0 
0 
00 o 
0 
N 

0  0  
• 

I" 
,-,en  

0 
0 
14 
0 
N 
e4 

0 
q 
0 
o 

 0 
WI 
N 

0 
0 
0 
- 
en 
N 
N 

0 
o 
ni 
N 
w 
.-c 
N 

0 
o 
oi 
N 
et 
a-  
0 

0 
o 
,-; 
N 
cn 0 
Am 

0 
o 
ni 
N 
0 4.0 

0
 

1
6

8
7
4
.0
0
 
 

0 
o 
4 

to 
" 

0. 
8 

0 
N 
N 
N 

 N 
LA 

8000 
0 
IN 
CA 
el 
4 
Azt 

0 
4 
CO 
en 
CO 
01 

0 
01 
N ns 
0 
A 8

8
3

8
4
.0

0
 
 

3
7
4
9
2
. 0

0
 
 

J A
L
A

D
H

A
R

 D
A

S
 	

I
 	

0
.0

5
2

5
 	

4
2
1
8

1
0

0
 

A
re

a
  
 

ti. 
in 
Al 
0 .-. 0 
6 

0 
ci 

eV 
9 
a' 

0 e., 
0 
6 

0
.0

2
9
9
8
8
  

01 
9 
o NC°  

'A 
o 

1
0
8
 
 

CV 
° 

N 

0 

tn 
N 

' 0 

o0 M 000t 
IA 
0 

0 
0 

00 

0 
0 

0 

ri 

o 

iii 
,..,C)  
'''' 

IN 
*a 
l0 
V) 
A 
9 
o 

o ...., 

6' ..... 

S 
in 

B
A

N
E

S
W

E
R

 K
O

L
E
Y

 
 

M
A

G
N

A
T

E
' K

O
L
E

Y
 
 

H
A

R
I S

H
U

S
H

A
N

 D
A
S

 
 

4 
0 
z 
4 
I 
in 
t 
0 
2 
4 
I 

G
O

U
R

 H
A

R
I
 
 

G
O

U
R

 H
A

R
I
 

D
A

S
 
 

G
O

U
R

 H
A

R
I 

D
A

S
 
 

	
 A

K
S

H
V

A
 C

H
.  
P

A
T

R
A

  

U
P

E
N

D
R
A

 B
A

T
A

B
A

Y
A

L
  

	
P

A
N

C
H

U
 G

O
P

A
L
  
 

K
A

L
I P

A
D

A
 K
H

A
N

R
A

 
 

< 
0 
ct o. 

4 Y 
K

A
L
IP

A
D

A
 K
H

A
N

R
A

 
 

N
A

G
E
N

D
R

A
 D
A

S
 
 

N
A

G
E

N
D

R
A

 D
A

S
 
 

0 
4 
cc 
0 
To 
0 
a 
Z  

N
A

G
E

N
D

R
A

 N
A

T
H

 D
A
S

 
 

N
A

G
E

N
D

R
A

 N
A

T
H

 D
A

S
 
 

H
A

R
IM

O
H

A
N

 B
A

R
IK

 
 

R
el

a
ti

o
n
   

0 01 N 0 0 0 01 0 01 7j  vl IA LA LA V/ 0 N 0 3 in 

A
w

/S
I.

K
lo

  
I 
P

lo
t
 I
 

K
h
a
ti

a
n

  
I 	

L
a
n
d
 o

w
n

e
r  
 

r
 

8
H

A
S
U

D
E

B
 K

O
L

E
Y

 

B
H

O
L
A

 N
A

T
H

 K
O

L
E

Y
 
 

B
H

O
LA

N
A
T

H
 D

A
S

 

B
H

O
LA

N
A

T
H

 D
A

S
 

B
H

U
D

A
B

  D
A

S
 

B
H

U
D

E
V

 C
H

.  
D

A
S

 

B
H

U
D

E
V

 C
H

.  
D

A
S

 

B
IF

A
L
 C

H
.  

P
A

T
R

A
 

G
O

L
A

K
 B

E
H

A
R

I B
A

T
T

A
B

A
Y

A
L

 

P
A

N
C

H
IB

A
LA

 D
E

B
I.  

B
IJ

A
N

 C
H

.  
K

H
A

N
R

A
 

B
U

A
N

 K
R

.  K
H

A
N

R
A

 

B
U

A
N

 K
R

.  K
H

A
N

R
A

 

Q
U

A
Y

 D
A

S
 

I  Q 
c3 
'a < 
az Q

U
A

Y
 D

A
S

 

.Q .
1
 

0 
a_ < 
ei B

IJ
A

Y
 D

A
S

 
 

13
11

0L
IB

A
L A

 B
A

R
IK

 

I 

2 

it• 
N 3

0
7
 

S M 8 T N N ti 

Y1 N
 

3
0
5
 

b 

2
6
8

 CO 
Ps 

W 

N I
 

2
6

7
 

2
6

7
 

N 2
6

3
 

to 
rn

 

 

2
6

3
 

ra 2 6
3
 
 

N 
N 

to 0 

0 
MI 
LA 

N 
N 

n CO 
0 

A. A. 
V 

0 01 
'1) 

Al 
A 

re.  
N 
O0 

0 0 
A 

iel 
A 

'A 

et 
10 
IA 

0 
0 
V 

CO 
N 
V 

tel 
N 

A. 
01 

 V' 

0 
NI 

• el 
N 
N 
re 

00 
N 
re 

0 
N 
el 

0 
N 
re 

ei 
el 
H 1

2
1

 0 N ,.., 
Ire 
re 

N N. t.,, 
CO 
re 

•

	
 

1
3
3
 

4 eV 
N 

0 vl 
N 

0 
Al 
0 

to 
CA 
el 

to 
CA ere 

N 
Al et 

N 
111 N 

o 
V el 

en 
I re 



P 
Z cc  
Li' 171 
> 
o. cc' 
> 

Z 
U 7, 
C vi 

0: 
0 
2 [7j 
O 
a 6  
0 

3 
N Fr w 
to I O co 

w 

0e 
ins 

o 8 
Z  

o 
O 

3 

C 

3 
Z 

U  
U 

Z 

220 	 THE KOLKATA GAZE! l , EXTRAORDINARY, JUNE 20, 2011 	 [PARTRE 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

ID n1 
0 

o 
in in to  

 0  
LO 
r% 
N 
ri 

o 
.-1 
0 r4 

4
5
5
4
0
0
0
  

ill 
at 
M  et 

8 

0  
N 

con  
o 

!-I  

 8 

I.-  

o 
in 
n  

8  
in 
ril; 

 8 

.4! 
eri 

o  

P. 

9 
ri 
'A' 

o 
ri 
V-..1  

 0  
,g 
kr,  0 

8  
‘,3 
M  et 

S
IB

A
R

A
M

 D
H

A
N

K
 	

I
 	

0
0

10
5

3
6

 	
I 	

8
4
6
6
.0
0
 
 

0
.1

82
5 	

I
 

0 

co 
0 
GI en 

0 0
.0

2
8

7
5

 	
I
 

CO N 
in 
to 
in 0,  
o 

et N 

0 

an in 
'-I  0 
6 

ri 
• 0 o 

Cs) N 
d 

na -4 
° 
0 

in 
0 

CO in 
0' 

ci 

00 al 
V ;A. 
0 
o 0

.0
2

4
5

8 3
 
 

L
0

.0
2
4

5
8
3

  

in ("11 in 
0 cc 
0 
0 

to en 
0 .--4 
9 
0 

0 
0 

JA
LA

D
H

A
R

 D
AS

 
 

H
A

R
I
 

B
H

U
S H

A
N

 D
A
S

 
 

H
A

R
I
 

B
H

U
S

H
A
N

 O
A
S

 
 

H
A

R
IC

H
A

R
A

N
 K

O
L E

Y
 
 

H
A

R
I C

H
A

R
A

N
 K
O

LE
Y

 
 

cc 
2 U 
ti 

I-- 
J t o LA

L
IT

 D
A

S
 
 

N
E

T
A
I
 

C
H

A
N

D
R

A
 
 

LA
K

S H
M

A
N

 C
H

.  S
A

M
A

N
T

A
  

LA
K

S
H

M
A

N
 C
H

.  S
A
M

A
N

T
A

  

S
V

C
  1-0

  N
38V

14  H
A

R
E

N
 C
H

.  D
A

S
 
 

P A
R

A
N

 C
H

A
N

D
R

A
 
 

P A
R

A
N

 C
H

A
N

D
R

A
 
 

PA
R

A
N

 C
H

A
N
D

R
A

 
 

P
A

R
A
N

 C
H

A
N
D

R
A

 
 

S
IB

A
R

A
M

  D
R

A
N

K
 
 

S I
B

A
R

A
M

 D
R

A
N

K
  
 

0 
Til 
42 

in til U, Vi Ili in V1 V) in 0 cil 0 VI U1 0 0 0 

a/ C 
3 
0 

C 

B
IK

A
S
H

 D
A

S
 1...  

B
IS

W
A

N
A

T
H

 D
A

S
 

B
IS

W
A

N
A
T

H
 D

A
S

 

y 

B
IS

W
A

N
A

T
H

 K
O

LE
Y

 

B
IS

W
A

N
A
T

H
 K O

LE
Y

 

B
IS

W
A

N
A
T

H
 S
A

N
T

R
A

 

D
A

R
A
N

ID
H

A
R

 D
A

S
 

D
A

S
IM

O
Y

E
E

 D
A

S
I
 
 

D
A

S
U

R
AS

T
H

I S
A

M
A

N
T

A
  
 

D
A

S
U

R
AS

T
H
I
 

SA
M

A
N

TA
 

D
E

B
E

N
D

R
A

N
A T

H
 D

A
S

 
 

D
E

B
E N

D
R

A
N

A
T
H

 D
A

S 

K
R

IP
A

S
IN

D
H

U
 D
H

A
K

 

M
A

LA
B
IK

A
 D

A
S 

B
IT

H
IK

A
 K

N
A

M
A

R
U

 

CI 

S
U

N
D

A
R
IB

A
L A

 D
H

A
K

 

R
U
M

A
 D

A
S

 

0 

Y 

2
80

 

2
7

5
 

2
7

5
 

N 27
2 

2
7

2
 

r- 
r4 

0 
te 

N et N 1
7
2
 

in ti CO 
 

.-. N ni 3
2

1
 

.-t 
IN 
al 3

2
1
 

4,1 
rn 

el 

..., T .-4 
N 
VI '0 ID 

•-• 
1.13 

M 
V 

CO 
Cc? 

IN 
al  

•-• 
r t0 il  

ri 
1 

ri 
 10 IO 

.... 

4 

1.4 

N N 
el 

V 
el 

b
S
L
 

) 1 	W 
1 	el 

M 
00  ri CO 

et 
0  
'4  

i'l  
in 
M .4 

T-0 
in 
CI ••• 

N .-i 
in 
re M 1  

ni rf „ 
in 

.-i 
in 

et  i-t 
0 
0 

10 
 „ 

in 
M 



PART MI 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 
	

221 

The Singur Land Rehabilitation and Development Act, 2011. 

Schedule.) 
A

m
o

u
n
t  0 

0 
6 
E0 
ea 
co 

0 
0 
6 
ED 
et 
<0 84

6
5
. 0

0
 
 

0 
0 
oi 
0 
r- 0  
„ 

0 
0 

6 
to 
tr 
0, 8 4

6
5
.0
0

 
 

0 

6 
to yr 
CO 

0 

gi 
to 
a 
. 

0000 
0 

tri 
0 yr al 

0 

in 
0 
cr 
co 

8  
ui 
to 
a 

8
4

6
5.
0

0
 
 

1
97

5 2
.0

0
 
 

co 
 

0, 
N 

Nu"  0% 

0 
NE 
N 
m 

00000 
0 

N 

IC 
. 

.0. 

0 

N. 
. 

0 

rri 
p: 
0, 

0 
0 4 
so? 
,.., 

eV 
W 
:r. 

ED 
en 
in 
0 

o 
6 

ED 
en 
in 
0 

 0 
el 

6 

id 
rn 
En 
0 

0 
6 0

,0
2
4
58
3
 
 

ED 
en 
0 
0 

0 
et 

6 

ED 
en 
in 
0 
el 
0 
6 0

.0
10

5
3

6
 
 

ED 
M 
in 
0 

0 
6 

in 
en 
in 
0 

0 
6 

in 
en 
0 
0 

al  
6 

in 
en 
in 
0 

0 
ci 

0 
en 
tel 
0 

0.  
6 

It 
0 
in 
It 

nig 
0 

en 
03 
tn 
<1' 

0 
0 0

.0
2
4

5
8
3
 
 

0
.0

2
4
5
8
3
 
 

0
.0

2
4

5
8
3
 
 

0
.0

2 4
5
8
4
 
 

0
.0

2
4

5
8

4
 
 

un 
03 
N rt 

8 
0 

	
 

S
/o

,  D
/o

,  W
/
o
 
 

S
IB

A
R

A
M

 D
H

A
N

K
 
 

S
IB

A
R

A
M

 D
R

A
N

K
  
 

S
IB

A
R

A
M

 D
R

A
N

K
 
 

B
H

A
D

R
ES

W
A
R

 
 

S
IB

A
R

A
M

  O
H

A
N

K
 
 

< 
x 0 

< m 
PI 

	
 

S
IB

A
R
A

M
 D

H
A

N
K

 
 

S
IB

A
R

A
M

 D
H

A
N

K
 
 

S
IB

A
R

A
M

 D
R

A
N
K

 
 

2cc
 

S
IB

A
R

A
M

 D
R

A
N
K

 
 

B
A
R

IN
 D

A
S

 
 

a 0 
z 
a 

v.  

E2 

a 
6 
w 
< 
co B

H
A

D
R

E
S

W
A
R

 
 

B
H

A
D

R
E

S
W
A

R
 
 

B
H

A
D

R
E

S W
A
R

 
 

B
H

A
D

R
E

S
W
A

R
 
 

P
A

R
A

N
 C

H
A

N
D
R

A
 
 

P
A

R
A

N
 C

H
A

N
D
R

A
 
 

a 0 4 o. 
< 
fei 1- 

c o z o 
Te = 

0 0 0 3 0 a 0 6 N 6006660036v, 

A
w

/S
I.
N

o
  

I 
P

lo
t  
I
 

K
h

a
tl

a
n

  
I
 	

la
n
d

 o
w

n
e

r  

K
A

LP
A

N
A

 D
A

S
 

B
A

N
D

A
N

A
 D

E Y
 

A
LP

A
N
A

 D
E

Y
 

A
S

H
A

LA
T

A
 D

H
A

K
 

JYO
T

S
N

A
  S

A
N

TR
A

 

K
R

IS
H

N
A

 KO
LE

Y
 

S
M

R
IT

IK
A
N

A
 SA

N
T

R
A

 

a 
S 0 

o 

S
U

B
R

AT
A

 D
H

A
K

 

M
IL

A
N

 K
A
N

T
! D

H
A

K
 

K
A

K
O

LI
 

D
A

S
 

5 

6 a a 
s 
cr 
0 v) SA

IL
E

R
 D

H
A

K
 Y a x 

z w 
D 
0 6 S

A
M

IR
 D

H
A

K
 o 

a x a 
a 
x 0 z 
4 M

A
N

IU
 D

H
A

K
 

A
S

H
A

LA
T

A
 D

H
A

K
 

LA
L 

M
O

H
A

N
 D

H
A

K
 

D
IP

A
K

 S
A

T
R

A
 

EN N N. 
,o 
N 
ro 

en c.. 
to 

nt 

CO 
E-4 

NENNNENNNNN 
la el  ee.  

en 
el 
co 3

2
1
 

In 
ED 

'11  0 
ED 

tl et 
ED 

111  nt 
ID 

et  et  
3 

le  
a 

et  
3 

et  
t' 

el  
3 

el  
3 

el  E-e  
3 

el  
3 

ee  
3 .0 

0 
.0 
E.0 

ece 
1.0 

co 
WE 

N 
el 
Lt t 
0, •-• 

00 
N 
ra 
0, 
el 

ai 
el 
L3 
a 6 

" 
....... 

t 	le 1 
111  .en 

N 
tytt 
en ,A 

 nt 
Pe 
It 
a .-c 

IN 
00  
Zitt 
a+ 

en 
" 
L .7 
en ..... 

tt 
" 
,. ter 
a 

in 
" 
,L3. 
ae 

ID 
Pe 
Lti 
0 

N 
N tt  • 
g1 ,... 

21... an 
01  v. 

'IS  v 1 
0% -1  

trt  iii 
01  -1  

to  iii 
'111  -1  

rtt  ral-  
6  .-` 

V°  CR 
01 .-1  

-Nat  0, 
ch -I 

8 
c't 



222 	 THE KOLKATA GAZEI IL, EXTRAORDINARY, JUNE 20, 2011 [PARTIEL 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

0 ,.. 
In to 

0 0 
W 
CO 

La 

0 o 
UT 
(V 

LO 

0 0  
g 
N 
m  N  

0 o  
?; 
to  
N 

8 
fat. 
N  1

4
46

2
8

. 0
0

 
 

2
0 0

7
9

,0
0
 
 

2
49

0
8
.0

0
 
 

01 

0 0 

N 

0 n: 
IT
-I 

co ID 

lc 
1.0  in 

0 o 
.4 
0cs 

lei 
CT 
a 

s
' 

o co 0  

G
O

P
A

L
 C
H

.  D
A

S
 	

I
 	

s
 	

I
 	

JI
B

A
N

 K
R

IS
H

N
A

 D
A

S
 	

I 	
0

.0
7
5
 	

1 	
6
0 2

6
2
.0

0
  
 

A
re

a
  
 

,-. o 
6 0

.0
0

7
4

8
8
 	

[  

in co co 
a 
0 ° 

co ,.., 
o 

a  
o .4. 
o 
0 

yr to m 
ta 0 

I 11 

.., 

0 
0 
8 ...... N 

O < n. < cc 
,5 

G
A

U
R

 C
H

A
N

D
R

A
  K

H
A

R
A

  
 

G
A

U
R

 C
H

A
N

D
R

A
  K

H
A
R

A
 
 

0

c
 

R
A

K
H

A
L
 C
H

.D
A
S

 
 

0 
I u 

R
A

K
H

A
L
 C

H
.D
A

S
 
 

T
U

ST
U

  C
H

A
R

A
N

  
P

A
L
 
 

T
U

ST
U

 C
H

A
R

A
N

 P
A
L
 
 

cc 
I— z < in 
I 

I G
IR

IS
H

  S
A

N
T

R
A

 
 

B
A

ID
YA

N
A

T
H

 D
A

S
  
 

B
A

I D
Y

A
N

AT
H

 D
A

S
 
 

a
_
 

  

M
A

T
H

U
R

 C
H

.  P
A

T
R
A

 
 

re 
p x ).- 
< 

T
U

S
T

U
 C
H

A
R

A
N

 P
A

L
 
 

TU
S
T

U
 C

H
A

R
A

N
 P
A
L

 
 

D
A

SU
R

AT
JH

I  D
A

S
  
 

rt  
cr z 
vi 
cc u 
2 < co 

E 

c 
0 
a

t 
c 

rs 0
 

 

3

a 

 D
IP

A
K

 SA
T

R
A

 	
I
S

 
 

I 

I 
0 

a 

.., u, in tn. 11 ° I3 

30 

In  to In  In  

D
U

R
G
A

 M
O

H
A

N
 K
H

A
R

A
  

D
U

R G
A

 M
O

H
A

N
 K
H

A
R

A
  

1 

i s
 

E
K

K
A
R

I D
A

S 

E K
K

A
R

I  D
A

S
 	

I.
  

1.2 
0  

4 te 
ILI G

A
N

ES
H

 P
A

L  

G
A

N
E

S
H

 P
A

L 	
' 	

1
 

D
U

R
G

A
R

A
N
I
 

SA
N

T
R

A
 

G
O

LA
K

 B
E

H
A

R
I S

A
N

T
R

A
 

0 
E 
< cc 
4 
0 

a 

u 

Z 
a 0 

G
O

8
IN

D
A

 C
H

A
N

D
R

A
 P

A
T

R
A

 I  

G
O

K
U

L
 P
A

L 

G
O

K
U

L  
P

A
L  

G
O

P
A

L
 C
H

.  D
A

S
 

G
O

P
A

L  
C

H
.  

D
A

S 

T-- 
-. 01 

ol 
01 
est 

at 
al rt. -1 — a  2 0  Pi ri  ti  I tO cn 10 a,  en 

.Ni' •"1  7.1 .4  :2 ., 

0 rz. 
tO 
' " 
IT vt tO

r 8 8 In r3 to  0  8 en 
IT 

TI 
LT .4. 

ri 
N 

gILL 
 in 

la 

0 
co 
tO 

O' 
IT 
CO 

tO 
a) 
IT 

c.0 
rn 
01 

-T. 

4 
Ti Ti 

1
 	

 

n 

	
1 

..1 
IN 

V 

N. r• 
N 	N 

•.... r. 01 
eV 
NI 

N 

CT 

el 

0 N 
	en 

IN 

TI 
In 
IN 

tE, 
rec 

tO 
en 

N 	ev 

at 
Me 
co 

4  
IN 

4  
IN 



THE KOLKATA GA7F11h, EXTRAORDINARY, RINE 20, 2011 	 223 
Rau IM 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule. 
A

m
o

u
n
t 	

 

0 
0 

N 
.... 
0 
441 

8 

m 
m 
It 
11/ 13

4
58

5
. 0

0
 
 

0 
0 

w 
a 
0 
14 
.-. 7

4
3

2 3
.0

0
 
 

8
2
5
3
. 0

0
 
 

8
8

3
8
4
.0

0
 
 

2
0
0
8
. 0

0
 
 

0 
o  
a 
" N 
CO 

0 
<:, 
ea  al 
a 
IN .-4 4

2
5
84

9
.0

0
 
 

8 
in 
to 
411 
4-1 
rn 

8 
to; 
r‘i 
0 
NN 	to 

8 
a 
m 
IN 
1•1 " 

8 
6 
4 

113 
441 

8 
o: 
in 

a 
4-1 

0° 
in 
w 

. 	'II  
441 co  
4-1 

8 
r4  
w 

N  0 
111 7

3
6

6 8
.0

0
 
 

4
8

2
0

4
.0

0
 

m 

sul 

La 
o 
6  0 

D 
. 

tn 
N 
w 
." 
6 

in 
n 
m 

o 
.-1 0 

d .6
 

0
.0

0
9

3
3
8

 
 

0
.0

0
2
5
  
 

0
.0

0
4
  
 

Of 
u" 
in 
tn m 
o 
0 

0
.5

3
 
 

0
4
5
 
 

CO 
CO 
a 
N 

8 
6 

N 
144 
m 
co 

6" 
6 

to 
N. 
on 
6'1  

m 
r4  
6  

in 
n 
k.0 
dr.  

m 
N 0 
6 

N 
co 
to 
,... 

6 

CC 
m 
m 
0 
in 
o 
6 

on
%

 w
a
 	

I
 

to a 
a 

i 

U I in 
a 
N 

S
V

C
  ' H

D
 H

S
IP

/S
  

I I
  B

A
N

 C
H

A
N

D
R
A

 D
A
S

 
 

‘•:? a 
< 
2 
2 
4/1 
ix 
z 
a 
ea 

u I
 

 

I
IA

L
M

O
H

A
N

 P
O

LE
N

 
 

ttZ 
CC 

5 

Y  

tn 
C 
0  
-t 

5 

"E. 

B
A

ID
Y

A
N

A
T

H
  D

A
S 

L
B

A
ID

Y
A

N
A

T
H

 D
A

S
  

B
A

N
A

S
W

A
R

 K
O

LE
Y

 
 

G
O

L
O

K
 M

A
N
N

A
 
 

G
O

L
O

K
 M

A
N

N
A

 
 

G
A

U
R

 C
H

A
N

D
R

A
  K

H
A

R
A

  

G
O

U
R

 C
H

A
N

D
R

A
 K

H
A

R
A

 
 

JI
B

A
N

K
R

IS
H

N
A

 D
A

S
 
 

11
8A

N
K

R
IS

H
N

A
  D

A
S

 
 

JI
B

A
N

K
R

IS
H

N
A

  
D

A
S

 
 

JI
B

A
N

K
R

IS
H

N
A

  
D

A
S

 
 

JI
B

A
N

K
R

IS
H

N
A

 K
H

A
R

A
 
 

A
N

N
A

D
A

 P
R

AS
H

A
D

 D
A

S 

C 
0 
fa 

; 
tr 

N N CA to N th N LI N EA 111 N 441 w N ;A to w w 

I-. 
aa e 
3 0 
-a c 
3 

n 
< 
D 

i U 
.1 ,,,, 
0 
0 C

O
P

A
L
 C

H
.  D

A
S

 

G
O

P
A

L
 C
H

A
N

D
R

A
  D

A
S

 

C
O

P
A

L
 C

H
A

N
D

R
A

 O
A
S

 
_

1  

G
O

P
A

L
 C

H
A

N
D

R
A

 P
O

LE
N

 

J.- 
w  

x 
i  a 0. 

0 
0 

G
O

S
TO

 B
E

H
E

R
1 D

A
S

 
 

G
U

R
U

 R
A
N

I  D
A

S
  
 

G
U

R
U

 R
A

N
I
 

D
A

S
 	

 

4
3
10

N
  N

V
H

C
A

R
IV

H
 H

A
R

A
D

H
A

N
  M

A
N

N
A

 

H
A

R
A

D
H

A
N

 M
A

N
N

A
 

6a
 

H
A

R
I
 

M
O

H
A
N

 K
H

A
R

A
 

H
A

R
I 
M

O
H

A
N

 K
H

A
R

A
 

V) 
< 
a 
< 
0 4 0. 
ii 
.rt 
2 H

A
R

IP
A

D
A

 D
A

S 

H
A

R
IP

A
D

A
 D

A
S

 

H
A

R
IP

A
D

A
 D

A
S

  
 

JH
A

R
N

A
B

A
LA

 K
H

A
R
A

 
in a 
> 
Et  t 
6 

C 
a 
r.. 
.c 
* 

I 	
1
24

 

ev 
N 
eu 
...1 

0 
o3 0 

.-1 

co
t  
 

4
8
9

 

en 
0, 
a 

an a 
co 
a 4

8
4
 

4
8

6
 

u3 
CO 
a 4

8
6
 

to 
co 
a 1

8
2
 

t.0 
a 
... 

15'  
et 

...1  
a 

0 
141 
in 

r... 
0 
N 

01 0 0 
n, 
VI 

N 
4n 

VI 
tn 
N 
VI 

0 
en 
111 

00 
in 
10 

4 
co 
40 

n 
in 
Or 40 

al 
an 
10 

tn 
ID 

N 
 0 

N 
10 
in 
Os 

In 
to 
40 

at 
la 
a 

0 z 
a .....d. 

< 

2
4

5
 

2
4

5
 

2
4

6
 

2
4
7
 

25
0

 

01 
un 
N 

VI 
tn 
ra 

111 
In 
ru 

01 
In 
r., 2

6
0

 	
I 

26
5
 	

I 

2
6

8
 	

I
 

03 
to 
IN 

03 
u3 
v.. 

g 
N 

g 
N 

ul 
0 
M 



224 
	 THE KOLKATA GAZLI IL. EXTRAORDINARY, JUNE 20, 2011 

	
[PART III 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

0 
0 
0 

P 
Z 

171  

w D 
> 0 

‘3,3' 

ce Li) 

O
▪  0: 

Z 

O 
z 
3 7. 

Ie 
Oa 

O 0 
CC 

3 w 

 

I 
t 

let I 

0 
N 

0 0 
Z2 

D 0 
w tb 0 0 

.4  
CC 

° z 

A
m

o
u
nt

  
 

1
28

5
58

.0
0

 
 

8 
d co 8  
el 
el 

0 0 
4 0 tr 
0 
el 

0 
a 
0 co ,,,, 
el 
el 6

0
26

2.
0 0

 
 

8 

0 8 
CI 
CO 

0 0 
0 
c0 
0 
0 
N 

0 ri 
er 
--i 
llt 
et 

0 0 
ui 

N 
el 

8 

4  0 
cl.  
.4.  0 

o 0 
4 0  
el 

N 

8  
4 ,, 
CO 
AD ,,, 

0 o • in 
OT  
ett 

0 
1 

01 

0 
o 

I
1
0 2

4
44

6
. 0

0
 
 

0 
N 0 01 

00 

0 0 
La 

K
A

S
H

IN
A
T

H
 D

A
S

 	
I
 	

S 	
I
 	

H
A

R
IB

H
U

S
H

A
N

 D
A

S
 	

I 	
0

.0
19

1
5
9
 	

I
 	

1
53

9
4
 0
0

 
 

A
re

a  
 

LO 
H 

O 

LA 
N 
T 

' d,  

Cl 
el 

6 

0 
N 
LO 

12 o 0
.0

7
5
 

0 
IN 
O 

d 
N o 
6 

0 o 
d 

N 
" 
0 

N Cl 
o o 

. 

tri  0 a 
d 

0 

8 
" ei. a 
O 

LO 

° tr/  r6- 0 o 
o 

tn O. 

N 
 

ei 

tn 0 o 
o O 

to 
r4 

6 

1
 	

o
lm

 	
' u

/s
 	

u
o

A
e
la
a
 l 	

ra
tn

e
ir p

tiel
 
	
I
 

u
e

l4
e

421  
I
  4"4

 	
-
iv a.
 

A
N

N
A

D
A

 P
R

A
S

H
A
D

 D
A
S

 
 

JI
B

A
N

K
R

IS
H

N
A

 D
A
S

 
 

11
13
A

N
K

R
IS

H
N
A

 D
A

S
 
 

JI
B

A
N

K
R

IS
H

N
A

 D
A

S
 
 

JI
B

A
N

K
R
IS

H
N
A

 D
A

S
 
 

M
A

G
N

A
T

H
 K
O
L
E

?
 
 

SV
G

N
V

N
V

H
O

N
V

d P
A

N
C

H
A

N
A
N

 D
A

S
 
 

P
A

N
C

H
A

N
A
N

 D
A
S

 
 

0 
4
a  
Z 
4 

U 
z 
¢. a 

p 
< 

a' 
c 

K
A

L
IP

A
D
A

 K
H
A

N
R

A
  

K
A

LI
P

AD
A

 K
H

A
N

R
A

  

o 

Z 

S
U

R
E

N
D
R

A
 M

A
N

N
A

 
 

M
A

N
IK

 C
H

 S
A

M
A

N
T

A
 
 

S
ID

H
E

S W
A
R

 O
A

S
 
 

< 

z 

D 
2 
a - cc 
< 
I 

Co 
ta 

z 
a t cn 
D 
2 di 

R
.- n,. 

x.  

0 La V4 V1 La 0 0 0 0 La 0 0 N > N 3 V  ln  4n  

0 
ft 
0 

> 

0
114  

0 

K
A

LI
PA

D
A

 D
A

S
 
 

K
A U

P
A

D
A

 D
A

S
 

K
A

LI
P

A
D

A
 D
A

S
 

K
A

U
P

A
D
A

 D
A

S
 

KA
LI

P
A

D
A

 KO
L E

Y 

KA
M

A
L

 K
R

IS
H

N
A

 D
A

S
 

KA
M

A
L
 K
R

IS
H

N
A

 D
A

S
 

KA
M

A
L
 K

R
IS

H
N

A
 D

A
S

 

K
A
M

A
L

 K
R

IS
H

N
A

 D
A

S
 

K
A

M
A

L
 K

R
IS

H
N

A
 K
H

A
N

R
A

 

KA
M

A
L
 K

R
IS

H
N

A
 K
H

A
N

R
A

 

K A
M

A
L
 K

R
IS

H
N

A
 K
H

A
N

R
A

 

K
A

M
A

L
A

 D
A

S
 

K A
N

A
IL

A
L
 M

A
N

N
A

 

K
A
N
A

N
 B

AL
A

 S A
M

A
N

T
A

 

K
A

N
T

A
 C
H

A
R

A
N

 D
A

S
 

K
A

S
H

IN
A
T

H
 D
A

S 

K
A

S
H

IN
A
T

H
 D

A
S

 

‘1.  0 
LO  

LO 
ni 
0 

.ce, 
tO 

el 
*4' 

el 
•4 

re 
v 

1 
Tr 

ct 
*4' 

I 	
4

4
 ul 

0  tn 
el 
La  

Ng 
in 

o in N w 
N. to 1"-- to 

0 
Cl 
cn 

CA 

La 

lte 
 CO 

VI 

Of 
0 
N 

la 
Cl  
01 

el 
N 
0 

0 
0 
V' 

CO 
N 
ft 

er 
00 
.1 

N. 
0 
0 

Q 
0 
CA 

Cl 
el 
ft 

ee 
IN 
ft 

al 
0 
ot 

N- 
et 
0 

0 
n1 
LO 

COI 
Ca 
0 

re 
ro 
VI 

Ni 
N 
VI 

f t 
et 
01 

a 
r 
• ; 

i 

N .r. 
Cl 

N 
..-4 

Cl .,-* 
Cl 	IT 

0 N 
Cl 

0 N 
1, 

0 
N 
Ni 

0 
N 
Cl 

N 
N 
Cl 

r. 
N 
01 

m 
N 
Cl 

00 
el 
Cl 

al N 
CO 

of 
Cl 
Cl 

0 
cr 
Cl 

in 
cl 

n 
Tr 

Cl 	Ni 



PART 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

225 

The Singur Land Rehabilitation and Development Act, 2011. 

Schedule.) 
A

m
o
u
n
t  
 

o a 
r-: v, 
' LO 

o o 
0  
' 

o o 
Al a 
tO 

o 6 

cn o 
N 
CC 

 to 

" 0 

6 
n. 
^I Co 
0 

o 
9 
o Lel 
en 0 
CO 

o 
o 
Lei 
o 
N 

o o 
NI 
N 

o o 
6 
0 

IN 5
2

2
2
7
.0

0
 

o o 
0 Tr 
0 

o o 
0 
In 
CO 

, CI In 
v4 

o 
q 
0 
< 
oo 

tO 
0 

at 

0 
4 
cc 
o 
ID  

6  

ry 

o 
m 
0 o 

A
re

a  
 

st 0 
6 0 q 

o 0
.2

7
4
9
4
5
  

00 
 

a O o • 

a 
rg ,13  
2 
o 
M CO 

a 
N ,, 
o 
6 

0 

00 
<I in 

0 

0 

0 to  ko 
0 

6 
810 

0  
CO r. 

a 

al 
0 •-f 
6 
co -I 

o 

Q

a 
IN o o 
6 

N o 
6 

Tr 

6 

0 

...... 
0 
6 

M
A

T
H

U
R

 P
A

T
R

A
  

cc 

G
A

U
R

 C
H

A
N

D
R

A
 K

H
A
R

A
  

JE
B

E
N

K
R

IS
H

N
A

 K
H

A
R

A
  
 

[
 K

R
IS

H
N

A
 C

H
A

N
D

R
A

 D
A

S
 
 

K
R

IS
H

N
A

 C
H

A
N

D
R

A
 D
A

S
 
 

K
R

IS
H

N
A

 C
H

A
N

D
R

A
 D

A
S

 

L
A

K
SH

M
A

N
 G

H
O

SH
 

LA
K

S
H

M
A

N
 G

H
O

S
H

 
 

LA
K

SH
M

A
N

 G
H

O
S

H
 

LA
K

SH
M

A
N

 G
H

O
S

H
 

T
A

R
A

PA
D

A
 

a. 

B
A

D
A

L
 M

A
L

LI
C

K 

0 
o 

a 

‘Ii 
0
a 

a 

P
R

A
SA

N
T

A
 S

A
M

A
N

T
A

  
 

G
A

U
R

 C
H

A
N

D
R

A
 K

H
A

R
A

 
 

G
O

U
R

 C
H

A
N

D
R

A
 K

H
A

R
A

 
 

I un 

CA 

- 

X 

V 1 IA 0 01 to VI IA CA In V1 N 10 0 

L
an

d
 o

w
n
e
r  
 

K
R

IS
H

N
A

 C
H

.  
PA
T

R
A

 
 

K
R

I S
H

N
A

  C
H

A
N

D
R

A
  P

A
T

R
A

  

LA
K

S
M

I K
H

A
R

A
 	

 

M
A

H
A

 N
A

N
D

A
 K

H
A

R
A

 

M
A

H
A

D
E

B
 D

A
S

 	
 

* 
0 
CO 
w 
0 
4 
< 
II 

* 
0 
c0 
w 

4
0 

4 

M
A

H
A

D
E

B
 G

H
S

O
H

 

M
A

H
A

D
E

B
  G

H
S

O
H

 	
 

M
A

H
A

D
E

B
 G

H
S

O
H

 

M
A

H
A

D
E

B
 G

H
SO

H
 

M
A

H
A

M
A

I S
A

N
T

R
A

  

M
A

N
A

M
A

] 
S

A
N

T
R

A
 
 

M
A

L
A

T
I
 M

A
L
L

I
C

K
 
 

M
A

M
A

T
A

 D
E

Y
 

M
A

M
A

T
A

 D
E

Y
  

M
IN

A
T
I
 SA

N
IA
N

T
A

 
 

M
O

H
A

N
 C

H
.  K

H
A
R

A
 
 

M
O

N
M

A
H

A
N

  K
H

A
R

A
 

O 

C 
r• 0 

0, 00 
D u1 

m 

tO 
m 

ul 
AI 

h 
en 3

2
7
 
 

h h 
N 0 NW1 

LO 
CO 
0 

to  
33 

Yi 
0 

up 
0 

N m 
ri ...., 
IN 

0. 
10 t-i co rt. 

n. un 
to cn 

N 
V 

o 
CO 
0 

P. 
CO 
00 

o 
0 
0 nr 

it... 
ID 
tio 

N 
N 
ID 

es 
rg 
0) 

r., 
LO 
u3 N 

0) 

a, 
 0 0 

V 
I0 
0; 

00 en 
tO 

0 
? 
T.-es *-.. 
3 
ttC 

au 
tn en 

to 
en 

n 

3
8

7
 co 

Co 
co 
co 

88E
  

c 

3
8
9
 
 

01 CO 
en 

01 
eta Al 0 0 

en 

0 
0 
en 

01 
al 0 to 4

2
1

 	
F 

v 
Al 
a 4

3
6

/ A
  

P to 
Z 
2 q. 
N 
0- p• i 
LO 

Z 

cc vj 

0 E- 0: 

Z 

0 
0 
x -4 
3 7. 
t o  
41 LI 

0
Lti 

02 
co 

< 14.1 

< 

tn 

O8 
Z 
• o 

o 

O ▪  > 

3▪  6  < z 

In 

Z 



226 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 [PART BI 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

46 

2
0

09
.0

0
 
 

2
0
0
9
. 0

0
 
 

co 
( . 4 e . i 34

8
0
4
.0

0
 
 

2
00

8
. 0
0

 
 

9
38

3
. 0

0
 
 

o 0 

co v, 
ea 

.-;4 

o 
0  

en .4. 
lei 

8 

04„, 
c: - 
Z. 34

8
0
4
.0

0
  

8 
6 

. re..I 

8 
nr 
i 
Tr  o 1

34
5
8
5
. 0

0
 
 

3
74

9
2
. 0

0
 
 

S 
g 
a 
m 

8 
et 

8 
;->i 

A
re

a  
 

m cri tn 
a 

0
.0

0
4
5
99

4
 
 

< 

a 

6 

V 

• 

6 

tO .-i 
m en 

0 

0
.0

0
4

 
 

in  
re 

6 

tOr...  
to 

ta: 
o 

8 

03 
to 0  

9 
0  

in co 
n 

8 
6 

a in in 
r o 
6 

to re. 
(n 
CA 
6 

in 
0. 

to a 

N to 
e4  6 

 . 
Le. N 

oq 

eis 4, 
ro 

gi  ° 
6 

`Dr ,... 
in 

fi 
6 

v' a)  
t. 

98  
o 

co 
8 

al  
0  

o 

, 
e 

".•• 0 
0 ...., N 

cc a 0. 
cc < B

A
D

A
L

 
 

I- 

cc 
< 

2 

A
D

H
A

R
 C

H
A

N
D
R

A
 KH

A
R

A
  

B
A

ID
Y

A
N

A
T
H

 D
A
S

 
 

H
A

R
IB

H
U

S
H

A
N

 D
A

S
 
 

H
A

R
IB

H
U

S
H

A
N

 D
A

S
  
 

B
A

C
H

A
R

A
M

 
 

2 
cc a 
< 
U X 
CO 

	
 

B
A

N
E

S
W

A
R

 K
O

LE
Y

  
 

A
D

H
A
R

 C
H

A
N

D
R

A
 K
H

A
R

A
  

w Y
 

JI
B

A
N

K
R

IS
H

N
A

 D
A
S

 
 

JI
B

A
N

K
R

IS
H

N
A

 D
A

S
 
 

JI
B

A
N

K
R

IS
H
N

A
 D

A
S

 
 

* 
0 
< 
a a 
in 
re-  

< 
co 
74 

	
 

S
ID

H
ES

W
A
R

 D
A

S
 
 

A
D

H
A
R

 C
H

A
N

D
R

A
 K

H
A

R
A

  

x v. to 
tc < 
0. 

x 
in at 
cc < 
0. 

R
el

at
io

n
   

4d1  gn in In In In N N N In 

L
a
nd

  _
o

w
n

e
r  

K
A

N
D
A

N
 O

H
A

R
A

 

IN
O

R
A

 M
A

LI
K

 

CC 
< 
0 
O 
5 
a to 

E X 
0  

; 	pn 

' o  u 
- 

M
R

IT
U

N
JA

Y
 K

H
A

R
A

 

N
A

B
A

K
U

M
A
R

 D
A

S
 	

 

N
A

ES
AK

U M
A

R
 D

A
S

 

N
A

B
A

K
U

M
A
R

 D
A

S
 

.)- ICJ 
0 
< 
I- 
2 
z 

)- 
111 
0 
< i- 

 4 
Z 

N
A

R
A

H
A

R
I K

O
L EY

 

N
A

R
E

N
D

R
A

 N
A

T H
 K
H

A
R
A

 
 

N
E

P
A

L
 C
H

A
N

D
R
A

 D
A
S

 

N
E

P A
L  

C
H

A
N

D
R

A
 D

A
S

 	
_I
 

N
E

P
A

L
 C

H
A

N
D
R

A
 D

A
S 

N
E

P
A

L
 C

H
A

N
D
R

A
 D

A
S

 	
I
 

0 

.- Lo 

N
IL

M
A

N
I 

K
H

A
R

A
 

R X
 

N
IT

A
 H

A
ID

E
R

 
cc 
fit 
2 

4 I.- 
z 

A
va

S
I.
N

o
  

I 
P

lo
t
 I 
K

h
at

ia
n
  

e. 
re N,..( 
01 

se h. 
N (.1 
en 

IN ......, 
re .... 
01 

N. • re : 	....1 
01 

0 cr. m 
in m N W 1.0 

•-• 
cr‘ 
03 
N 

01 
rn 
1-4 
N 

m 
1-4 
IN 

en 
(-4 
IN CV 

g 
IN 

re 
N 

10 LA 

03 
01 
ID 

CO 
01 
ID 

W> 
In 
ILI 

03 
Cr/ 
10 

el 
to 

en 
N 

1-1 
N 
0 

re 
tri 
0 

N 
h 
0 

h 
0 to  

0 
m 

Q 
>a 

Of In 
10 

ID 00 N 0 N 
10 
0 
rlto N 

0 1.0 
CC  to 

0 
r- 

CO 
0 
01 Q 

U 

10 
01 
a 

O; 
ID 
tn 
ct 

-.,Ill 
; 	10 en 

at 4
3

8
 

.11. a 4
4

3
 

44
3 

4
5
0
 

in 

4
5
9

 

4
7
3
 

r1- 4
7
3
 

47
3

 

4
7

4
 

4
7

7
 

 1  a 



PART III] 	 THE KOLKATA GAZETTE, EXTRAORDINARY, -RINE 20, 2011 
	

227 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

8 
06 w 
tO 
en 

2
00

8
8

.0
0
 
 

8 
,..i 

-1 

4 

14 
 crx 

0 

1 10
4

4
5

4
.0

0
 
 

8
0

 

3
4
84

6
.0

0
 
 

4N 
let to 
01 

8 . 8  ri to re, 

.4. 

q r• co 
10  in 
et 
el 

m 
0 
to 
CO 

8 • 9
0 
m m 

a 

0
 

 

8
0

3
5

. 0
0

 
 

8 
IA 
ro 
re 
NI 

8 
r: 
IN"  
ent 
In 

o q 
n 
P. 
M 
en 

8 
ui 
al 
g 3

3
7
4

7
.0

0
  
 

8 
m 
NI 0 00 

8  
w 
8 
of 

cc 
! 
4  

in 
co ec, 
al  
0 
a 

tr 

ort 
0 

an 
q  
0 

a 

N o  

0 

M 
NI 

° 
' 

cO 
0 
0 
N 
r. 
0 
a 

Xi 
<1 
tn 
M 
nt 
0 
a 

90 
CO 
at 
H 
.4 
0 
a 

an  
N Lei 
0 a 

ro 
co 
In c; 

.-1 
n 
0  
N. 
R 0 

`, 

. o 

,t 
o 
0 

to 
r4 
(I.. 
0. 

m 
0 
0 
O 

ev 

8 
a 

rt 
I°  
c; 

NJ 

a O.  

en 
° 
0 

3 
,.... 
a 
6 ..., 
VI 

	
JE

B
E

N
K

R
IS

H
N

A
  K
H

A
R

A
  

 	
N

A
G

E
N

D
R

A
 N

A
T

H
 D

A
S

 
 

N
A

G
E

N
D

R
A

 N
AT

H
 D

A
S

  

N
A

G
E

N
D

R
A

 N
A

T
H

 D
A

S
  
 

i) ,, n
 

6<
 

N
A

G
E
N

D
R

A
 N

A
T

H
 D

A
S

  

A
N

N
A

D
A

 P
R

A
S

H
A

D
  D
A

S
 
 

G
U

IR
A

M
 K

H
A
R

A
 
 

P A
N

C
H

K
A

R
I D

A
S

 
 

a 
Oa 

I 
0 
5 
< -, 

m 
0 
te 
< 
z 
0 
< -4 

4 
0  
< 
cl-
:11  
< 

K
A

U
P

A
D

A
 S
A

N
T

R
A

 	
 

H
A

R
I  

S
H

U
S
H

A
N

 D
A

S
 
 

H
A

R
I S

H
U

S
H

A
N

 D
A

S
 
 

JO
G

G
A

S
W

A
R

 K
H

A
N

R
A

  

JA
G

G
E

S
W

A
R

 K
H

A
N
R

A
 
 

JA
G

G
E

S
W

A
R

 K
H

A
N

R
A

  

JA
G

G
E

S
W

A
R

 K
H

A
N

R
A

 	
 

JA
G

G
E

SW
A
R

 K
H

A
N

R
A

  j
 

JA
G

G
E

S
W

A
R

 K
H

A
N

R
A

 

IRe
la
ti
o
n
   

D
 
 

01 a VI a a a a a V1 VI a a VI a a a a a a 

L
a
nd

 o
w

n
e

r  

N
IV

A
R

A
N

I 
K

H
A

R
A

  

P
A

N
C

H
A

N
A

N
 D

A
S

  

P
A

N
C
H

A
N

A
N

 D
A

S
 

. 	
,  

P
A

N
C

H
A

N
A

N
 D

A
S

 

P
A

N
C

H
A

N
A
N

 D
A

S
 	

j
 

P
A

N
C

H
K

A
R
I
 

D
A

S
 
 

P
R

A
B

H
A
T

 C
H

A
N

D
R

A
 K

H
A

R
A

 
 

P
R

A
D

Y
U
T

 D
A

S
 
 

P
R

A
K

E
S

H
 C
H

. D
A

S
 
 

P
R

A
K

E
S

H
 C
H

.D
A

S
 
 

R
A

BI
N

 C
H

.  S
A

N
T

R
A

 

R
A

B
IN

 0
1
.  

S
A

N
T

R
A

 

R
AJ

A
N

I
 
D

A
S

 
 

a 
< 
0 

z < 
R cc 

R
A
M

 P
A

D
A

 K
H

A
N

R
A

  

R
A

M
P

A
D

A
 K

H
A

N
R

A
  

R
A

M
P

A
D

A
  K

H
A

N
R

A
 

R
A

T
A

N
 0
1
.  

K
R

A
N

R
A

  
 

R
A

T
A

N
 C

H
.K

R
A

N
R

A
 
 

R
A

T
A

N
 C

H
.  K

R
A

N
R

A
 

c 
0 - 44 
A 
.0 
X 

1 
ri 

03 02 CO 
1-1 
ni 

CO 
et 
rel 

in 
IN 
ni 

En 
en 
rel 

N 
0 
an IN 

N 

eel 

Cfl 
0 

Ol 
0 
cn 

0 01 

3
7
3
 
 

3
7
3
  

3
7
3
 

ID 
en 

en 
0 
rn 3

6
1
 

e; 

K. 
in to o 

to N 
or 
 < 

OQ 
a 

n 0 I(00 (0 I$ co 
to 

m 
co 
MC 

n 
al cil 

in 
0 
N 

N N 
N 
lta 

N 
IN 

en 
IN 0 

Ch 
n4 
a 

NI 
ne 
a 

M 
tel 
a 

44 
N 
a 

0 
in 
CO 

0 
Z 

* 

5 
4 

'oil  
.4 4

8
7

 

02 
N. 

V 

N 
CO 
14 4

8
7
 

4
8
8
 

M 
0 
an 

0 
eel 
in 

enI N 
in 

N 
N 

in 

M 
ni 
cn 

ro  
IN 
en 
cr. 

IN 
en 
cc, 

OD 
en 
to 

a 
Or 
tn 54

5
 

55
2 IN 

in 
in 

r4 
vc 
an 

0 
0 

z 
2 w 
>. 0 
< a cc 

D 
> ri5 z u 
S 
o- a: 

• 2 
O 

• Ei W 
0 ao 
K cc 
< 

u• ci 
< r 

< 
• N O J 
<  
Z 

O 
• th o 

• 1  
cc 

z 

z 



228 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

[PARTID  

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

8 
4 
-I 
tOr.  4-4 

8 
rs 6 
'1.131  
rn 

8  
4  t..4 
"bn  
rc- - 2

2
77

0
.0

0
 
 

74
3
2
3
. 0
0
 
 

8 
6 
VI 
0 .4 
in 

8 
r; 
N 
CV 
r, 
in 4

8
2

1 0
.0

0
 
 

8 
3 iN 
4.0 
in 

8 
1g' N 
co 

ID  56
2
4
4
. 0

0
 
 

8
6

0
5

. 0
0
 
 

N

o 

0 a 
0: .,, 
0 .4 
in 6

0
2
6
. 0

0
 
 

8 
m  , 
NI co 

0 
.; 0 
01 
0 
n 

8 
.4 to 
N 
to 
IN 

8 
v.:. ., 
CA 
N 

8 
ni 
N 
II3 
N 
NI 

in 
N m 
Q 6 

0
.0

4
5
0
0
9
  

V 

6 

on 
DI  ,00  

NO o 
o 

31 
IN cr, 
o 
6 

L
0

.0
6
3
5 4

6
 
 

VI 
•13 
0 
6 

<3 
0  
6  0

.0
7 cn 

03 0 
I--' 0 

6 6 9 0  

xi  
co r, 

o 

t, 
0 ,-/ 

6 

"5  0 
ttl „, 
ID 

6 
oo 

le 0 
Vs N  
0 

0
.0

0
9

3
3
8
 
 

66
 0
.0

8
7
5

 
 

en M m  
en 
0 

m 
n 
r-
n 
N o 
6 0

.0
3

44
4
1
  

0 

6 
0 

6 
tn 

4 
0 
4  cc 
2 
< r 
0 

z 
to 

K
R

IS
H

N
A

  C
H

A
N

D
R
A

 D
A
S

 
 

I—  
K

R
IS

H
N

A
 C
H

A
N

D
R

A
 D

A
S

  

K
R

IS
H

N
A

  C
H

A
N

D
R

A
 D

A
S

  

K
A

N
G

A
LI

 C
H

A
R
A

N
 
 

K
A

LI
PA

D
A

 S
A

N
T
R

A
 
 

U
P

E
N

D
R

A
  G
H

O
S

H
 
 

U
P

E
N

D
R

A
  G

H
O

S
H

  
 

U
P

E
N

D
R

A
 G

H
O

S
H

 	
 

3

Z
 

 

-.. of.
 

	
 U

P
E
N

D
R

A
 G

H
O

S
H

  

2

I
 

U
P

E
N

D
R

A
 G

H
O

S
H

 
 

L
O

U
R

  C
H

A
N

D
R

A
 K
H

A
R

A
 
 

K
A

LI
P

A
D

A
 
	

K
A

LI
P

A
D

A
 S

A
N
T

R
A

 
 

G
A

U
R

 C
H

A
N

D
R

A
 K
H

A
R

A
  
 

.4 4 
ES 

JI
B

A
N

 G
H

O
S
H

 
 

B
R

A
N

 G
H

O
S

H
 
 

z 
8 I 

4 

o r 
Z 
< 
al 

C 
0 
„ 
at 

CC 

0 0 0 0 46 0 0 0 ‘..1 IA vl vi in in in VI tel ..I vi S
  

La
n
to

w
n

e
r  

.2 
0 
03 
'Si 
0 < 
I 
g 

* 
0 
> 
CI < 
I 
< VI S

A
H

A
D

E
V

 D
A

S
 

;0 
 03 
6 

. ID 
t - 

- CZ  

SA
M

B
H

U
 C

H
A

R
A

N
  P

O
LE
N

 
 

VI
  

SA
M

B
H

U
 C

H
A

R
A

N
  S

A
N

T
R

A
 

I tei 
0 
2 
0 

< 
F 
< 
< 
VI S

A
N

A
T

A
N

 G
H
O

S
H

 
 

S
A

N
A

T
A

N
 G

H
O

SH
 
 

S
A

N
A

T
A

N
 G

H
O

S
H

 
 

m 
0 

0 
< 
I- 

Z 
< 
in S

A
N

K
A
R

 K
H

A
R

A
 	

 

S
A

N
K

A
R

 S
A

N
T

R
A

 
 

S
A

N
K

A
R

 S
A

N
T

R
A

 

IZ 

ct 
ce 

1 
cc iv 
Y 
2 
< 

S
A

S
T

H
I R

A
M

 K
O

LE
Y

 
 

N<
 

S
AT

Y
A

 N
A

R
A

Y
A

N
 G

H
O

S
H

 

inI  
0 
2 
0 

4 
4( 
cc 
4 
Z 
3- 

4 
tn S

A
T

Y
A

 N
A

R
A

Y
A

N
 G

H
O

S
H

.  

S
AT

Y
A

 N
A

R
A

Y
A

N
 G

H
O

S
H

 

C to 
ram  

X 

rc. 
e i 

I
4

4
8

 

co 
? 0 

C. 
ID al 
tt 4

3
6

 
 

02 
M 4- 01 

to 
en 

n4 
al
en  

ift 
Cri 

to 
01 ON °a 03 3  4 

< O cr 

I 
G 

8 
Ln 

ID 
.4, 

0 
N 

I DI 
' NS 

Ln 
0 
ID 
W 

N 
Dc. rtl10 g 

N 
Ct 

re, r. .41.  
0 6 
it 

in 
cr 
tri 

t• to 
'0  ..3 

N 0 
fel ul 

VI 
NI 
< 

Di 
0 

30 
ID 

N 
N 
It 

z 
• 

4 

5
7

3
 

5
7 4

 

Itt n m 
to 

' n : an 
CT n 
ul 

Q 
co 
in 

NI 
a‘ 
to 

NI 
en in 

1-1 
in in 

NI 
Cn 
vl 

N 
at in 

03 
.3) 31: 

NI 
0 
3> 

Di 
:8 

a 
ul 

N 
N 
to 

m 
NI 
ID 

:in 
NI 
33 u 

 in 
 N 
 la 



PARTICI] 
	

THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 229 

O 

P 
z 

>-

CL 

> 
z 

CC vi 
ct: 

2 

O • g 
0  
3 
,,, 2 

LU 

0“1  

cc cc t4J 
3 ft !' • z  
4,44  
• N 

0 

Z 

0_ o 

0  
cc > 

• 6  ▪ z 

3 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o
u
n
t  
 

0 0 
to 
0 
0) 
03 
0 
.-1 2

4
10

3,
0
0
 0 0 

r: 
CO 
0 
al 
01 4

6
4

19
.0

0
 
 

0 
P 
vi 
0 
co 
co 

0 
o 
“; 
0 
(.0 
0 9

3
7
4
.0

0
 
 

9
3
7
4
.0

0
 
 

2 4
10

2
.0

0
 o 0 

0 
,"4  V 
N 

0 
0 

 pi 
0 
' 4  
rem 

o 
0 
er; 
In 
rY 

2
3

2
30

.0
0

 
 

0 0 
m 
TY 
TLY 

N 4
3

0
3
.0

0
 
 

2
5

5
2

8
.0

0
 o 0 

6 
Cr 
r-1 
ry 
re, 

o 0 
4 
n. 
t4 
V 
re 

8  
rfi 
01 
q 
N 
e-4 6 0

6
2

.0
0
 

A
r e

a
  
 

0
.1

3
5

5
4
2

 
 

n 
01 
0, 
c‘l 

.4 

0 	N 
6 	6 0

.0
5

7
7
7
2
 
 

0
.0
10

7
1

 
 

0 
Li 
0 
0  

_1'1  
”' N 
t°,0 
0 
..-1 
8 
6 

n  to 
t.0 

cc 
ts3 
I-4 

8 
0 

n 
al 
al 
cn i.,,, 
0 
6 

n 
01 
Cn 
al i.„ 
0 
6 

n 
at 
ON 
CO ro  
0 
6 

s 
0 
0 ,,o  
0 
6 

IN - 
01 
co c..4  
0 
ci 

0
.0

3
2

5
 
 

LA 
8 
0 

m 
n 
n+  
en 0 
6 

0
.0

4
 

0
.0

3
0
0
2

4
 
 

N 
n 
to 
0 
.4 0 
0 

ID 
0 
0 
n 
0 
o 
0 

... 

3 
• 

.....° 
6 
• 0 

N...., 

x 
0 
0 
2 
0 
z 
< co 
-0 

x 
in 
0 
2 
0 
z 
< oo 
0 

L
JI

B
A
N

 G
H
O

S
H

 
 

x 
v.  0 
X  
0 
2 
< on _ 
-. 

o 
< 
0. 
7., 
4 
YY 

 < 0 
< 
O. 
r, 
4 

K
A

N
A

I L
A

L
 
 

"fil 

Cl 
z 

y G
O

P
A
L

 C
H

.  
 

	
G

O
P

A
L
 C
H

,  
 

± 
U 

'1 
a. 

In LA
L 

M
O

H
A
N

 
 

G
O

U
R

 C
H

A
N

D
R

A
 K

H
A
R

A
 
 

4
 

K
R

IS
H

N
A

 C
H

A
N

D
R

A
  D

A
S

 
 

R
A

D
H

A
K

A
N
T

A
 
 

R
A

D
H

A
K

A
N

T
A

  S
A

N
T

R
A

  
 

JI
B

A
N

 K
R

IS
H

N
A

 D
A

S
 
 

‘n 
a 
o 
2 
I- or 
Z 
> 

0 
ti 
r 

4 
cc 
.4 
2 
fa 
4 
o 
4 

< 
cc  
< i-- 

G
A

U
R

 C
H

A
N

D
R

A
 K

H
A
R

A
 I 

c 
o 
4 
o 
0 

CC 

0 N ol VI VI z, on VI N 0 vi 0 0 0 N in VI f4 

La
nd

 o
w

n
e
r  

SA
T

Y
A

 N
A

R
A
Y

A
N

 G
H

O
S

H
 

SA
TY

A
 N

A
R

A
Y

A
N

 G
H

O
S

H
 

2 
0 

0 

i ,... 
0 
tt 

< 

g S
A
T

Y
A

 N
A

R
AY

A
N

 G
H

O
S

H
 

SH
A

B
U

L
 C

H
A

N
D

R
A

 SA
N

T
R

A
 

S
H

A
N

IB
H

U
  C

H
A

R
A

N
 S

A
N

T
R

A
 

A
M

A
R

 SA
N

T
R

A
 

< 
or 1- z C 

2 

S
U

S
H

A
N

T
A

 K
R

.  P
O

LE
N

 

Z 
in 

8 0. 
± 
U 
cc 
2 
0 
0 D

IL
IP

 K
R

.  P
O

L
E

N
 Z 

ijja  

2 

U 

II. 
0 
0 

o.Z 

i• 

a ' 

ot 
rc 

1 
< n  < 

eC 
X 
°I  

es.  

 3 

< 

4 
n 
X 0 

S
H

Y
A

M
A

P
A

D
A

 S
A

N
TR

A
 	

I
 

S
H

Y
A

M
A

P
A

D
A

 S
A

N
T

R
A

 

0
 

S
H

Y
A

M
S

U
N

D
E

R
 D

A
S

 _
I
 

S
ID

D
H

A
S

W
A
R

 
D

A
S

 
 

S
M

T
.G

IT
A

 O
H

A
R

A
 

cc 
t , 
fr 
< 

jr  
in 

C 
ee m 

v 
4 

m 

4
4

3
 

4
4
3
 

0 
0 
V' 

in 
0 
V 

tO 
el 
CO 

4.0 
•-• 
00 4

0
8

 

4
0
8

 

01! 
N 
01 4

0
8
 

4
1
8
 

03 
LLi 
*I 

0 
tx 

0 
LT 4

5
8

 	
I
 

Cn 
el 
tt 

'L.  0 
r. 

CO 
wdo 
0 

40 
-4 
0 

re 
0 
0 

ot 
0 
0 

n 
0 
0 

n 
v3 
to 

al al 
rn 

tO 
N 

0 
N 
Ni 

0 
N 
V 

1.0 
n1 
.te 

V 
to 
10 

CO 
0 
tri 

n 
0 
to 

n 
In 
0 

en 
v 
an 

01 
N 
0 

.-I 
N 
0% 

n 
in 
V 

0 
g 

N. 
S 
et 

th  
vi 
0 .0_ 

en 0 
N 
0 

VI 
rd 
LO 

n 
1-g 
LO 6

2
0
 	

I 

N. N. 
to 
ea 
10 

no 
N. LO 
nl 
LO 

on 
. N 

N 
40 

N 
N.. 
N 
04 
10 

in N., 
ILL 
N 
LO 

n. 
N 
0 

03 
no 
it 6

4
2
 

6
4
7
 	

I 

0 
0 
4.0 

on 
in 
.40 

n 
Oa 
CO 

rn 
In 
Vi. 



230 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

[PAKr 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
1 	

A
m

o
u
n
t  8 

iti 

? 

8 
ei 
01 
•-• 
rtir 
V' 

8 
cii 
In 
o ria 
M 

° 0 
r. 
a 
1-- in 
rif 

0 0 
' u' 

r"  o 
CO 

8  
CO.  ul 
in CO 
" ot 

8 
Cr( 
r., 
3  

8  
Cd ul 
N 
ea 

8 
Nr -. 

 in 
or. 6

4
2

7
9

.0
0
 0 

0 
$ 
N 
ei  

0 
c' ,-.3 o 

 co 
tar 
Co  ni 

8 
ti 
..-• 
CC 
01 

' q 
co 
Q 
0 
N 

8  ,--: 
..n 
nt 
irti 
01 
of 

8 
tri 
0 
0/ 
al 3

3
74

7.
0
0
 

8
0
3
5
. 0

0
 
 

23
2

3
0

. 0
0
 
 

2
6
1
1 4

.0
0

 

a 
Ill 
:i 

in 
0 

d 
2 
d 

I
0,

0
6

3
5

4
6

 

Ni 

a 

0 

of 
o 
ci 

tO 
r. 
d 

CO 
o 
0 

Ler 
..-1 
ci 

CO 
o 
d 

o o 
 

CO 
to 
ul 
an 

.,'-' 
— 
0 

a 
8 

 
,.., 

in 

8 
d 

rt 
 tcl 

P. 
•-• 
0 

0 
0 
0 ,r4 OM  

ci 

0
.0

2
8

9
1

2
 

in 
N 

d 

O 

-..., 
0 

6' 
...., 
sm SA

T
IS

H
 C

H
.  D
A

S
 
 

SA
T

IS
H

 C
H

,  D
A

S
  

K
A

LI
PA

D
A

 S A
N

T
R

A
  

JA
G

G
E

S
W

A
R

 K
H

A
N

R
A

 

JA
G

G
E

S
W

A
R

 K
H

A
N

R
A

  

JA
G

G
E

SW
A

R
 K

H
A

N
R

A
 

JA
G

G
E

SW
A

R
 K

H
A
N

R
A

 ' 

u 

< 

Z r 

22 

T 
< 

c 

ct 
rt 
< 
I 

0 

	
 A

K
SH

Y
A

  P
A
T

R
A

 
 

LA
U
T

 D
A
S

 
 

SA
SI

 B
H

U
S

A
N

 
 

B
A

ID
Y

A
N

A
T

H
 D

A
S 

H
A

RI
  B

H
U

SH
A

N
 D

A
S

 

SA
T

H
I N

A
T

H
 K

H
A

RA
 

 

.Z2 
0 

re 
s 

mu  
z 
< 
a. 

J A
G

G
E

SW
A

R
 K

H
A

N
R

A
 

JA
G

G
E

SW
A

R 
K

H
A

N
R

A
  
 

G
A

U
R

 C
H

A
N

D
R

A
 K

H
A

R
A

  

R
A

K
H

A
L  

C
H

.  D
A

S 

IR
el

at
io

n
  

N in tn to N an tif an an ral til vl an N In M Vt VI LI in 

L
an

d
_
o

w
n
er

  
 

SU
B

A
L

 C
H

.  D
A

S
 
 

SU
B

A
L

 C
H

.  
D

A
S

  

at 
CC 
1.-  
2 ' N .  
an 

4 0 
0 

'2 

2 
' 	trX 

2 . 	= 
± 
U 

0 , 0 
co 
0 
tel 

X2 

r( 

 Z 
M 

at 
2 

2 
0 

0 0 
co 
0 
La SU

B
O

D
H

 C
H

.  K
H

A
N

R
A

  

SU
B

O
D

H
 C

H
.  

K
H

A
N

R
A

 

au 

(5'  

2 
Li 

8 co D 
• n 

S U
FA

L  
B

A
G

 
 

SU
FA

L
 C

H
.  P

A
T

R
A

 
 

Y

±
 

SU
K

O
E

V
 D

A
S  
 

SU
K

D
E

V
 S

A
M

A
N

T
A

 1
 

SU
K

U
M

A
R

 D
A
S

 
 

SU
K

U
M

A
R

 D
A

S
 
 

	
 

SU
R

EN
D

R
A

 N
A

T
H

 K
H

A
R

 
 

TA
R

A
K

 C
H

.  D
A

S
 
 

or 
CC 
a 

( 

at 
a 4  0. 
g 
ct 
i-- T

A
R

A
PA

D
A

  K
H

A
N
R

A
 	 

T
IN

K
A

R
I K

H
A

R
A

  

T
U

ST
U

  C
H

A
R

A
N

 D
A

S
 

C 

C 
10‘  

s 
s a V 

rn  11/  W CO 
at a 4
8

3
 
 

00 
e 

a 
an 
Ot 

Co 

4
5
6
 
 

cn 
10 
0 a 

N tcr 4
7
8
  
 

0 
CO 
a 

a 
0 
to 

M 
in 

M 
Mt 

N 
ID 1

7
0

 

.6  
71.-  

!II 
0 

R '-- ,-. 
tO 

m - 
at 

0 
an Vet Vat 

0 
Mr 

in 
N 
N 

oi 
an 
Tr ul Oa Ul ID 

01 
LC. 
ot tat 

IN 
at 

e 
tO 
trD 

Tr 
01 
Or 

0 
z _ 
an 

< 

N 
in 

 to 
rn 
tit 

tit 
in 
tit 

N 
00 
to 

eft 
CO 
0) 

oi 
CO 
*0 

or in 
00 
LO 

0 
Of 
tO 

oti 
Cil 
ID 

tS) 
Os 
tO 

N 
01 
LO 

Orr 
Cit 
1.0 

ar 
Ot 
WI 

ot 
-a 
N 

U10  
N. N. 

minfri  
N 

IC 
r... 76

5 



PART lin THE KOLICATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 	 231 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o
u
nt

  

tri 

,..1  

8 

ties et •-.1 

o
 

o
 

22
28

98
.0

0
 

8 
" 
rii 
en 
e-t 
Men 

8 
.4 
re en 
e-r 

t: In 
to 
en cn 
en el 

1- < 

v.> 
7.,4 
o 
6 0

.1
8
 
 

00 Clr ci 
2

n 
DI 
0. 
o 6 

en 

oi 
e--. 
ete en co 
scrI 
e. 

a ...., 

O ..... 
0 
6' ...., 
cn R

A
K

H
A

L
 C

H
.   D

A
S

 
 

R
A

K
H

A
t  C

H
.  D

A
S

  
	 

I in tit 

Yre 
= 

U
P

E
N

D
R

A
N

AT
H

 
 

P
A

N
C

H
U

  C
H

O
U

D
H

U
R

I  

R
el

at
io

n
  

N ..r. in in 3 

La
nd

o
w

n
e
r  

T
U

S T
U

 C
H

A
R

A
N

 D
A

S
.
 
 

T
U

S
T

U
 C

H
A

R
A

N
 D

A
S

 _
1  

U
M

A
P

A
D

A
 C

H
A

K
R

A
B

O
R

TY
 

G
O

LA
K

 B
E
H

A
R

I E
lA

T
A

8 V
A

L
  

P
A

N
C

H
IB

A
LA

  D
E

B
I  

e m a 
•a

. 
F,) p. la N. 

a S 3 . n 8 ON 3 N - < 
N 
< 

a 
• 

'.... 

C 

an to  
D. 

Z ei In to 
D. 

'a to  
D. 

-... ot  
tD r-e. 76

7
/ 2

  



232 	 THE KOLKATA GAZE , EXTRAORDINARY, JUNE 20, 2011 
	

[PA0111 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o
u
n
t  
 

8 
6 I 
0 0 

S 0 

ID en 

0 
9 
.0. 

cp 

to ,.... 
,.< 
q 	r 

0 o 

. 

0 0 
6 

4O  

0 0 
6 

VI 

0 0 
e; 

m 

0  0 
m 
Ul 
‘13 

IN 
03 

m op 
N 
01 
N 

0 0 
4 

ut N 

g 
6 m 
NI 
0 

 0 
m 
U3 

co 

0 
0 

8 
IN 
0 
CO 

0 0 
en N 
0 
IA 

0 

K
U

N
JA

 B
IH

A
R

I 	
I 	

0
0

20
85

 	
I
 

24
35

6.
0 0

 
 

6 6 

10 

N 
0 
o 

m03 

0 
o ' ° ° 

rn 
0 
d  0

.0
4
5
 
 

6 

0
.0

73
32

6 	
I 

ID in 

6 

0 N 

.0 

o 0
.0

0
87
5
 
 

t

CC
 

0
.2
7

 
 

0.
0
3

5
 
 

03 co 
01 
NI 
0 

6 

CO 
co 
0 
I0 
NJ 
0 

o 

o 

e ... B
IS

W
A

N
AT

H
 
 

P
A

N
C

H
A

N
A

N
 
 

z 
er, 
z 

Z 

0 
cc 
0 
0  
9 

2 

0 
CC 
0 

>- 
0 
< 

R
A

M
 C
H

A
N

D
R

A
  
 

M
A

D
H

U
S
U

D
A
N

 
 

P
R

O
S A

D
 C
H

 M
A

N
N
A

 
 

x 
1.8 
x 
4 
0 
re 
0 
z 
tal  
z<  

G
O

U
R

 C
H

.  
 

i 
u 
D  
CC  

0 0 

D
U

LA
L

 M
A

N
N

A
 
 

D
U

L
A

L
 M

A
N

N
A

 
 

KA
L

I P
A
D

A
 
 

ce 
a 
x 

5 
0 

a 

cc 
a 
x 
0 
5 

H
A

B
U

L C
H

.  

K
U

N
JA

  B
I
H

A
R

I
 
 

C 0 

11 
0 it 0 1/1 111 VI 0 m 0 0 Vi u it it it it 

n
ua

c
i r

✓n
l 	

P
lo

t 	
I
 K
h
a
ti

a
n

  I
 	

La
nd

 _
o

w
n
e
r 	

j
 

N
A

B
A

 K
U
M

A
R

 M
A

N
N

A
 

A
B

A
N

I B
H

U
SA

N
 D

E
Y

 
 

A
D

H
IR

 C
H

AN
D

R
A

 D
A

S
 

A
D

H
IR

 C
H

A
N

D
R

A
 D

A
S

  
 

A
D

H
IR

 C
H

A
N

D
R

A
 D

A
S

 
 

A
l O

Y
 K

R
.S

IN
G
H

A
 
 

A
K

U
L
 C
H

A
N

D
R

A
 P

A
K

IR
A

 

A
M

A
R

 D
A

S
 
 

A
N

A
N

T
A

 K
R

 M
A

N
N
A

 
 

A
N

IL
A

B
AL

A
 G

H
O

S
H

 
 

A
N

N
A

D
A

 B
A G

 

A
N

N
A

D
A

  B
A
G

 
 

A
S

H
IM

 M
A

N
N

A
 

A
S

H
I M

 M
A

N
N

A
 

cz 

0 
o 
Z 
.ct 

0 

A
S

H
O
K

 K
R

.  M
A

N
N

A
 

A
S

H
O

K
 K

R
.  M
A

N
N

A
 
 

A
S

H
O

K
E

 K
G

 D
A

S
 

rt 
0 
ct 
t... 

.2 A
S

H
T

A
 D

A
S 

01 
al N co co " .... 

CI  

2 63
 m --- 

LO 
to 
0 2

7 27
 

12
2 vs- m ...... 

m
m 

m 
IN 0 

0 
N " 
0 

m 0, 
mt nd 24

36
 to 

--, 
0 
0 
0% 

ry N  

24
48

 	
I 

0 • Ul 
i 	ry 

n.  ri  
^ N N 

en 
.3- 
Ni 

CI N 

0 
m 
Cr 
N 

NI ,_, ,y  ,N  IN 01 0 
01 CO in 0 0 

03 
0 
01 03  m 

CO  

}.• 
Z } • 

2 

>- 
m 

u
i.0 

H 
O ui 
2 a. 
• N
0  • 

0 z 

V1 

ti  
s,=  a 
et • cc 

N 
IL/  D 

0 
0 2 
• e-
z 9 

D0ti3  
LA In 

§ 

° < Z 

• < 
t• tjj 

1.1 

2 



PART HI] 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

233 

The Singur Land Rehabilitation and Development Act, 201/. 

(Schedule.) 
A

m
o

u
n
t  0 0 

en r-. m 
tO 

GI
 

 

5
8

4
5
4

.0
0

 
 

0 0 
to m 
co 
m 

o 
M 
O 
m 
0 
m 

0  0 
1".  m 

 a 
LO 
GI 
cO 

„:„ 0  
,-i " 
0 
CO 
to 

ono,  
en 
N 
N 
to hl 

8  

N 
N 
03 
0 

8 

N 
Al 
Ul 
N 

8 
$ 
0 
"I  2

4
0

7
6
.0

0
 
 

9
2
2
8

7.
0

0
 
 

3
9

7
7

. 0
0
 
 

o 0 
6 
c0 
o‘ 0 

0 o 
0 
en  LO 

co  
3 
to 
0 
0 
N 

3  o 

•zr 
0 
GI 
a) 

° 9 
en 
la 
6°  

0
.1

3
5
 	

l 
1

0
8

3
3

8
.0

0
 

A co 
iti 

v ,-, 
6 

tn 0 
6 d 

a. 
ICI 
6 

r..... 
0 
6 

Ul 
Al 
cn 
M 
°3  

0 

4 
en 
6 

0
.0

2
3

3
3
8
 
 

CO 
01 
4 
H 
m 
9 
0 

00 m 
m 
ri 
0 
9 
o 

en 
0 
6 

in 
0 ni 

a 

in  
IN 
co 
M 
in 
g
6  

.... 

 8 
in 
o 
0 
o 0

.0
0

5
8

3
1

 
 

0
.0

0
7
8
5
9
5
 
 

0
.0

2
5

0
0

5
  

0
.1

0
3
3
5
4
 
 

en 

o 

5
/0

,  D
/o

,  W
/o

 

M
A

H
E

N
D

R
A

 N
A

T
H

 
 

* 
o 
Z 
la 
to 
<I 2 

`a 
0 
Z 
Int 
0 
cr 2 

M
A

T
H

U
R  

M
O

H
A

N
 G

H
O
S

H
 
 

M
A

T
H

U
R

  M
O

H
A

N
 G

H
O
S

H
 
 

M
A

T
H

U
R  

M
O

H
A

N
 G

H
O

S
H

 
 

M
A

T
H

U
R

 M
O

H
A

N
 G

H
O

S
H

  

a 

¢ 

a 

4 
a 

:74 
z 

Zti  
0  D , 

B
H

A
D

R
E

S W
A

R
 SA

N
TR
A

 
 

R. 
0 
LO 
D B

A
N
K

 
U

 
 

D 
NC 
Z 
At 
al 

D 
NC 
Z 

co 

D 
Y 
Z 

« 
m 

>.. to 
0 
IA 
< 
o 
Z.  

>- to 
0 
In 
< 
= 
2 

> us 
CI 

en 
2 

>- to 
0 
In  0 
al 
Z 

R
el

at
io

n
   

N un m v, v, v, N u, in V) IA In VI N V, V) Ul col In CA 

L
an

d
_

o
w

n
e
r  

A
SH

 U
T

O
S
H

 M
A

N
N

A
 

In 
ct 
0 
= I-- 
CA < 

m 
0 
D 
)--. 
(A 4 

B
A

C
H

A
 R

A
M

 G
H

O
S

H
 

a
 

B
A

C
H

A
 R

A
M

 G
H

O
S

H
 

Q 

< 

B
A

C
H

A
 R

A
M

 G
H

O
S
H

 
 

B
A

D
A

L
 C

H
A

N
D

R
A

 G
H

O
S

H
  

B
A

D
A

L
 C

H
A

N
D

R
A

 G
H

O
S
H

 
 

B
A

D
A

L
 
M

A
L

 
 

B
A

ID
Y

A
 N

A
T

H
 S

A
N

T
R

A
 

VI 

0 
2 
a 
Q co 

4
 

SA
T

IS
H

 G
H

O
S

H
 H

S
O

H
D

  H
S

LIN
S

  S
A

T
IS

H
 G

H
O

S
H

 

t, 

I 
IA 
V: 
ct in B

A
SU

D
E

V
 D

E Y 

>
 

 

} ti0 
0 

a 
0 

1.01 
:QC B

A
S

U
D

E
V

 D
E

Y
 

B
A

SU
D

E
V

 D
E

Y 

C 
oti 
o co 
.c 
Y 

r^ VI ed.. 0 
en 
0 m 

o o 
<I m 

ch 
N m 

m  m 
DU m 

m at 
N e, 

cn N 
c0  

 en en  
en 
" 

m m  
Co 
" 

t4 m 
en  
as 

m 
CO a' en 

OA 

Ti 
E 2

4
2

8
 

1 	
8

9
7
 

0  
m 
cn 
01 

co 
. 0 

01 
0 

N 
M m 

N a
 

2
4

1
7

 	
! 

4 
IN 

0 
re en 
(N  2

3
8
5
 

2
3
0
0
 

ti) 
0 
m 

in 
m 2

3
0
7
 

0 
nt 
m m 2

3
8
5
 

03 
al 

00 
al 

LO ...4  
0 
hi 

VI en  
0 
GI 

0 
Z 

171 

< 

8
7

  

0 
OA 

til 
GA 

TO
T 10

2
 

N 
0 
hi 

VI 
0 
0 

0 
0 
hl 

h 
0 
el 

IN 
44 
r4 

0 
r-I 
.1 

0 
0 
0 

N 
ht 
 VI 

G4 
.-I 

LA 
N 
I-. 

0 
rn 
e-f 

CI 
m 
.4 

OA 
en 
t..I 

Cl 
rn 
•-$ 

>- 

0 
0 
0 

• Z 
Z 
• u 

E 
• in 

> 
LU 
t-/ D 
6L1  Z 
• t7A 
O IA 
Z 0: 
0 

2 z 

o Lcg 
▪ < E.6  

< 
I—

Z-1  0 
0 2 
aQ  R 
Z 
• UD 

0 
01 N 

in. 

00 0 

3 



234 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

[Pour 111 

The Singur Land Rehabilitation and Development Act, 2011. 

Schedule.) 
A

m
o
u
n
t (00 

0 

03 
0 
CO 
cc 

0 

en 
el 
r1 
04. 

0 
0 

0 
en 
0,  
et 

8 

0 
00 
221 
0 58

4
5
4
.0

0
 
 

0 
q m 
a 

at) r, 
H 

0  
0 
pi 

en  0 
° 

0 
0  6 
14, 

kg.) 
a 
en 

0 
0  

an o 
10 
CO 
el 2

30
7

2.
0
0
 
 

0 
0 

set 
1/1 
r,  
an 

0 
0 

en 
1.11 
0 
el 2

3
3

8
2 0

.0
0
 
 

6 
0 

et 
0 
441 
01 

0 

Cn 
r. 
0 
01 2

8
08

7
0
0
 
 

12
30

3 7
.0
0

 
 

0 
0 

0 
01 
n+ 
en 

o 
0 

e 
CO 
0,  
03 

B
H

U
B

A
N

 C
H

.  B
A

G
 	

S 	
G

O
U
R

 C
H

.  
	

0
.1
0

6
6

5
6

 I
 

1
27

7
8

3
.0
0

 
 

A
re

a
 	

 

0 
rel 

o 
S 
0  

et r..... 
0 
iO 

o 
6 

N 
in  

d 

0 
 0 

6  0
.2

2 	
I 

10 
C30 

0 

en 
4 

6  

1.13 
r1 

0  

in 
04 0 

0  
6  

0 
et 
CO 

 et 

org  
6 

re, 

8 
a 

d  

00 
CO 
01 

 01 

8 
d 

CO 
m 

d  

an 
2 

0 

00 
et 
0 m 
t-1 
6 

4 0 
6  

0
.0

7
3

3
4
8
 
 

. 

i 

O ... 
tel 

›. 
0 

tal 
m 
2 

w 
0 

lt 
ca 
2 

 ,„ 
c 
co 

Z 
e,-  
o 

0r
:, 

3

I
 

N
A

G
E

N
D

R
A

 N
A

T
H

 D
A
S

 
 

N
A

G
E

N
D

R
A

 N
A

T
H

 D
A

S
 
 

M
A

T
H

O
R

 C
H

 G
H

O
S

H
 
 

I 

6 
la) 
ce o 
= 
..;.0 
L 

A
K

H
A
R

I G
H

O
S

H
 
 

A
K

H
A
R

I G
H
O

S
H

 
 

D
A

K
S

H
A

 C
H

A
R

E
N

 
 

M
0 

•
 

'M
O
M

 C
H

A
R

E
N

 
 

D
A

K
S
H

A
 C

H
A

R
 
E

N
 
 

JA
G

 M
O
H

A
N

 
 

..1 

CO 

< 
0 
I 

5 
a , 

CC 

0 
2 

5 
cc — 

JI
B

A
N

 K
R

IS
H

N
A

 
 

cc  

JI
B

A
N

 K
R

IS
H
N

A
 
 

V 
CC 

0 
0 

c a 
« 
A 

Tbt K 

0 0 0 0 0 to 0 VI 0 0 to to 5
 
 

tn 0 an €0 

n
..
.  l
a
 N

a
  I 	

P
in

t 	
I
 

K
h

a
ti

a
n

  I
 	

La
n
d

 o
w

n
e

r  

B
A

S
U

D
E

V
 D

EY
 

B
A

SU
D

E
V

 D
EY

 

B
A

S
U

D
E

V
 C

E T
 

B
AT

A
 K

R
IS

H
N
A

 D
A

S 

B
A

T
A

K
R

IS
H
N

A
 D

A
S

 

B
EC

H
A
R

A
M

 G
H

O
S

H
 

B
E

C
H

A
R

A
M

 G
H

O
S

H
 

B
H

A
B

A
N

 B A
LA

 G
H

O
S
H

 
	

 

I 

661  
I 
W 

51 
Cr  co 

co 
< I co 

B
H

A
D

R
E

S W
A

R
 D

A
S

 
 

B
H

A
D

R
ES

W
A

R
 D

A
S

 

B
H

A
D

R
ES

W
A

R
 D

A
S

 

4t 

0 
0 

4 cc 

I co 

B
H

A
R

A T
 C

H
A

N
D
R

A
 D

A
S

 
 

B
H

A
R

A
T

 C
H

A
N

D
R

A
 M

A
N

N
A

 
 

B
H

A
R

A
T

 C
H

A
N

D
R

A
 M

A
N
N

A
 
 

B
H

O
L

A
 N
A
T

H
 P
A
L

 
 

B
H

O
LA

 N
A
T

H
 P
A

L 

B
H

U
B A

N
 C
H

.  B
A

G
 

en 
Cn 0., Cm ,._, 

en 
,... on  

01 
rt 
el 

0 
..4 
et 

0 
0 0 
el 

0 
a en 
an 

r, 
ea. 
VI t:r 

r, 
l--.. 
10 . 
en  
m 

0 
en en  

0 
m 0, 
,.., 1

33
0
 

rt. 

01 en 
 el 

rl ....„ 
m 
a 
en ,.., 

'4  4,... 
en 
a 
en .., 

•

	
 

I
 

1
3
7 4

 

r.. 
en 

et 
0 
en 

4-4. 
m 
0 ,.., 

8 
a en 

to  0,  

0, 
0 
Cn 
en 

r-  01 en 
en 0 w  

in 

4 
" 

Cal 

00  
0 
Cl  an 

03 

N 

a 
01 
a 
04 

VI 
01 

n 24
3
7
 

l 	e% 
° a 	IN 

ea 
al ° 

n4 

r, 

8 

03 

 3  c‘i 24
5

0
 

CT 
CO 

"• 	•C 

m 
01 

0 

4 	-4  

CV 
 a 

c4  

CO 
a 
°. 

Of 
a 
cC  

Ca 
a 
'-I 

00 
V '4 

CO 
a 
cl 

01 
et ."ti 

01 
et 
c4  

0 
at 
el  

el 
in 
cl 

Or 
an 
01 

Kr 
In 
11 

01 
03 
01 

10 
0 
e-1 

01 
0 
ri 

01 
0 
el 



PART III] 	 THE KOLKATA GAZETTE, EXTRAORDINARY, TUNE 20, 2011 
	

235 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o
u
n
t  

8  
os 
CO 
yr 
M m 
" 

8 
,..: 
„I 
N 
03 ,...i 

.1 
0 
0 
0 N 
" 

0$ 
,a 
Ln 
" 
0 
to 

8 

05 
N 
0 ay  

2
94

3
0

. 0
0

 
 

0 
,-i 
0 
el 
IN 
M 

 0 
0 
vs 
1"... 
1-1 
to 
V) 2

7
2
8
5 0

.0
0

 
 

8 
of 
'Cr 
0 
to 
v-I 

8 
-; 
e+ 
Ln 
01 
ul 

6
7
0
.0
0

 
 

0 
0. 

0 
N 
IN 

0 
0 

05 

C .-. 

3
86

7
. 0

0
 
 

8 
N 
r. 
0 
01 
N 

8 
ri 
0 
el 
ni 
CO 

A
re

a
  03 

Vt 
11:1 
LO 
03 ,„, 
o 0

.0
2

3
3

2
4

 
 

N 
in 
4.0 
0 
II 

. 0 

Ln 
N 
tO 

6 

0 
N 
r4 

 0 
is 

I
0

.0
3

6
6

7 4
 
 

0
0
4
 
 

0
.0

7
 

'et 
fr, 
6 

to 
01 
Of 
0 
a 
0 

03 ig, 
m 

kb  

0  

V7 
re) 
CO 

8 
o 
6 

o • 

un 
N 

8 
0 

‘r 
N 
0 

. 
o 
6 

tol 
m o 
0  

Lel 
0 
ri  o 

in 
0  in 

8 o 
6 

ID 
g 

m  o°  
0 

m 
,.. 
CO 
N  0  
0  

. 

q  
° 

S
/o

,  D
/o

,  W
h
o
  
 

a 
cc 
o 
Z 
Ruj  
K 

a 
cc 0 
z 
Rat y 

a 
cc 0 
2 
Si

2 cc 

,_ 
4 z 
< 
,n 
CO 

z < 
t< < 
r 

zu  < 
y 

a 
ct 0 
Z 

tj 
--• 

N
A

R
A

H
A

R
I
 

P
A

L
 	

 

N
A

R
A

H
A

R
I  P

A
L re 

4 2 
El 
E- 0 

61  
0 

B
H

A
B

A
T

A
R

A
N

 K
O

LE
Y

 
 

B
H

A
B

A
T

A
R

A
N

 K
O

LE
Y

 
 

T
U

ST
U

  C
H

A
R

A
N

 K
O

LE
Y

 	
 

T
U

S
T

U
 C

H
A

R
A
N

 K
O

LE
Y

 
 

0
  

4
 

 

G
O

B
A

R
O

H
A

N
 M

A
N

N
A

 
 

S
U

R
E

N
D

R
A

 N
A

T
H

 M
A

N
N
A

 
 

	
 S

IB
R
A

M
 B

A
G

 
 

M
A

N
A

S
H
A

 
 

M
A

N
A

S
H

A
 
 

4 

z 
Z 
Q 

R
el

a
ti

o
n

  

VI VI VI VI VI Vs N N VI in LA VI Lif > 3 >j 4'n 

... 

0 
SI 
C 

5 

C
 

 

•
 

B
ID

Y
U
T

 G
H

O
S

H
 

I 
0 
0 
2 

D ,.. 
o 
It, B

ID
Y

U
T

 G
H

O
S

H
  
 

B
ID

Y
U
T

 K
R

 M
A

N
N

A
 
 

B
IR

E
N

D
R

A
N

A
T

H
 S
A

N
T

R
A

 

0 
< 
0 
D 

I 
an 
a"3 

B
IS

H
N

U
P

A
D

A
 P
A

L 

B
IS

H
N

U
P

A
D

A
 P
A

L 

B
IS

W
A

 N
A

T
H

 G
H

O
S
H

 
 

B
IS

W
A

N
A
T

H
 K

O
L

E
Y

 
 

B
IS

W
A

N
A

T
H

 K
O

L
E

Y
 
 

2
 

B
IS

W
A

N
A
T

H
 K
O

LE
Y

 

B
IS

W
A

N
A
T

H
 K
O

LE
Y 

B
IS

W
A

N
A
T

H
 M

A
N
N

A
 
 

B
IS

W
A

N
A

T
H

 M
A

N
N

A
 

C
H

A
B

IR
A

N
I B

A
G

 < 
I 
0 
2 
71 

2 
cC  

>•• 
< 

< 
r 
o C

H
A

Y
A
R

A
N

I S
IN

G
H

A
 

in 
< 
0 

-± 
I- 

a 
0 < 
0 

D
E

B
O

TT
A
R

 J A
L

ES
W

A
R

 T
H

A
K

U
R

 

c 
0  
ro 
15 
.c 

sr 
N 
N 

ct 
N N 
.-/ 

tt 
N N 
•-f 

It c•I 
r4  

;NI al 

.Ni 1
2
87

  

1
2

8
7

 " 
--- 
0 

N N 
vi 

0 
tel 
N 
" 

cn 
IA 
N 
1-4 

en 
10 
N 
el 

40 
N 
4.4 

0 
03 
N 

,-t 
40 
N 

.."'• 
in--  

in 

n 
to 
0 
" 

n 
0 
0 
•-• 

N  
r•  

00 
n 
CO 
•Y 

44 
F. 

P.: 
0' 

I
 	

23
2

7
 

•-4 0 c 
en 
N 

N- 
" 
o 

N 
0.2) 
N 
" 
--. 
N 
0 
n 

01 
0 
N 
,-1 
3, 
iN 
0 
n 

01 
0 o 
el 

0 
0 o 
el 

0  
I.% 2 4

3
9

 I
 

" 
0 
0 ,... 

to 
0 
N N  

" 
al 
N N  

„ 

g r 
ri 
M 

0 
2 

in 
..,".... 

Ct 

2 
.-I 

0 
,,,, 1

8
0

 

.-t  00 Di 

To
t  

N 
0 
N 

N 

N 2
0 4

 

01 
0 
N 

CA 
9 
" 

0 
el 
N 

0 
ri 
IN 

r+ 
r. 
N 

N 
....1 
" 

0 
N 
N 23

0 •-i m  
" 

0 m  
" 

01 vr  
" 



236 	 THE KOLKATA GA?? 1 LE, EXTRAORDINARY. JUNE 20. 2011 	 IRET 1LT 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

ip 
a 

— 

Z 
U 

2 
r 
O. co 

L' 
> 

u 
Z 

0 L• it 
Z 

o z 
3 

111 E 
cr0 cow 
< ct 

Lil 
< 

ct 
• o 

 
Q  

0 2 
Zt a n 
Z 9 

0
w  
• ul 
3 

• Z 

a s 

A
m

o
u

n
t  eD  

o 
n-i 
0 

en 

CZ 
q 
a n no  
co 
ct 
N 

9
0

2
8

. 0
0

 
 

3
2

8
9

2
0

0
 
 

8  
tri 
ro 
nn 
8 
N 

0 
0 
ri 
o 
n 

0 
o 
r:i 
0 
00 9

0
2

8
.0

0
 
 

n.,  

8 
a 
0 
0 
NC 

8 
co 
ro 
0 
Cn 6

4
2

0
,0
0

 
 

0 
n: 
0 
co 
en 

0 
N 

  a 
N - 
en 

 o 
0 
Ln 0 
rs m 
ni 

0  
cog 
90. , 

0  
co°  
org 
0, 

0 0 
E n 
0 .4 ene 

I
2

3
3

8
2
.0

0
 
 

a 0 
ca n 
0 m 
N 

A
re

a
 	

 

Vt o 
a 

in 
td4 c0 % 
0 

to 

rt  
0 
c11 

0
0

4
  
 

en 
e' 
d 

Nt 
a 
0 

en  
en en 
el N. n 
o 
0 

ten 
N NI n  o 
o 

2 
" 8 . 
° 

N 
NI , o 
ci 

CO o 0 
0  

0
.0

4
4
9
8

2
 
 

Crt ,.., 
0 
6 

N. v 
0 
6 0

0
0

3  
 

in 
f‘I r• N. 
o 
6 

en o 
0 

r4 o 
0 0 

5
/0

,  
0

, /
o

,  
W

/o
 

T
H

A
N

D
A

 C
H

A
R
E

N
 D

A
S

 	
I 

< 

c 
d I  

Z 
cc 
< 

0 

S
A

S
T

H
I C

H
A

R
E

N
 D
A

S
 
 

a 

nt ri
 

K
H

E
T

R
A

N
A
T

H
 
 

< 
2  
In  

z 
< cc 

0 
< 

R
A
M

A
N

I D
A

S
 
 

cc 
< t a 
< 

0 
Z E a 

B
IS

H
N

U
 C
H

A
R

E
N

 
 

<2
 

JO
T
IS

H
 C
H

 M
A

L
  
 

10
T

IS
H

 C
H

 M
A

L  
 

r u 
I' ti) 
R K

A
L

IC
H

A
R
A

N
 
 

R
A

M
H

A
R
I
 

S
A

N
T

R
A

 
 

S
A

T
IS

H
  C

H
A

N
D

R
A

 B
A

G
 
 

z o 
0  
0 
0
al 

G
O

B
O

R
D

H
A
N

 
 

0 N LA 0 VI 0 VI N in in in 0 

L
a
n
d

 o
w

n
e
r  

D
H

A
R

A
N

I D
H

A
R

  D
A

S
 	

[
 

D
H

IR
A

  B
A

L A
 D

A
S

I  

in 
2 

Z 
< 
Y 0 
Z to 
cc 

D
U

LA
L
 D

A
S

 

Y 
W 

G
A

B
IN

D
A

 C
H

A
K

R
A

B
O

R
TY

 
 

A
N

IM
A

 G
H

O
S
H

 
 

G
A

B
IN

D
A

 S
A

N
T

R
A

 
 

G
A

D
A

D
H
A

R
 D

A
S

 

G
A

  D
A

  O
M

A
R

  S
A

N
T

R
A

 
_

 _
 _ 

G
A

N
E

S
H

 C
H

A
N

D
R

A
 D

A
S

 
_

  
 

G
A

N
E

S
H

 C
H

A
N

D
R

A
 K
O

L
E

Y
 

G
A

N
E

S
H

 M
A

L
 

< 
g 

vt tor 

< 0 

2 

0 

G
A

N
E

S
H

 S
A

N
T

R
A

 

G
H

A
N

T
E

S
W

A
R

 S
A

N
T

R
A

 
 

G
O

B
IN

D
A

 P
A
D

A
 B
A

G
  
 

G
O

B
IN

D
A

 P
A

D
A

 D
A

S
  

en
, CO 
4 8 

N .-1 
(71 

5
2
7
 

8 

4
0
4

 
 

4
0

8
 
 

d
o

s
  , m , 

st 5
7
0
 ,“:, 

NI 
LO
III 

si 

ce  
0 

st 
cl 
st ne  

CO 
tO 
NI ni  

AT = 0 
0 	 9  
01 	 r4 

NP 
0 

to 
0 

tO 
" st r4 

at/ 
en CI- 
rc 

i0 

Pi 

I 

co 
or 
N 

ch of 
F4 

a N N N N  N 
0LO 

	

FL 	rs 	fs N 	n 	N 	n 	N 	N 

	

rl en, 	in, 
al 
f's CO cs 

LC 
< tm 2

8
7
 



Pkwr 
	

THE KOLKATA GAZE! , EXTRAORDINARY RINE 20, 2011 	 237 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  0 

o 
^4  < 

No  

0 
Qr V 

t otn 

 8 
ll5  ni  in 
C Ot n  

Oa" ceI 
L0  
001  

0 
 o 

to 
00 
" I—  

0 
0 
0L^  
N
N 

el 4
1

44
6
. 0

0
 

8 
ui 
0 
8 
" 

8 
v.; 
0 
: 4 
" 

Nom 

2
4
0
8
0
. 0

0
 0 0 

0 4. } 
,-, 

0 0 
s-i 
nr?  m om 

0 0 
1-I 
,r1 
en  

0 
0 

0°  
0 0 

- 
0 

0—  
01 

8 

2 
N, 

8 
 ,-, 

c e 1m  
co  2

9
4

2
2

.0
0

  
 

1
9
1

6
9

4
. 0

0
  

7
6
2
3
7
.0

0
 

Rb 

4 

0 F, 
,-. 
n 
0 
O 

CD 0, 
rn 
0 , 
0 

0 
ro 
0 

Ln 
iv 
0 
0 
6 

I
0
.0

1
4

3
7

5
 

0 
cle 
- ..n 
o 
0 

Lit Q 
 0. in 

N 
o 
0 

rti 
N. co 
iD 
IV 
o 
0 

10  0 0 
0 en 
o 
0 

0 0 

0 
n F 
0 0 0

.0
4

 

ta 
r-2 
co 

ul 
IN 
el en 
o 
6 

m 
re. 
CC N 

do 
o0 0  

0 
8 

6 

O 

....,o 

N. o 
si 
0 

z  
< 
= 
0  cc g 
0 
0 SU

R
E

R
N

D
R
A

  

S
U

R
E

N
D

R
A

 N
A

T
H

 

co 
< 
0  

g 

¢) 

— 

a 
ce 

!Att 

— 

to 

I 

0- 

OZZzzzzO 

tasouu6u 
± 

« 

0- 
oppocit 

i 

a 

0- 

± 

a 

n 

cc 
i 

S
U

D
H

IR
 

K
H

E
T

R
A

 M
O
H

A
N

 
 

H
A

R
A

N
 C

H
A

N
D

R
A

  

K
A

LI
C

H
A

R
A

N
  

< 0 
< 
z 
z 
< 

..-D < 
-4 

I cc< 

z 
w 
u 

/-00r 

C o  

to La.; 
z  

< 

z 
.tz 
cc a 
0 

 a r 
el 
0 

FR
el

a
ti
o

n
  

VI v. V) N v. vi v. vf IA v. v. en 0 In 0 in in tel (I VI 

D C 
3 
0 
-0
I  

C 
9 

G
O

B
IN

D
A

 P
A

D
A

 D
A

5  
 

G
O

B
IN

D
A

 PA
D

A
  G

H
O

S
H

 
 

	
G

O
B

IN
D

A
 P

A
D

A
 M

A
N

N
A

 
 

G
O

K
U

L
 C

H
.  B
A

G
 
 

v; 
e2 
0 

"5)  

G
O

K
U

L
 D

A
S

 
 

G
O

K
U

L
 D

E
Y

  

N. tu 
0 
....1 
5 
NC 
0 0 

>- Lu 
0 
...1 
D 
le 
0 0 

>- 
0 
...I 
D Y 
0 
co 

R
A

B
IN

D
R

A
N

A
T
H

 SA
N
T

R
A

 
 

O
IL

IP
  K

R
.  S

A
N

T
R

A
  
 

G
O

P
A

L
 C

H
A

N
D

R
A

 C
H

A
K

R
A

B
O

R
T

Y
  

G
O

PA
L

 C
H

A
N

D
R

A
 G

H
O

S
H

  
	

 

G
O

PA
L

 SA
N
T

R
A

 
 

Z 

VI 
Fr 
Y 
Yr. 
0 
(.9 

H
S

O
H

D
 H
1
V
N

  Id
O

D
  

0 
< 0 
0 
5 
0 
0 

H
A

R
A

D
H

E
N

  B
A

G
 0 

.2 
0 
Z 
LLI 
I 
0 

C 
rit 
‘.; 0 .a  
X 

.0 F 
0 

0 
el 0 

en ni 
in 

N 
ezr er 

rn 
vt 
eet 

en et 
vt 

In 
et Kt 

DI rt 
'1' 

0 
rt 
V 

in 
et 0 

IC fa 
Eil 5

3
4

  

V: 4
8

5
  
 

co 
tt 

0 
Vt 

IN00°" 
en 
VI 

re 
r-I  
N 

1D 
rl  e`i 

s. 
0 ii 

en 
M 
er 
N 

n 
N 
en 
ev 

cl.  
iv 
ID IN 

ri 
In 
et 
eV Fx,‘ 

CO et 
et N 

0 erl 
0 ,-4 1

0
3

4
 
 

‘0 en 
0 v.( 2

3
9
9
  

CO 

9
7
8
 	

I
 

F ti . a, 
ie." al Coa, 

et o 
•-i 
'cr  0 el 

0 
00  rel 
ro 

m 
0  ect ;V 

rr 
In  sr NJ 

e/ 
CO  ti re 

0 
Z 
-2. 
WI `'.... 

0 
CO tY 

ef 
0 IN 

no 
0 ru 

De 
0 n4 

8  
M in 0 rn 0 en 0 en 

8 0 nes ,..," 
0,--. A 

0— 3
0

5
 
 

0 

3
0

9
  I
 

" ..4  
rel 

(a „4  
en 	mm 

'0  1̂   ,-, 
en 

'11  ni  
en 

C 
F" 

t4  
2 rc 
tx 

> 
D U 

F 
O vi 
Z 

O 0 
z Z 

• ce 
o 
K 0  
▪ < 

ai 
cc 0  < 

D ri 
n 	2 

N 
Z 9 
D 
10 0  
.10 0 

cc 0  
• Z 
3 1,,," a 6  



238 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

[PART BI 

0 
- 0 z 
Z 

ze 
a- 1— 
4 

• 6 

D 
u 
tu  

vl  
O IA 
z 
O tn. 

z 

LU — LU 
O t 
CC 
• < 
3 f,  < 

- 0 0 2 

z 9 
O to 
w 

3 
o' 

• z w 
a :2 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  
 

0 0, 
,,; 
rs 
Se 0  

8  
oi 
.0. N' 4 

. en 

8 
vi 

? e I 
et 

t°  ,,, 

09 

8 
. 

8! 
m 
r- 
09  al 

8 
cri in 
Me t 
N 

8 
E: 
en 
0"  N 

8 
oi in 
09 ri 

8 
• N in 

V/ N 

8 
• 0 

in 

09 c-1 

° 0 
• m in 

2 t-I 

° 0 
• in 0., 

0 1. 4  . 0 

o 
q  8 
N  ° 

8  
M  g 
In  .r. 

8 
a3  nt co 

.1   tb4 8
0
2
5
. 0

0
 
 

8 
of 
N N 
CO ..4 

8 
oi 
N. 04 Ul N 

8 
in 
0 N 
M - 

0 0 
a \ 
r4  Ch 
0 er 

A
re

a
  
 

to 
et 
9 o 

co 
"2 OP 0

.0
5
4
 
 

.ni ,, , 

° 

CO 
C°  cn 
on N 

0 

N  co 
0 N 

d 
q000°° 

co 
 

0 
S 

o 

Om  

0
.0

3
 
 

a 

8 
o N 

a 

to 
‘a 

0  

0
.0

0
1
5
 

m ri 
a 
. 

in 
nri 
N 
"J. go  

.-I 
0 
ta 

co en en 
f /1 
r +̀  

a 

co en 
yr 
AA 
m 0 
a 

r‘. 
tO 
i°  et 
o 

d  

0
.0

3
5
 

3 
6 

-..... 0 
6 

..... 
in 

± 
u 
2 
w  
= 

o 

—
...I 
Z < 

H
E
M

 C
H

.  a 
< 
= u : ., 
<  
1c X

U
N
J
A

 B
IH

A
R

'
 
 

cc  

K
U

N
J
A

 B
II4

A
R

I 	
 

N
V

S
EIH

R
IH

S
V

S
  

cc 
0 z 
a 
0 

S
A

S H
I B

H
U

S A
N

 
 

Z 

a 0 
B
H

A
B

A
T

A
R

A
N

  

B
H

A
B

A
T

A
R

A
N

 	
 

R
A

JA
N
I
 

K
A

N
T

A
 D

A
S

 	
 

P
U

R
N

A
 C

H
.  
 

G
O

B
E

R
D

H
A

N
 K
O

LE
Y

 
 

K
A

R
T

IC
K

 C
H

A
N

D
R

A
 
 

A
K

S
H

Y
 ›- 

K
R

IS
H

N
A

 C
H

A
N

D
R
A

 
 

K
R

IS
H

N
A

 C
H

A
N

D
R

A
 

O 
::: 

o 
a 

to to in to V1 to th VI in in 'n co in in 0 to to in Vf in 

2 

ai 
to 
r0s 
a 

H
A

R
A

D
H

E
N

 G
H

O
S

H
 
 

H
A

R
A

L
A

L
 B
A

G
 

= 

0 
= 
CD 
2 
4 

a 
r 

cc
  

H
A

R
E

N
D

R
A

 M
A

T
H

 S
A

N
T

R
A

 

0 
< 
0 
tt 
0. 
cc a = H

A
R

IP
A

D
A

 D
A

S
 
 

2 
4 
0 
cc 
0. 

g  
< t-- 

N
E

M
A

I M
A

L
 
 

2 
4 
0 
< 
cc. g 
< 
I-- 

N
E

M
A

I 
M
A

L
 	

 

JA
G

A
D

IS
H

 K
O

LE
Y 
	

 

JA
G

A
D

IS
H

 K
O

LE
Y

 

0 
co 

Om 

rc 

JA
LA

D
H

A
R

 M
A

N
N

A
 
 

0
 

 

at 

a 
0 
4 I 

JA
T

IN
 S
A

N
T
R

A
 
 

JA
T

IN
D

R
A

 N
A
T

H
 G

H
O

S
H

 

JA
T

IN
D

R
A

 N
A
T

H
 G

H
O

S
H

 	
 

JA
T

IN
D

R
A

 N
A

T
H

 G
H

O
S
H

 
 

JA
T

IN
D

R
A

 M
A
T

H
 G

H
O

S
H

 

c 

Iii  ti 

3̂  
" 
n 

1.0 

N 

.-4 
 " 

n 

tni-iminN,,,0 N 
" 
N 

0 
•-t 
" 

0 

.... 
n  

CI. 
1%. 

9
4

5
 
 

94
5

 
 

L‘c.r.  
at 

N 0 
tO 

8 
la ta 

co ef 
La 

tO 
E. 

to  ,.., 

on 
uo 
in  ,..., 

ea 
La 
In  ,., 

2 
14 ,..4 

01 
0 
to 

0 0 
“I  ,.., 

I
 	

2
4
0
3
 

0 

" 

n 
0a, 

nt 
am  
n‘ 

r 

 0 
am  
ni 

co 
° 8  ,... 7

0
6
  

 

8 r.... 

N 
tO 
C4 —t -..„ 
" o N 

al 
la 
C4 —, ...„, 
rm  o N 

8
9

5
 
 

2
4

2
7

  

o 
es 
N N 

,.., 
0 
0  

o 

rn N 2
38

5
 
 

o ,,* 
cn 

co ,,,, a 
ry 

a 
? 
Di 
3 
4 

3
2

7
 

mest  3
3

0
 
 

O, N
 

33
4

 

ni 

01 
men  

0 
m< 34

5
 	

3
4
5
 
 

er rri < 0) 2 

3
6

1
 j
 

et 
LO 
m 01 

ata tC3 W 0 
m 01 

N 
%LI 0, 4.0 

01 



PART III) 	 THE KOLKATA GAZEI IE, EXTRAORDINARY, JUNE 20, 2011 
	

239 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

« c 

E 
ct 1 7

5
3
6
4
.0
0

 
 

8 
co N. .... 
m 
4, 

0 0 
6 
en in 
ri 

0 0 
6 
.-1 ta 
ia 
'Ct 8

0
2

5
.0
0

 
 

8 
ni N 
0 en e, 

,  
2

0
8
4
4

.0
0

 
 

8. 
S 
... 

ri8  N 
0 
N
M 

00 
N 
, 
0 
N
M 

00 
‘ri 0 m 
01 

g 
ti 
c r i 
N  
-' 

tO 0 

0 
c? 
,m 
n  6

3
4
4
.0

0
 
 

°
 

52
7
3
. 0

0
 
 

6
3
4
4
.0

0
 
 

oa 

 n 
01  
VD 
f"-- 

0 

na 
an 'N̂ CO 

6 
8 

to m 

< 

tfl 
- 

D 
- 
6 

0
.0

14
3 7

5
 
 

In  
0 

ty 
0 

in 
N 
N 

Ci 
6cioN8o 

.a.  N 

cp. o 

03 
01 
al 1.1 

0 

0 
N co  
NS 

6 

cc  
N 

6 
o" 

IN 

0 ' 

in 
N 0 
ri 0 

M 
V' s-I 
N in 
0 LO 

6 

CI 
N < N 
N 
N 0 

o 
°goo 

In 
Cr 
r4 N . n 
It  0 

0 

cn 
< cl N. 
N  0 

6 

N 
0 
a 

N 
in 

0 

N CO CO 

6 
O0 

03 0 
0  

0 ..... 

6' •„, 
0 
6 ... in 

	
T

R
A

IL
A

K
Y

A
 N

A
T

H
 D

A
S

  
 

T
R

A
I L

A
K

Y
A

  N
A

T
H

 D
A
S

 
 

N 
4 
0 

1-, 
2 
< 

Q  
R 
er 

N
IT

Y
A

N
A

N
D
A

 
 

G
O

S
T

A
 B
IH

A
R

I O
A

S
 
 

G
O

S
T

A
 B

IH
A
R

I D
A

S
 
 

ct 
2 
t 
u 

-4 to 
,D JU

G
A

L
 C
H

 
M

A
L
 
 

a 0 
4 
0. 
-74 
le le 

a a 
4 
a. 
74 < 

G
O

ST
H

A
 B

IH
A
R

I
 
 

G
O

S T
H

A
 B

IH
A

R
I  
 

< 0 
4 
o. 
D 
1 K

A
LI

P
A
D

A
 
 

0 
< 
a. 
< w 

 < 0 
< 
ct.. 

< v 

K
A

R
T

IC
K

 C
H

A
N

D
R

A
 	

 

	
 

N
IT

Y
A

  N
A

N
D

A
 
 

S
U

R
E

N
D

R
A

 N
A

T
H

 
 

B
IP

IN
 C

H
.  

I
R

el
a
ti
o
n
  

cn 

1
5
 

in V1 to, V1 N col In vi N N In In vi V1 N 3 u (a 

la
n
d

 o
w

n
e
r  
 

JI
B

A
N

 KR
IS

H
N

A
 D

A
S

 

JI
B

A
N

 K
R

IS
H

N
A

 D
A

S
  
 

JO
Y

 D
E

B
 D

A
S

 

JU
G

A
L
 K

A
R

M
A

K
A

R
 

I
K

A
L
I P

A
D

A
 D

A
S 

K
A

LI
 P

A
D

A
 D

A
S

 

K
A

LI
 

P
A

D
A

  M
A

L  
 

K
A

LI
 

P
A

D
A

 M
A

L  

0 
01 
16j 
< 
2 
ill S

U
D

H
IR

 K
R

.  D
A

S
 

K
A

LI
P

A
D

A
 D
A

S
 
	

 

K
A

LI
P

A
D

A
 D

AS
 2 in 

0 
I 
0 
2 
U 
X ti1 
< 
to 

—
>  

B
IV

A
S

H
 C

H
.  G

H
O

S
H

 

2  in 
0 
2 
0 
2 
U 
2 

vs SU
V
A

S
H

 C
H

.  G
H

O
S

H
 

K
A

LI
P

A
D

A
 S
A

N
T

R
A

 

K
A

LP
O

N
A

 M
A

N
N

A
 
 

K
A

N
A

I L
A

L 
M

A
N

N
A

 

KA
R

T
I C

 C
H

A
N

D
R

A
 D

A
S

 

C 
.10 ON  

IO  6
7

0
  

0 it 
;0 

P. 

2
8

7
 

N. I '., 
Cl N 2

8
7
 

co N 
N 
to N 2

8
7

 

N  a) 
n 

 N 
Va N 
N 

<.0 N 
N 3

0
3
 

f 4 
N N 

0 
0 N 

01 
N. N 

a 

G 

c0  
CI 
ea 2

4
2

2
 

CO 
ct N 

cy 

Cn 

CO
  

8
9
5
 

< 
0 ,.., 

n, 
Cri 
al 2

3
0
0
  

1 	
24

1
8
 

4 
ma N 2

4
3

4
 

2
4

3
5

 

0 
N 

ms.  
N 

 8
 

 

I
 	

PO
O

L  2
4
0
6
 

01 N 

w.4 
oa 
NM  26

2
4

 	
i
 

0 

cis ..... 
3 4 

3
8 0

 0
8
€
  3

8
4

 

3
8

9
 

3
9
5
 

ter 
cn 
01 3

9
6
 

to 
m  

cl 
gl 

01 Caen  0 
n., & 

en  
0 
0, 

 

Ca 
0) a. 
CO 

aa 
01 01 
01 

us 
a, 
ON M 4

0
2

 I
 

N o V 4
1

3
 	

I
 

to 
1-1 
< 



240 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 
	

[PAurIII  

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

0 

Z 
• U 
2 
• , 
<  

E 
> ce 

u 0 
wz ce 
• '71  
O vi 
z 0: 

u.i• 

g z 

o
cc 

cc 

3 • ko 
a 0  

an 
:5  0 

O 
0 

an in 

e?‘ 
< z 

3 
4

2  

, 
3 o 
E 

cC 

8 
Ni 
n in 
..., 
fel 

c 
4 " 
0  
ra 

,) 
oi 
Ne 
o 

8 
Do 
co 
et 
to 

',I 
0 in 
CO 
n 
N- 

8 
to  
g' 

8 

a 

8
5

7
5
0
. 0

0
 
 

qc  
0  
le' 
14D en 

8 
ei 
tot°  
10 

92.. 
0, 
IS'  
00 1

0
7
0
3
. 0

0
 
 

g 
• V. 

rel 
o 
CO 

a 
0 
0  to N. 
n 
N 
en 

8 
6 N 
To 
a 

8 
,i ,,, 
No  
0 

0 
CD; 
N oa 
n 
0  ne  

0  
0  
n 4  

"' ;.0 in 

8 
0 
n 
10 Nee 

	
 
K

R
IS

H
N

O
  K

O
LE

Y
 	

S
 
	

M
A

N
M

A
T

H
A

 	
l 	

0
.1

1
 	
I
 8
8

2
7

6
.0
0
 
 

M 
2 
4 

0 
-4  
a 

0 
0 
ul 
0 

6 0  

0 

6 

0
.0

7
3
3 4
8

 
 

N 
o 

al 
m 
co 
o 0 002 
66o 

...., 

0 
CO 0 

0 
.-. 

o 

CO NI 8 
EN 

6 
-10•-• 

0 Net m 
31 
Ce- 

6 

CO CO 
w 
to 
0 

6 

N 
0 
0 

et 0 e 
m 
PI 0 0 
o 

It
h
a
t{

a
n

  I
 	

L
an

d
 o

w
n
e

r 	
I
 
 

R
e

la
ti

o
n 	

5
/0

,  
D

/o
,  
W

/o
  

4 4 
0 
Z 
Cu 

< 
Z 

4 
4 
0 

< 
Z 

< 
14 
Z .cc 

CC 

u  

D" 

± 
U 
2 0 

0 

U 
2 

M 
V 

tn 
2 

0 
m 

U 
X en 

0 

S
U

 R
E

N
D

R
A

 N
A

T
H

 
 

SH
A

M
B

H
U

  N
A

T
H

 
 

2 
4/I 
P 
< 
In  

Ul 
P 

4"  

V 

< 
ti. 

K
A

R
T

IC
K

 C
H

A
N

D
R

A
 
 

tA
L

 C
H

A
N

D
 M

A
N
N

A
 
 

LA
L

 C
H

A
N

D
 M

A
N

N
A

 
 

G
O

U
R

 C
H

.  
 

Z 
U 
CC 
D 
0 
0 

A
D

H
A

R
 G

H
O

SH
 
 

M
A

N
M

A
T

H
A

 	
 

V 3 In N ul N In VS N N in LA YI VI 4 4 4 tn v, 

K
A

R
TI

C
K

 G
H
O

S
H

 
 

K
A

R
T

IC
K

 G
H

O
S

H
 

K
A

R
TI

C
K

 SA
N

T
R

A
 
 

K
A

S
H
I
 N

A
T

H
 K

O
L

E
Y

 
 

K
A

SH
I
 N

A
T

H
 K

O
L

E
Y

 
 

K
A

S
H
I
 N

A
T

H
 K

O
L

E
Y

 
 

KA
S
H

I N
A

T
H

 K
O

LE
Y

 

K
A

SH
I  N

A
T

H
 M

A
N

N
A

 

K
A

TT
Y

A
N

I G
A

Y
E

N
 
 

K
E

N
A

R
A

M
 G

H
O
S

H
 
 

K
E

N
A

R
A
M

 G
H

O
S

H
 

K
E

N
A

R
A
M

 G
H

O
SH

 

K
H

U
D

IR
A

M
 S

A
N

T
R
A

 
 

K
R

IS
H

N
A

 C
H

 M
A

N
N

A
 

K
R

IS
H

N
A

 C
H

.  
M

A
N

N
A

 
 

K
R

IS
H

N
A

 C
H

.B
A

G
 

K
R

IS
H

N
A

 C
H

 M
A

G
 

K
R

IS
H

N
A

 G
H

O
S

H
 

K
R

IS
H

N
O

 K
O

LE
Y 

CY 
NA 
Nt 

IN 
N 
N 

CO 
01 

01 
0 
01 

0 
0 
en 

01 
0 

01 
0 
en 

NJ eN 
VD in 
N 

0 tte 
N 
en 

8 
ne  
„— 

m 
1.0 
31 

m 
la 
m 

.-, 
0 
m 

m 
CO 
en 

.-, , 
NI 
< m 

, 
eel 
m 
, 
ere 
en 

10 
A 
cr  N 

0 
< 
ct  ne 

.4. 
o 
cn 

n;  
0 
N 

0 
no 
54)  

N 
N fee 
A 
?J'e 
N 
00 

0 
0 
ru 
A 
1....7 
P. 

Or 
n 
N 

o 
0 
n 
CC 

re 
n 
0 

en 
0 
01 

..... 
0 01 

nitn 
,g, 
N 

o N 

cov.  

e., .4..4. 
,n0 

ne  

,a 

n  

T
U

L11.
 

% 
> 
, 
I 

0 
o 
0 
(-4  

0 

3 	,t; ..- s a 
m- 	-4. :II .T. cr '4 ..,- 

M .-„, .1- 
i'n m cr 

V 

‘I- 
l', m 	cr 

....1 m 	v.. 
en 

m 	en tt 
M 
m 1. 

ecr 
CO cr 

en 
m ,t 

CO 
cri ct 

0 
.,... 

ri 
< 	< ./. 

en 
< .:: 

V 
'v 

tO 4- W 4  



PART 
	

THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 	 241 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

I_
_  

A
m

o
u

n
t  
_
  

I
1

3
70

5
.0

0
 0 

0 

rn 

to 
0 4.0 
0 
to 

0 
' ai m N 
NO 
en 2 8

0
8

7
.0

0
 

o 
o . 
o .-4 
co 

n 

N 

N

N

„ 

 
o 

N 

0 0  
0 
co 

0 
(3  
Ci N N 
t.0 
en 8

0
2

6
.0

0
  
 

8
0

2
6

.0
0
 

a 
et; 
0 c... 
0 

0 
01 
tO 
VD 

8$ 
eci 0 
V' 
0 
rN 

6 
In 

0 N 

tg, o
H  

1
2
94

0
1
0
0
  

2
9
6
0

33
. 0
0
 
 

12
3
0
.0

0
 

a 

N 
i.0 

0 
O 

03 
CO 
CO 01 N 
0 
0 

a 
0 
0.. 
0 
0 

ul . 
0 0

.0
3
5
 

0 

0 

0 
0  

III 
0 0 
0 

o 
0 

0 
0 

LO 

0 
0 

I .-1 

1 Ul 

0 

4.0 

0 

ut 

8 
a 

in 

0  
o 

5
/0

,  D
/o

,  
W

/o
  
 

JE
T

N
D

R
A

 

u 

G
O

B
A

R
D

H
A

N
 M

A
N

N
A

 

1 	
JA

LA
D

H
A

R
 M

A
N

N
A

  

JA
LA

D
H

A
R

 M
A

N
N

A
 

x 
v) 
0 1- 
2 
0 
a. 

D
A

K
S
H

A
 C

H
A

R
E

N
 

z 

0 
CC 
‹C 
al 
0 
0 G

O
B

A
R

 O
H

 E
N

 
 

0x
 

Iu
 

B
IS

H
N

U
 C

H
A

R
E

N
  

I 
.... 
F 

ct 	
M

in 

to 

x 
U 

V) 

VI 

x 
u 
2 

P 
4 in 

ct R
A

K
H

A
L 

R
A

K
H

A
L
 
 

R
A

K
H

A
L 

R
A

K
H

A
L 

c 

"O.  3 Vf in in 3 to in in s VI v in VI vl IA N col VI v) 

La
nd

_
o

w
n

e
r  

K
U

M
B

M
A

Y
E

E
 G

H
O

S
H

  
 

LA
K

H
A

N
 C

H
.  D
A

S
 
 

	
 L

A
K

H
A

N
 C

H
.  M

A
N

N
A

 
 

LA
K

H
A

N
 C
H

.  
M

A
N

N
A

 
 

LA
K

H
A

N
 C
H

.  
M

A
N

N
A

 

o T 
z 

cCC 
± 

3 LA
LI

T
 M

O
H

A
N

  D
A

S
 
 

	
M

A
D

A
N

 C
H

.  D
A

S
 
 

M
A

D
A

N
 C

H
.  D

A
S

 
 

00
 

M
A

D
A

N
 0

4
.  K

O
LE
Y

 
 

M
A

D
A

N
 M

O
H

O
N

 G
H

O
S

H
 	

1 

M
A

D
A

N
M

O
H

O
N

 G
H

O
S

H
 
 

2 VI 

2 
0 
Z 
Ox 

0 

z 
Q 
a 
a 
2 M

A
D

A
N

M
O

H
O

N
 G

H
O

S
H

  

2 

2 

2 
U 

0
 

M
A

N
IK

 C
H

 G
H

O
S

H
 

xn  

M
A

N
IN

D
R

A
 N

A
T

H
 G

H
O

S
H

  

M
A

N
IN

D
R

A
 N

AT
H

 G
H

O
S
H

 
 

M
A

N
IN

D
R

A
 N

A
T

H
 G

H
O

S
H

 

ti -... 
0 0 N,
N 

.-1 -, 
o N N N 

-t .., 
o 
C.. 
I-I 
N 

it, 
cr. 
N (0 0 0 0 

a
4 

o 0 0 0 

1
4

7
9

  

h a‘-1 
N 
N 

0 
CO 

 a...I a 
CO 
a 

rn (a 
0 

...I 
N 
.4!  

4 
M 
tti ry  

I
24

3
3

 
 

2
3

8
7

  

rg 
0 
0. CO 

0 01 
0 
CO
C... 

0 

N”  t% 

a 

VI 

4 

Q ta 
a 

CO 
a 

la 
a 

0 
a q 

CO  

4
7
0
 
 

4
7
0
 
 

N 
a 

N 
q 4

8
0

 I
 

a g 
ato 5

0
4
 
 

50
8

 
 

to cl  In 
co 
a tn 



242 	 THE KOLKATA G 	, EXTRAORDINARY, JUNE 20, 2011 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
j

A
m

o
u
n
t  

8 0R
0 

0 

I
1
0
4
3
2 4

.0
0

 

08 o6 

0 0 

2
1

4
0
5
. 0

0
 

0 

3
6
8
3
5
.0

0
 

8 
0 N n 
  
 
 

0 

4
8
2
0
. 0

0
 
 

6
4
2
0
.0

0
 

   

a
0 
  
   

0 

8 
     o

a  

E
te 
< 

N. 
N 0  

m 

qv 
10 8 
6 

N 
10 0 
a 

CA 
•-i a  

co 
01 
en oLL 
rj u 

a 
C3 

in 
 IN  8 

11:i 

an 
N 
en n,  .., 
ct o 

N 
N 
u> L0 
N  
0  6 0

.0
4

5
0

0
9

 

8 
6 

8 
6 

0 
6 aq 

N. 

8 
a 

a 
nr 
6 

Ln -4 
6 

in 
N 
in " 
01 
o 

in 
N 
•-• m 
0" 
o 

o 

Ci.  ... a 
a ...., 
VI 

_,J. , 
2 s, < 

S
H

IB
 N

A
R

A
Y

A
N

 

Z 
< , < 
cc 
< z 
0 
± 
EA S

H
IB

 N
A

R
A

Y
A

N
 

:T - 
rib 

x 
0 

R
A
M

N
I  K

A
N

T
A

 D
A

S
  
 

R
A

IA
N

I  K
A

N
T

A
 D

A
S

 

I 
En 
0 I 
t2 
< 
cc 0  
z 
14 
0- 
n B

IS
H

N
U

 C
H

A
R

E
N

 
 

P
R
O

M
O

.  C
H

.  M
A

N
N
A

 
 

K
H

E
T

R
A

  M
O

H
A

N
 

le 
c r 
a 

-1  s 
i .7 

x 
8 
'I 
(2 a 
a 
I 
ct 
4n 

Lcif3 

i 
u z 
OS 

G
O

P
A

t.  
C
H

A
N

D
R

A
  

G
O

P
A

L 
C

H
A

N
D

R
A

  

L
A

K
H

A
N

  C
H

A
R

E
N

 D
A

S
  

L
A

K
H
A

N
 C

H
A

R
E

N
 D

A
S

 

co 
ce 

in 3 3 3 3 vi vt in an in r.n cn in an an an in an tn 

la
n

d 
_o

w
n

e
r  

2 
8 
ID 
r 1.- 
a 
Z 
ur 
cc 
0 

2 
< 
2 

M
A

N
JU

 D
A
S

 
 

i in c 
0 
D 
i 
< 
2 

w, c  
0 
D 
2 
< 
2 

c 

er 

5 
,1 
ot 
C 
o- < 
2 

M
A

T
H

O
R

  D
A

S
 	

 

M
A

T
H

U
R

 D
A

S
  
 

* 0 
cc 
D 
2 
N 
< 
2 

	
 

M
A

T
H

U
R

 G
H

O
S
H

 
 

C

}
 

M
O

H
A

N
  C
H

.  K
O

L
E

Y
 
 

M
O

H
A

N
 C

M
.  
M

A
N

N
A

 
 

M
U

K
U

N
D

A
 C

H
A

K
R

A
B

O
R

T
Y

  
 

M
U

R
A

R
I B

A
G

  

M
U

R
A

R
I
 

M
A

N
N

A
 
 

N
A

S
A

 K
U

M
A

R
 G

H
O

S
H

 
 

N
A

G
E

N
 C

H
A

N
D

R
A

 D
A

S
 
 

ti 
tc 

se < 
z N

A
K

U
R

 C
H

.  M
A

L
  

N
A

L
IN

  K
t  

D
A

S
 (

M
A

L
)  
 

cc 
x 
Z _ 

.4 
z 

C 
to 
2. co 
= 
X 

..-. 
en .er 
N 

I
 

2
2
3
1
  

,.-1 
m N 
N 

I
2
2

3
1

  

tn 
Co 
CO ... 

to 
en 
4/1 NI 

os 
to 
1/1  .0 1 3

8
9
  

1
3

8
6
 
 

VI 

_, 
N 
01  
an 

ii, 
o 
41 ,-4 1

5
2

2
 
 

m eu 
an N 37

;
 
 

8
5
3
 
 

N 
4/1 
co 8

5
2
 I
 
 

rn 
cn 
Co 

0 

W 
CO 

  m 

 

N 

 0  

S
E

C
T 	

I
 

2
3
8
0
  

n 

I
 	

2
3

7
4
 
 

A 

I 	
2 4

1
8

  
 

2
3
8
7
 
 

a 
 
  e  

 n 
 m 

N 
  
 N 

N  N  01 
0 

in 
6.1%, 
5 
< 

0°3  
41 

oal  
10 

8 
un 

8 
1/1 

-en 
an 

.-ti.  
lii 

Tn.0 
I/1 

.1`11  
1/1 

4 
In 

rma  
ul 

O
E

S
  

10 
an 
In 

I
 	

t9
S

 

N 
u> 
an 

10 
.do 01 10 

an 5
7
2
 
 

5
7

3
 	
I
 
 



PART HU THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 	 243 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o

u
n
t  8 

r i 
0 co 
NI m 

0 ' 
, 6 
04 co 
N N 

o  0 
ca 
IN 0 
CO 

o 
ta 
1.%  01 
N 3

2
8
9

2
.0
0
 
 

0 
0 
N. 

2
4

3
5

6
. 0

0
 
 

2
9

4
2

2
. 0

0
 
 

o 
q 
ID 
N 
01 N 

0 
9 
Lel 
N. 
I0 

0 
9 
'0 
N 
CO 

o 0 
0 
0 
../1 
110 
N 

d 
N 

rt 
N 
0 

OS 

C.1 

ocrose 39
0

. 0
0

 
 

o 
0 
0 
CO 

8 
cc. 
CFI 
0 
I' Ps 

L  	
0

.0
4

 
 

en 
q 
0 

Nrg 
N 
a 

Nt 
no 
rn 
0 
0 
0 
0 

0
.0
4
 
 

in 
0 
0 
0 0 

6 0  

en 

o 0
.0

0
3

3
3

4
 
 

o 0
.0

0
3

3
3
4
  

I
 

N  
6 

Nnt 

0 

N 
N g  

O 

CO 

0 

v 4 

o 

4 
CO 

o 

V 

o 

4 to 

on  
6 

ci ...... 
0 

O N. 
of S

A
S

T
H
I  C

H
A

R
E

N
  
	

 

4 

N
IT

Y
A

N
A

N
D
A

 
D

A
S

 
 

N
IT

Y
A

N
A

N
D

A
  D

A
S

  
 

SA
S

T
H

I C
H

A
R
E

N
 
 

G
O

U
R

 M
O

R
O

N
 M

A
L

 

2 
iii 
4 

K
U

N
IA

B
IH

A
R

I  

4 4 
0  
z to 
ID 

.jj  
14 
Z 

LA
K

S
H

M
I K

A
N

T
A

 
Z  

Z 
.±. 
rt 
Y 

cc 

L , 

C
H

A
R

A
N

 H
U

M
B

I R
 

CC 
4 

0 
2 

4 

4( a 
4 
cC 
2 

4 

4 ta. 
4 
0 
2" 

0000 
4 

4 
o. 
< 
CC 

ti 

< 
a. 
< 
CC 

O
U

LA
L  

C
H

.  

R
el

a
ti

o
n

  

0 0 0 0 0 0 N 0 N N Jj  3 4)  in 0 0 0 

1 	
s  

L
a

nd
  o

w
n
e
r  
 

N
A

N
D

A
LA

L 
D

A
S

 

I
N

A
R

E
N

D
R

A
N

A
T

H
 D

A
S

 

I
N

A
R

EN
D

R
A

N
AT

H
 D

A
S

 

N
A

R
EN

D
R

A
N

A
T

H
 D

A
S

  
 

N
A

R
E

N
D

R
A

N
A
T

H
 D

A
S

 
 

N
E
M

A
I C

H
A

N
D

R
A

 M
A

L
  

Q 0 
.4.  

Z 

< 
0 
t-i 

to 
Z M

ET
A

' 
B

A
G

 
 

JA
H

O
R

L A
L 

G
H

O
S

H
 

M
U
N

I G
H

O
S

H
 

a
 

 

JA
M

U
N

A
B

A
L
A

 G
H

O
S

H
 

CC 

2 
D 
2 

4zt 
I- 

2j  N
E
T

A
I H

U
M

B
IR

 

N
IL

IN
IA

 G
H

O
S

H
 

S
A

M
M

Y
 G

H
O

S
H

 

SA
N

G
IT

A
 G

H
O

S
H

 	
.1

 

M
A

M
A

T
A

  G
H

O
S

H
 

B
O

N
A

LA
T

A
 G

H
O

S
H

 

N
IR

M
A

L
 C
H

.  M
A

N
N

A
  

C 
0 N 
ti; 
x 
% 

tO 
I31 
03 

01 
00 
03 

m 
CO 
03 

0 
00 
CO 

00 
03 
CO 

0 
0 
0/ 9

3
7
 

01 
1.11 
NI 
01 

N .1--. CO 
Cl/ 
0/ 

ri 1., tO 
01 
al 

0 0 
N 
01 

0 
01 

0 
N 
01 

WS 
Lil 
CP. 01 0,. 

LI/ 
CA 9

3
0
 

E. 2
4
1
4
  

r.,`̂   0., 
r4 
o 
o N 

m 
o 
0 4 

I 	
23

0
3
 

in 
4 
NI 

0 

N 

CA 
0 
01 

0 
0 

CO 
01 
N 

0 N 
.... 
rN 

;34 
0 
N 

rn 
g 

Crl 	" r4 	INN 
co 

IN  N 2
2

8
2

 

o 
z 

`N. 

ct 

' 
0 5

8
5

 

5
8

6
 

oa N  

5
8 9

 

01 
0 01 to 6

02
 	

I 

to ... 
< 

0 
NI 
iti 

CO U 

btO 

0 
0 

P z z 
111  u 

LA
> 

N 
 

8 
> rc 

D 

Z CC 

O tt; 
Z o: 
0 
3 a 
o z 

j. 

W - ff 
o cc 42,,x  

Cd 

• co 
1-• N, 4 

D 
o 

0 
2 

0. 
Z 

W 
tn 41; 

> 
6 co 0  
• Z 
3 111 
<

z  



2 
0 

it0 
 

2 
u 

> • L 
• vi a a  

te 
▪ D 

0 
• Z CC 

O • vi 
Z 0
o 
 : 

tri. 
O 
O 

z 
3 
• , 

o 
• 133  
et (1 

024  

Z,  2 _A 0 
cm 2 
o. 
Z 0  

.4 • 9_ 

O 0 • < cx z 
3 V, • < 

z 

244 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 [PART la 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

... , 

4 ° ri 4
8
1
5
0

.0
0
 
 

2
8

0
8

7
4

. 0
0

 
 

0 
co 
tO 
in 
tm 

r„, 
0 
03 6

4
20

.0
0
 
 

8 
ra 
cn o0 

8 
to 
8 
V-  el 

a 0 
In 
0 CO 

0 0 
r.  .0 CI 

0 0 
8 tO ,-. 

8 

4,  
m 
In 

0 0 0 
--r N 
00 

0 0 
Pi 
IN 
tn 

2
4

0
9

4
.0

0
 
 

6 

R
A

JE
N

D
R

A
 	
I
 

0
.1

8
6

6
4
8
  
1
6

3
4

8
3

.0
0
 

A
re

a
  in 

0 
o 

0 O cs 0 0 0 

N ri 
0  o 

N ra 

° 

to 
to 1.0 
o 
6 

0 

co 
a 
0 
m 
o 
6 

Lo 
0 to 
to  

 0 
6  

w 
in 
0 0 
0  0 
6 0

.0
2

3
3

2
4

  
 

CO 
M 
cr 

0 
6 

0 
6 

tnr„ 
co cl 

° 

$ 

° ...„ 

-a a 
M  D 

...I 
5 
< z 
< 0- 

< 
a  

< z 

. 	
H
E

M
 C
H

.  

o ›-  
x 
V 
5 

V 

B
IP

/N
  C

H
.  

u 

t- 

4 m
 

V
IK

U
 D

A
S

 
 

' < 

w 
0 
0>d  
2 
0 
,ic 

0 I 
0 
2 
< 2 
a m 
Z N

 

N
A

R
A
H

A
R

I G
H

O
S

H
 
 

B
A

B
H

A
T

A
R

A
N

 
 

Z 
< 
W 4 I-a 2 00 
ca 

4 
CC 0 
0  
R 4 

A
K

S
H

V
A

  G
H

O
S

H
  
 

6 
4 

D
U

LA
L  

M
A

N
N

A
  
 

D
U

LA
L  

M
A

N
N
A

 
 

R
e
la
ti

o
n
   

N fn 3 in Ln 01 in cs N En kn r.n. in cn N gn (A in in 

a
ad

ic
l  N

n
  I
 	

P
lo
t 	

K
h
a
tl

a
n
I
 
	

L
a

nd
 o

w
n
e
r  
 

N
IR

M
A

L
  C

H
.  M

A
N

N
A

  

B
IM

A
L

 C
H

.  G
H

O
S
H

 

P
A

N
C
H

 K
A

R
I D

A
S

I D
A

S
 
 

P
A

N
C

H
 K
A

R
I 
D

U
T

T
A

 
 

P
A
N

C
H

 K
A
R

I D
U
T

T
A

 
 

P
A

N
C

H
 K

A
R

I 
D

U
TT

A
 

P
A

N
C

H
A

N
A

N
 D

A
S

 

P
A

N
C

H
A
N

A
N

 D
A

S 

P A
N

C
H

A
N

A
N

  D
A

S 

P
A

N
C

H
A

N
A

N
  D

E
Y  
 

P
A

N
C

H
A

N
A
N

 G
H

O
S
H

 
 

P
A

N
C

H
A

N
A

N
  G

H
O

S
H

 
 

P
A

R
M

E
S

H
W

A
R

 K
O

LE
Y

 
 

P
A

R
M

E
S

H
W

A
R

 K
O

LE
Y

 

P
R

A
N

 K
R

IS
H

N
A

 M
A

JH
I
 
 

P
R

A
S

A
D

 C
H

A
N

D
R

A
  G

H
O

S
H

 
 

P
R

A
S

A
D

 C
H

A
N

D
R

A
 G

H
O

S
H

  

P
R

A
S

A
N

T
A

  K
R

.  
M

A
N

N
A

 

P
R

A
S

A
N

T
A

 K
R

.  M
A

N
N

A
  
 

P
R

O
D

Y
LI

T
 G

H
O

S
H

  

'0 N .-• 
CO 0 ..4 

CO 0 .. 
03 

ab 
0 Ch 
0 

0 00 

9
8
0
 r. 

in 
ro 
N o N 

03 
0 

to 
 0- 0 

0 
0 

c0 
 Ul 0 

2
6
2

5
 

 

c0 N 

IN 2
3
9
4
 

2
4
0
1
 

-4  N 

a 0
 

2
3
7
4
 

co 
n m 0. 

..r o en 
en 

r...., 
tO em  
-.. 
N o 

0 
0) r,ri  
-- 
CV 
0 
N 

2
2

9
6
  0 

<I r4 7
0
1
 

 

2
6
2
5
 

4 N 
N 

n 
 0 
0eV 

N 
0 

n 
CO 

N 
cc 6

2
3

 	
I
 

CO • 0CO 
N 
0 

0 
n 
0 

0 
IN 
0 

CO 
0) 
to 

00 
b 

N 
b 

0 
10 

0 0 
0 

0 
to to U3 



PARHIE 	 THE KOLKATA GALE I1 h, EXTRAORDINARY, JUNE 20, 2011 
	

245 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 
A

m
o
u
n
t  0 

noi 
N 

0., 
en 

o 
0 
ului 

r-4 
0 

o 
0 
mai 

.-4 
CO 
rq 2

3
0
7

2
. 0

0
 
 

0 

N ui 

cc 
0 

P . 
o 
o 
c 
r,i 
en 
cr 
On 

o  
0 
oi 
cn 

m 2
8

0
8

7
.0

0
 

en enVI
 

o 0 

.4 

o 
0 

00 0 

o6 

0 0 

0 
co 

co 
0  

0  0 

'A  eu  
en 
at 
0 
re 

0  0 

;"; eu  
a 
0 

ri 

0  0 

6  u, 
o 

o 0 

.6 

el 
0 
in 

en  
ui 

N. 
ce 
m 

a 08  

tri 
N 
N 

00 0 
o6 
„ 
CO 
01 
.... 

A
re

a
  

1
 

0
.0

2
3

3
3

8
 _

  

tn 
0 
10 
'cc „ 
6 

In 
N 
0 
9 0 

en 
N 
00 
,-i 
0  0 
6 

N 
oa 

o 
6  

n- 

0 

01 
N 
ci 

N 

o 

LEI 
0 

• 
° 

eo 
en 

0 
o 

0 
, 
o 
6 ac

ps
o
n
  

6 

N „ 
6 

en 
r, 
0 
t.0 
ea 
.-4 
6 

eV 
ID 
0 
6 

en  
1.0 

01 
rel 
•tt 
9 
0 

00 
ne 
r-1  
0  
0 

N m 

0 
6 

.,. 
o 

6 
-, 
a 
6 ...., 

L" 
R 
a 

< 

0 
Z 

 LU  

a 

< 

z < 
3 

1D1  

M
O

N
G

A
L
 P

A
D

N
A

 

R
A
M

 K
R

.  
 

K
R

IS
H

N
A

 C
H

A
R
E

N
 
 

JA
L

A
D

H
A

R
 M

A
N

N
A

 

1A
L

A
D

H
A

R
 M

A
N

N
A

 

Z 
< 
I 
0 
cc 
4 
0 
to c0  

Z 

0 
cc 
a to 

 0 
0 

G
O

B
A

R
D

H
A

N
  M

A
N

N
A

  
 

M
A

T
H

U
R

 M
O

H
A

N
 
 

M
A

T
H

U
R

 M
O

H
A

N
 
 

M
A

T
H

U
R

 M
O

H
A

N
 

B
IS

W
A

N
A

T
H

 

< 
Z 
< 

3 
_m 
co 

< 
Z 
2 
4 
Z 

G
O

B
A

R
D

H
E

N
 	

1
 

z 
w 
I 
0  
cc 
a co 
0 

c 
o 
fa 

711 
CC 

to v) 4n S un in VI VI 0 0 V) en 3  S
i
 

 
If t in V1 in 

L
a
nd

_
o
w

n
e

r  

P
R

O
D

Y
U

T
 G

H
O

S
H

 

P
R

O
D

Y
U

T
 G
H

O
S

H
 
 

P
R

O
D

Y
U

T
 K

R
 M

A
N

N
A

  

P
U

S
P

A
 R

A
N

I P
A

D
N

A
 
 

	
R

A
JE

N
D

R
A

 N
A

T
H

 D
A

S
  
 

R
A

K
H

A
L  

C
H

.G
H

O
S
H

 
 

R
A

M
 P

A
D

A
  M

A
N

N
A

 
 

R
A

M
K

R
I S

H
N

A
 M

A
N

N
A

 
 

	
 R

A
M

K
R

IS
H

N
A

 M
A

N
N

A
 

0 

o 
et 
0 
a 
a. 

2 
•:( a 

(n
Z4 	< 

0 
a 
0 
ct 
o. 

< 
re 

< 

Z 
4 

< 

2 

	
 

R
A

N
I
 

B
A

IA
 G
H

O
S

H
 
 

R
A

M
 B
A

L
A

 G
H

O
S

H
 

0 

5 
< 

i 

R
A

M
I E

 M
A

N
N

A
 
 

R
A

N
U

I T
 M

A
N

N
A

 	
1 

0 
4 
0 
4 EL 
D 
z 
cc 

R
U

IT
O

S
H

 D
A

S
 	

I
 

0 

In 

3 

.0 0 

01 ., 
an 

N 
0 

0 
W 
0 

re 

erl 
0 
to 

n 
I.0 

F. 
0 
ri 

„ 

0 to ,1
tO 

10 
In 

n. 
vl 
„ 

ti 

0 
ret 
en 
W 

n 
tO 

. 2
3

2
7
 

., 

r. 
nl 
N 

M0 

N 

an 
a. 

0 

m 
en 
1' 
N 

en 
rei 

to 
en 
mt 7

0
1

 	
1 

2
3

8
8

  

o n 

N N 

r1  

N 

„ 

N 
N 

0 

N 
4 

0 
Z 
— 

4 

to N 
(.0 
0 

N 
0 
0 

N 
n 
0 

Oa 
1.0 

01 
VD 

0 
n 7

0
5

 
 

S
O

L
 

8 
n 

0 
N 7

13
 	

1 

0 0 
•zr 
F. 



246 
	

THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 [PARTIII 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

< 

r o 
,:a' 

0 

m 

0 
q 0 

8 
to 

an 
an 
N 

Tr 

8 

6
4
3
0

2
.0

0
 

4
3

2
5

6
7.

0
0

 

0 
ci 0  

oa 

0 
o o 

0 

fm  
ttl 

0 

m 
N 

en 
ev 

.1  
en

o 	al 0‘ 

0 

n 
Tr 

M1  

° 

•-• 
N P 
o 

vi 

en 
o 
6 

.a• 
O 
d 

N 
" t-t 
.-4 
o 
do 

0 
in 

Cl0 0
.0

5
5
 

0
.0

7
 00

co
 

0
.3

7
 

oR 
O 
N 
d 

0 co a] 
Ot 
in o 
6 

o in 

ar o 
6 

oo cn 
N o 
6 

ul 
q 

tn 
to 

o 
0000d 

to 
R ta 

 

o 

D
A

K
SH

A
C

H
A

R
E

N
 

D
A

K
SH

A
C

H
A

R
E

N
  

cc  

K
A

L
I P

A
D

A
 D

U
T

T
A

 

K
A

L
I P

A
D

A
 D

U
T

T
A

 

< cr 
o 
cn 

2 
V- 
-, 

G
O

ST
H

A
  B

IH
A

R
I  

G
O

S
T

H
A

  B
IH

A
RI

 

G
O

S
T

H
A

  B
IH

A
R
I
 
 

T
U

L
S

H
I 

C
H

A
R

A
N

 K
O

L
EY

 

T
U

L
SH

I C
H

A
R

A
N

 K
O

L
EY

 

T
U

L
S

I C
H

A
R

A
N

 

co et 

H
A

R
A

D
H

E
N

 

u 

K
R

IS
H

N
A

 C
H

A
N

D
R

A
 

K
R

IS
H

N
A

 C
H

A
N

D
R

A
 

K
A

R
T

IC
K

 C
H

A
N

D
R

A
 

z 

fa' V, an tp IA tit Tj  an to N to tp in N in to to an to u, 

C C 
o 

C 
CS 

C  

0, 

9 

4
III 

i... < 
z 
2 
Ci 

in S
A

M
B

H
U

 N
A

T
H

 D
A
S

 
 

SA
M

B
H

U
  N

A
T

H
 D

A
S

 
 

< 

D 0 
CC 

< 

D 
o 
CC 

SA
N

D
H

Y
A

 A
IC

H
 
 

SA
N

K
A

R
  M

A
I
H

I
 
 

SA
N

T
O

S
H

 K
R

 D
A

S
 
 

S
A

N
T

O
S

H
 K

R
 D

A
S

 
 

SA
N

T
O

S
H

 KR
  D

A
S

 
	

to
 

to
 

S
A

N
T

O
S

H
 K

R
 K

O
LE
Y

 
 

SA
N

T
O

S
H

 K
R

  
K

O
L

E
Y

  

SA
N

T
O

S
H

 K
R

.  
K

O
L

E
Y

 
 

SA
R

A
T

 C
H

 D
A
S

 
 

SA
R

E
S W

A
T

I D
A

S
 
 

SA
TI

S
H

 C
H

. B
A

G
 
 

I 

0 
a 
0 

u 
I 
an 

N SA
T

IS
H

 C
H

A
N

D
R

A
 G

H
O

S
H

 
 

SA
T

IS
H

 5
A

N
T

R
A

 	 

SA
T

Y
A

  C
H

A
R

E
N

 D
EY

 

t
a 

 

oa 
tO 
ti ,4 

co 
t.0 
to 1-1 

10  
N 
CO  

0 .-r 
8 
in  

n 0 
VI .-1 

c , 
Ot 

o , 
0 1-4 

m ,-, 
al •-• 

0 ... 
cn 
rf 

ID nt co 
I.% 
rt at 

.-4 

tt to 
,c:-.3  

N n 
la° 1

8
7

7
 I ,  

0 a, 
03 N 

to 
a N 

2
4
3
4

 
 

ev cn o 
O n 

to 

n ni 

o
 

2
2
9
6
  

LA LC m 
.;t  
ni 

tz. r4 
aIC. nk Lo  

IN 
rn o 
N 

g' o 
r"- 

la 

N 

ret 
e ea 

cn 
en 0 n• ca 

2
4

3
8

  

cn 
o 

a a 
{mil 

< 

N tO 
N 

GI  
N 

S P. S 
N 

Lit: 
N 

gal 
N 7

9
7
 
 

7
9
7
 
 

7
9
7
 
 

co 
CI 
N 7

9
8
 
 

as 
CI, 
N 

4t 
0 
CO 8

0
7

 I 

al 
It.i 
03 

d 
1, 
to 

Tr 
ri 
CO 

N "4 
CO 

CO 
T 
CO 

to 
0 
O 

 z w u  

O 
 

0  
tZ 
tJ • to  

Z 

O IA 
a a: 
0 -• 
O  

V  0  
• Z  

Sla • 

O • ta
114 

a  

if; 

4- 4 
2 0 
o 
a. n• : 
Z 0  
O 6 
• v, 
3 
IE 6 • z 
3 • rt 

z 



PART III] 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE20, 2011 
	

247 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

c 
g 
E 

o 0 s; 
N *4 
Fl 

o 0 
ci 

N 
N 

113 
ta 
LO 

o 0 
oa 
LD 
0 
ol 
IN 

o 
0 
N 
t-.. 
0 
01 
IN 

o c!  o 
0 
ni 
01 
an 
0 
Ft 

c6 
0 
ui 
N 
ro 
0 
,zt 

0 
0 

0 
V 26

4
8

2
5

.0
0

 

O 
.4 
ct 

8 
.4 

8 
S 
01 0 0 

o 0 
tii 
01 
N 
N er 2

6
7
4
8
.0

0
 

8 
CT 

m 

0 
0 
6 
N 
03 

0 0 
oi 

 N 
LA 

0 
0 
4  a 

 ct 

‘t 

M 

0 
6 

03 

a 
9 

N 

a 

III r. 
LO 

0̂' 
6 

la 

En 
051 

o 

!A 0 
o 

0 
6 

m 
6 

1.0 m 
Ft 

0 
0 

1A 

0  
6 

co 
01 
e 
3.  
a 0

.0
5

3
3
2
8
  

o 
6  

CO 

a 
6 

VI <I 
Lel 

o 
0 

03 rn 
CO 

o 
6 

r-. 

o 
6 

a 
N 
01 
CA 
10 et 
0 

o 

ci ..., 
o 
ci .... 
* 

z 

.... s
 

S
ID

H
Y

A
S

A
W

E
R

 	
 

T
U

S
T

U
  C

H
A

R
A

N
 K

O
LEY

 

ifi 

CC 
< z u 
D 

D 

D
A

K
S

H
A

 C
H

A
R

E
N

 

D
A

K
S

H
A

 C
H

A
R

E
N

 
 

D
A

K
S

H
A

 C
H

A
R

E
N

 

— CI I w r- a in 

2 
V) 
z a m 

S
U

R
E

S
H

 C
H

.  S
A

H
A

 

G
O

B
A

R
D

H
E

N
 

Z 
X 
0 cc 
m 
O 

Z 

V  
z 

110 

2 ,,, 
m 
< o, 

U 
I ,„, 
R 
t< ,,, it 

V 
2 Q., 
1-- 

f 
c(  
r 
0 
Z 
1-,  

cc 
0 
Z 
4 

4 

In < 

Ucc
 

A
K

S
H
Y

A
 C

H
A
N

D
R

A
 
 

K
A

R
T

IC
 

O 

121 1A In LA IA S
-
-
.
 

 

In In VI VI VI VI V1 N IA N 0 Vi iA Vl 

L
a

n
cL

aw
n

e
r  
	
 
 

S
A

TY
A

  C
H

A
R

E
N

.  G
H

O
S

H
 

S
A

TY
A

 C
H

A
R

E
N

.  K
O

LE
Y

 	
 

S
H

IB
 N

A
T

H
 K

O
L

EY
 
 

5
1 4

1
8

 N
AT

H
 K
O

LE
Y

 

S
H

IB
 R
A

M
 D

A
S

  
 

S
H

I B
 R

A
M

 D
A

S
 
 

SH
IB

 R
A
M

 D
A

S 

51
41

8 R
A

M
 G

H
O

S
H

 
 

S
H

IB
 R

A
M

 G
H

O
S

H
 
 

S
H

Y
A

M
A

 P
A

D
A

 S
A

H
A

 
 

S
H

Y
A

M
A

P
A
D

A
 D

A
S

 
 

S
H

V
A

M
A

P
A

D
A

 D
A

S
 

S
H

Y
M

A
  P

A
D

A
 K
O

LE
Y 

S
IB

R
A

M
 G

H
O

S
H

 
 

S
IB

R
A

M
 G

H
O

S
H

  
 

S
IB

R
A

M
 G

H
O

S
H

 
 

S
IP

R
A

  M
A
I
H

I
 
 

S
IT

A
L
 C
H

A
N

D
R

A
 G

H
O

S
H

  
 

S
IT

A
L
 C

H
A

N
D

R
A

  G
H

O
S

H
  

S
O

M
N

A
T
H

 G
H

O
S

H
 

C 
OP N 

CO 
1-1 

IN 
ri 
CO 

IN 
c-1 
CO 

IN 

N 

N 
ea 

 03 
Fs 

N 
N 
CO 

N 
CO 

CO 
ri 
... Q 2 

r
  
1
8
0
4
  

0 CO rt 03 -i 00 --t 
* et 
CO 
(-0  8

1
8
 
 

ID 
CO 
N 03 

CO 
IN CO 

ti 
M 

Ea 
o  
E 

h 
01 

e cr. 

2
3

8
7
 
 

(11 
8 

An 

8 2
4

1 8
 
 

2
4

3 4
 
 

m 
0 

tri 
ni 2

3
0 6

 
 

24
3

3
 1
 

in

at 
to 

cs  
en 

N 01 
 0 

N 2
3

8
5

  

23
65

 

a 

8
2

0
  

8
2

3
  

< 
fa CO 

< 
ri 00 

is 
CO 00 

in 
N 00 8

3
2

 
 

gi 
111 
00 

tD 
en  
03 8

38
 	

8
3
9
 
 

8
3

9
 
 

8
4
7
 [ 

84
7
 
 

8
5
8

 

0 
0 
0 

F 
Z 
w  

2 
▪ m 
c"  
> ce 
C.1 D 

W   
CO- 

O vi 
Z 0: 

v• i• 

O dz  

W cc 
O 
▪ g 

w 
▪ g, .10 - 0 0 2 

Z 0  
D 1/3 
O au 

N yi  

6• o  ▪ z 
3 Lu E 

< z 



248 	 THE KOLKATA GAZETTE, EXTRAORDINARY, JUNE 20, 2011 	 [PAla XI 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

0 
0 

fr- 
L4E 

,E2 
<1 

Ci;
o 
IS 
Z 

Y 71  
O lei 
Z 0: 
O o; 

O Si  0  

3 
• - W 
o 

< • co 
N 

0 to 2 

Z a 
• IL 

0 LtJ o  

6 0   
• z 

a • 1.2 

z 

A
m

o
u

n
t 0 

C 
co 
el 
CO 
el 

8 
co 

1
2
7
8
7
. 0

0
 
 

0 

CO 

a 

et 
a 
N 

8 

/0  

-1 

0 0 
o 
LO (31 
CO 

0  0  
CO 
0 

0  0  
g  

ID 

8  
01 
N 
0 :::, 

0 o  
el 

03 

0 0 

N.  
el N 
N 

0 0 

o 

8 

ID 0 
TT/ 

I
s 	

JO
T

IS
H

 C
H

. 	
I 	

0
.0

5 	
I 

4
0
1
2
5
0
0
 
 

A
re

a
  
 

an 
N. 
co 
rt 
0 O 
o 

0  

a' m 
6 

0
.0

15
5

4
9
3
3
3
  I
 

N 
to 
ID 
eat 
r. . 

to o 
6 

to  
en 
CA 
N 
el m  

el o 
6 

0
.5

7
 	

I 

to 
CO  m  
N. 
N 
0 
0 

.Ni 
6 

03 

01 

o 

o 

0  

I/1) 
IN 
cn 
01 
re o 
6 

01 
01 
m 
CI 
0 o 
o 

lei 
N 
CA 
el o 
o 

ICI 

0  
0 
0 

6  0
.0

2
3

3
3
8
 
 

CT/ en 
0 
el 0 

0 

o 
,N. 
6 0  

o 

0 

P
A

N
C

H
A

N
A

N
 G

H
O

S
H

 
 

I 
an 
D co 
E 
an 
a 

S
U

B
A
L
 
 

_r 
m 

S
U

B
A
L
 
 

K
R

IS
H

N
A

 M
O

H
A

N
 D
A
S

 
 

z 
au 
I 

ea 
0 

aef 
m 
0 
0 

us 
I 
0 
ee 

m 
0 
0 

G
O

U
R

 M
O

H
A
N

 P
A
L

 
 

4 

o 
2 

R
A

N
I1
T

 K
R

 G
H

O
S

H
 
 

R
A

N
A

T
 K

R
 G

H
O

S
H

 
 

D
U

L A
L

 C
H

.  M
A

N
N

A
 
 

D
U

L A
L

 C
H

.  
M

A
N

N
A

 
 

o 

a 

K
U

N
G

A
 B

IH
A

R
I  
 

z 

± 

S
A

S
H

I B
H

U
S

A
N

 
 

S
A

S
H

I 
B

H
U

S
A

N
  
 

M
n
  I

.  
D

in
t 	
I
 

K
h
a
ti

a
n

  I 	
L

a
nd

 O
w

n
e
r  
	

R
e
la
ti

o
n
   

a N an an N a In a a a N a a an a an 

S
O

N
A

T
A
N

 G
H

O
S

H
 

S
R

IK
A

N
T

A
 D

A
S

 

8 
x 
6 
ec 

P 

t  
8 
x 
6 
cc 
-.. 
ir T

IM
IR

 G
H

O
S
H

 

S
U

D
H

A
N

S
U

 K
R

.  
D

A
S

 

S
U

D
H
IR

 K
R

.  D
A

S
 
 

S
U

D
H
IR

 K
R

.  D
A

S
 

S
U

F
A

L
 P

A
L a 

an  
0 
4i 
m 

S
U

N
IL

 K
R

 G
H

O
S

H
 

S
U

N
IL

 K
R

 G
H

O
S

H
 

S
U

S
A

N
T

A
 K

R
 M

A
N

N
A

 

S
U

S
A

N
T

A
 K

R
 M

A
N

N
A

 

S
U

S
E

N
 G
H

O
S

H
 

< 
0 
a
a  a 
a 
'0  
Ce 

4 

< 
 a 

< 
a. 

CC 

1-- 

a /0 

4 

a 
< 
a 
a 

CC « 1-- 

4 
 2 

a 
o 
-2 
a. 
.0 
CC < 
1.- T

A
R

A
K

 C
H

.  K
O

L
E

Y
 

to 
Oin  
el 

Cliji  
el 

m
, 

2
0

5
6

 

2
0
2
8
 I
 

2
0

3
5
 

2
0

3
5 co ta 

0 cm 2
0

4
8

 

co 
a 
0 
el 2

10
4
 

2
1

0
4

 - I 

2
0
7

3
 I 

7
4

0
 

7
4
0
 

7
0
8
 

r, 
N 

a, 
el 
0 0  

K
R
,
 

CO CO 

c0 

 CO 

0 

0 
r. 

N 

VD 
eN 2

3
2

7
 to 

N 
el 0 01 an 

en 
o 
m  
na 

t13 
/0 e4 
el -, 
N 
0 
N 

0  
W 
CO 

( 

m  
w 

gti  
N. 
CO 

a 
ne ,..., 
el 

a 
eq N 
CO 

/0 
en 

00 01 
8 
01 01 CT/ 01 

Les 
el 
CT) 

CO 
01 
al 

en 
01 
C11  

m 
01 
IT 

m 
01 
CTI 

0 
01 



PA urn] 
	

THE KOLKATA GAZE! I t, EXTRAORDINARY. JUNE 20, 2011 
	

249 

The Singur Land Rehabilitation and Development Act, 201/. 

(Schedule.) 
A

re
a  

1
 A

m
o

u
n

t  ° 9 
Lc, 

0 
i,.' 
0 

 0 0 
6 
VI tt,  
" 

8 ui  
n 
WI V.  
CO 
" 

8 
rn 0,0 0 
vt 
" 

8 
6 vi 
N 
CO 2

3
3
9
1
.0

0
  

P 	0 
0 
a m 

8 
m  ,..

e. 
oa 
0 
0 

8 
R m 
IV 
0 tri c-1 

8 
6 
0 
Iii 
0 0 

0 
o 
en 

ry 

in 

0 
6 

03 

o 
6 

LO 
n 
ON 0 
0 
6 

IT 
N 
ci 

v.  
,r:j 
6 

a CO 
0 
0 0 

6 

M 0 
a 

N N. 
6 

0 

6 

NN N
 

 

0
.2

7
 	

I 

6 

V> 

p 
Cr 
at 
v:' 

....... 

6 
0 

€ 
-..... 
0 

± 
U 
I 
- 
i- 
0 
--, 

`m....., 

2 
a 
2 

a 
-, 
Z  D 
Y 

JO
G

IN
D

R
A

 G
H

O
S

H
 

•  
N

A
G

E
N

D
R

A
 N

A
T

H
 

I
N

A
G

E
N

D
R

A
  N

A
T

H
 G

H
O

S
H

 

H
O

O
G

H
L
Y

 C
O

LL
E

C
T

O
R

A
T

E
 

H
O

O
G

H
L

Y
 C

O
L

L
E

C
T

O
R

A
T

E
 

H
O

O
G

H
LY

 C
O

L
L

E
C

T
O

R
A

T
E

  

H
O

O
G

H
LY

 C
O

L
L

E
C

T
O

R
A

TE
 

R
e l

at
io

n
  

V1 tel N VI 

I 

L
an

d
 o

w
n

e
r  
 

T
A

R
A

K
  C

H
.  K

O
L

E
Y

   

V) 4 
0 
4 
0 
Cr 
<3
O.  
rec 
< m 

T
A

R
A

P
A

D
A

 G
H

O
S

H
 	

 

T
A

R
A

PA
D

A
 G

H
O

S
H

 	
 

T
A

R
A

PA
D

A
 G

H
O

S
H

 	
 

TI
R

T
H

A
  
P

A
L

 
 

F
O

R
 W

E
ST

 B
E

N
G

A
L

 G
O

V
T

.  
 

F
O

R
 W

E
S T

 B
E

N
G

A
L

 G
O

V
T

.  
 

F
O

R
 W

E
ST

 B
E

N
G

A
L

  G
O

V
T

.  
 

FO
R

  W
E

ST
 B

E
N

G
A

L
 G

O
V

T
.  
 

X
Y

2  
 

C m 
.33 

X 

7
0
8
  

7
3

3
  

L M1 
03 
v- r4NN 

CO 
N 

00 
ti 11 

P
lo

t  
 r'l  n 

N 
.-t ---- 
rg c te. 

m 
m O. 
r-.4 

eN 
o N 
et  

tfl 
r 
" 
-+ ", 

0 

rer 
 

---. 
 yr 0  

.-i 
cn 

8
9
4
 	

I 

03 
9 on 

1.0 
en en 

I
.1300T

 

o 
Z 
VI 'N. 
3 
ez 

rt al or Cn 
ul V.  0 

"a Vi.  0 .0r 
0 WI 

0 o+} 
en 
0 
01 

m 
Mil'  

vt 
01.13  

vt 
o+ 

V1 
Our.: 

bi 
2 
a in 

cr, • D V w to 

O ce 
o 
O 
O 6  z 
3 

w cc 
O 

co ce 
a 
• w 
a co 

• 0 
0 2 

Z 
0  

D to 

r• t'n 

3 3 

6 

4 2 

ef 

z 



250 	 THE KOLKATA GAZEI1E, EXTRAORDINARY, JUNE 20, 2011 
	 [R00-111 

The Singur Land Rehabilitation and Development Act, 2011. 

(Schedule.) 

C 
' 0 E 

8 
6 co r- 
“F  T4 

0 
(-4 
wl 
vi 

4 
8  
0 
"0 

 a 
' 

3
8

78
8.

0 0
 
 

8 
6 w, 
to 

" 
r„ 

8 
46  0 
0 

4-4 
4-4  

8 
8 
V' F.... 
44-4 
m 

0 
ci ,-.. ,-, N 
,,, 28

74
4.

00
 
 

53
44

.0
0

  

8 : tie  n  
< 
4444 

8 
A  
m 
" 

8 
71 

co 
in 

8 
8,, i 
v 
.42.  

 1 8 i i  n:,  

m 

a 

 ni  ice. 
en „ 

0 
a 
4a  
In ” 
<-4 

0
0

2
1

6
7

1
 	

I 	
1

73
9

1
. 0

0 

A
re

a  ìnn  
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The Singur Land Rehabilitation and Development Act, 201). 
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The Singur Land Rehabilitation and Development Act, 2011. 
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